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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Execution Application No. 04/2023
In
Original Application No. 147/2021

Mahesh Chandra Saxena Applicant

Versus

NCT of Delhi & Ors. Respondents

ACTION TAKEN REPORT ON BEHALF OF DELHI JAL BOARD (DJB)

IN COMPLIANCE OF ORDER DATED 28.08.2024.
MOST RESPECTFULLY SHOWETH:

1. That the present Action taken Report is being filed on the behalf of Delhi Jal
Board (DJB) in compliance of direction issued by the Hon’ble Tribunal vide
order dated 28.08.2024,

The order dated 28.08.2024 passed by the Hon'ble Tribunal is annexed

hergin as Annexure-A,

2. That issue herein pertains to the contamination of ground water due to

defects in ground water harvesting in Housing Societies in Dwarka, Delhi,
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Further, in the report dated 17.05.2023 filed by the Government of NCT
Delhi, it was disclosed that out of the total 354 Societies in Dwarka, in 180
Societies contamination was found primarily on account of presence of

Ammonical Nitrogen and Total Dissolved Solids in the sample water.

. That the Hon'ble NGT vide order dated 07.07.2021 constituted a Joint

Committee comprising of DIB, CPCB and DPCC to look into the issue and
lake remedial action per se in this present matter, Further, the Hon'ble
Tribunal directed the Committee to ascertain the technical efficacy of
installed systems. The Joint Committee in compliance with the order dated
07.07.2021 submitted its report on 06.10.2021 filed by DIB in its Report
dated 23.11.2021 the relevant part is reproduced here under:

The findings of the Joint Inspection Team were deliberated by the
Commities witch are as wnder,

- It was apprised that regarding technical efficacy of RWH Systems, the
designg of the same have been adopted either from COWE or DJE which
are gatisfactory in technical efficacy, The recharge well pipes were laken
deep info the static ground iwater level by the sodeties due to which
contanination was bound to oocur, As per the required porameters of the 3
CGWE designs, the depth of recharge well pipes should have boen kept 3-
am abowe the stalic ground water keoels,

» The confamination may eccur in the societies due to mixing of the rain
water with the waste water from different sources like waste washing
area water with detergents having chemicals from balconies other than
that of roof top rain weler and the waste water from paved /parking areas
af the gocfeties,

» Regarding comtamination of ground water, @ wos apprised to the
comunittee that on testing of the 38 Nos. water samples taken from 31
socteties. [t has been observed that wvery partial contamination, out of the
27 parameters tested, samples hawve exceeded the permissible fmit in only



2-3 parameters Le. color, turbidity and ammonia,

» It was further apprised that to awid contarination of the ground weter,

enly rain waler from roof top area be diverted fo the rain water harvesting
sysiems,

* The water from other seurces entering to RWH System such as balconiss,
washing areas efc. should be discormected with immediate effect for which
necessary adiice haos been given to the Societics during inspestion.

* As there is water poliution in the above sald societies, a letter has been
wtten by DJB (being the Nodal Agency) to DPCC to direct the socvieties of
Dwarka to lake all necessary remedial actions in a time bound manner,
with regord fo rectification of water pollution as per Water & Air Act. A
True copy of the Letter Dated 17 11,2021, s annexsd herewith and

marked as ANEXURE-E, Sirice there are around 400 socteties in Dwarka |

areq and 1t is possible to inspect one sociefy per day, of is submitted that to
tnspect remaining 369 soctefies, this committee shall require around 369
rworking days to complete the target. =

That as per the finding of joint committee report, the technical efficacy of
the RWHS in the societies were found to be satisfactory. True Copy of Joint
Committee Report dated 06.10.2021 filed by DIB in its Report dated.

23.11.2021 annexed hercin as Annexure-B.

4. That in compliance of order dated 28.08.2024 and 05.12.2024, DJB humbly
submits that & survey has been conducted in 176 societies in Dwarka. The

finding of the survey is summarized below herein:-

survey conducted by DJB Findings
Presence of F-coliform 115 societies
RWHS was found non- 4 societies
functional
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pit was found dry 235 socictics

F-coliform was not found 32 societies

True Copy of Survey Report conducted by DIB is annexed herein as

Annexure-C.

In addition to it, comparative report of test results of sample taken by DPCC

and DJB has been prepared. True Copy of Comparative Report is annexed

herein as Annexure-D.

5. That as per the finding of the survey, following are the punitive measures
taken by the DJB as per the direction of the Hon'ble Tribunal :

That DJB as per the finding of survey conducted sent a letter to
DPCC vide letter no. DIB/SE(C)-8/2025/36 dated 20.01.2025
for imposing EC to the defaulters(societies) as per Environment
(Protection) Act, 1986.

True Copy of letter no. DIB/SE(C)-8/2025/36 dated 20.01.2025
annexed herein as Annexure- E.

That further, the survey report has beéen sent to Director
(Revenue) for imposing penality vide letter no, DJB/SE(C)-
8/2025/25 dated 20.01.2025. Subsequently, a reminder was also
sent vide letter no. DIB/EE (RWH)-1/2025/128 dated
12.03.2025 and were requested to provide the action taken
report by 13.03.20235, further compliance report is still awaited
from Revenue, DIB

True Copy of letter no. DIB/SE(C)-8/2025/25 dated 20.01.2025
and letter no. DIB/EE (RWH)-1/2025/128 dated 12.03.2025
anneéxed herein as Annexure- F.
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iii. That Drivector {Revenue) vide letter na.
DIB/DDIRYRWHS 20252709 dated 24 03 2425 informed that
10%0 rebate for RWH in water bills in the said 119 sogieties
where RWH system was not found to be functional, has been
withdrawin.

True Copy of letter no. DIB/DINRYRWH2025/270% dated
24.03.2025 annexed herein as Anvexure- G.

iv. That swvey report has been sent to Chief Engineer
{30uth)YSE(C)-¢  to  discomnect the water  connestion
respectively as per Dir, (Revenue) order dated 17.09.2019 vide
letter no. DIB/SE(C)-8/2025/20-31 dated 20.01.2025. Further

reminder was also sent vide letter no. DIB/EE {RWH)- -

1/2025/136-137 dated 12.03.2025 and wore requested to provide
the action taken report by [3.03.2025,
True Copy of lelter no. DIB/SE(CR8/2025/30-31 dated
20012025, and letter no. DJB/EE (RWHI/2075/136.137
dated 12.03.2025 annexed herein as Annexure- H.
That LB issued letters to the societies for the compliance of order of the
Hon'ble Tribunal. As a remedial measure, DIB has jssued disconnection notices o
all the concerned defaulters (societies). True copy of disconnection notices issued

to the defaulters are annexed herein as Annexure-].

6. Further, in compliance of leners issusd by DIB, 55 nos. of socielies have

given their representations. On analyzing the pepresentations and sampling
report, it was found out that in:

* B nos. of societies, F-coliform and Ammonical Mitrogen waz not
Found,

® I% nos. societies, F-coliform was found.

* 09 nos. of societies. RWHS pits were found dry, sample shall be taken
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during monsoon season,
* 1 nos. sovieties, RWHS system was found Non-functional

* 5 nos. of societies, the rectification work is under process/compliance

is vet to be done.

e 12 nos. societies have requested for exiension of time and financial

assistance for implementing new guidelines of Hon'ble NGT,

True copy of analysis of compliance report by societies is annexed herein
45 Annexure-J.

7. That it is humbly submitted that the Action taken report from DPCC is still

awaited.

ACTION PLAN OF DJB TQ PROMOTE WATER CONSERVATION IN NCT OF
DELHT

a. The Delhi Jal Board (DJB) has underiaken several efforts to promote
water conservation and ensure sustainable water management in the
National Capital Territory of Delhi. A conference on the issue of
awareness generation for “Save Water, Save Life” was organised by
Delhi Jal Board Partner NGO Hariyali Center for Rural Development

under Yamuna Action Plan-IT1
b. The DJB has rainwater harvesting schemes in Delhi

* Under this scheme, the rainwater falling on rooftaps is collected
and stored in underground tanks or recharge wells. The



collected rainwater is used for various non-potable purposes
such as pardening, washing, and cleaning. The DJB has made it
mandatory for all new buildings in the city to have roofiop

rainwater harvesting systems installed.

- The DIB has also implemented several other initiatives to promote

rainwater harvesting and groundwater recharge in the city, such as:
Creation of awareness and training programs for the loeal community.

Promotion of rainwater harvesting in schools and other educational

institutions.

Development of rainwater harvesting models for public spaces such as

parks and gardens.

Implementation of rainwater harvesting in government buildings and

institutions.

Delhi Jal Board also provides financial assistance to those RWH units
which have waste water recycling plant with an additional rebate of
2% on the monthly water bills, thus making 15% total rebate if both
the systems have been set up and are finctional.

. IEC Activities Organized by DJB 1o promote Rainwater Harvesting

The Delhi Jal Board (DJB) took part in the 'Catch the Rain: Where It
Falls, When It Falls' initiative, led by the National Water Mission
under the Ministry of Jal Shakti, As a part of this endeavor, DIB
collaborated with Water Digest to conduct a series of specialized
training programs focused on "Rainwater Harvesting and
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Management" for Resident Welfare Associations (RWAs) and schools
across Delhi.

In order to encourage active community involvement, the Delhi Jal
Beard (DJB) organizes workshops and awareness programs on water
conservation and Rainwater Harvesting (RWH) at both the circle and

division levels.

To ensure a wider reach, common citizens are sensitized about
Rainwater Harvesting (RWH) through various channels, including
print and electronic media. This approach aims to promote a deeper
understanding of the significance of sustainable water management

practices,

Furthermore, the Delhi Jal Board provides information regarding
rebates and penal provisions related to the implementation and non-
implementation of Rainwater Harvesting Systems at the Rain
Centres/Jal Shakti Kendras. This initiative aims to incentivize the
adoption of RWH systems and reinforce the importance of responsible

water usage among citizens.

The DelhiJal Board took the initiative to organize online training
programs for the citizens of Delhi and Resident Welfare Associations
(RWAs) across 11 Jal Shakti Kendra zones. These training programs
were designed to enhance knowledge, build capacities, and provide
technological solutions concerning grey water management,

emphasizing best practices.

. The primary objective behind these programs was to empower every citizen



of Delhi with the necessary skills and understanding to effectively manage
wastewater. By doing so, the aim was to alleviate the burden on fresh water
resources and promote sustainable water usage throughout the city,

9. The report is being submitted herein for perusal and eonsideration of this
Hon'ble Tribunal.

10.1t is further undertaken that Delhi Jal Board shall remain duty bound by any
direction or order by this Hon ble Tribunal as and when directed,

THROUGH

Qb

Sh. R.K. Lakhera
Chief Engineer (GW)
Oalhi
CHEF - oF VO OF DE
peu 00N 50

Filed By
Rieka Yo
Richa Kapoor, Advocate
NEW DELHI Addl. Standing Counsel,
DATE: Dethi Jal Board
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MAdoue B’

[tern Mo, 10 Court No. |

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Execution Application No. 4,2023
In
Criginal Application No. 147 /2021
Mahesh Chandra Saxena Applicant

Versus

Govt. of WCT of Delld & Ors. Rezpondent|s)

Drate of hearing: 28.08.2024

CORAM: HON'BLE MR. JUSTICE PRAHKASH BHRIVABTAVA, CHAIRPERSON
HON'BLE MR, JUSTICE SUDHIR AGARWAL JUDICIAL MEMBER
HON'ELE MR. JUSTICE ARUN KUMAR TYAQGI, JUDICIAL MEMBER
HON'ELE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: iy, Sarddocp Mishre & Mr Survhit Nanden, Advs, for Applicant in €.
D 2025

Respenident:  Mr. Narender Pal Singh, Ms. Anjali 8 Mr. Divyeah Pant, Adve. for DPCS
Ms. Atika Singh, Ms. Richa Kapoor & Ms. Udipti Chopra, Adwvs. for Delhi
Jdal Board

ORDER

L. The Tribunal in  this matler is examining the issue of
conlamination of ground water due to defects in ground water harvesiing
in Heusing Societies in Dwarka, Delhi. In the report dated 17.05.2023
filed by the Government of NCT Delhi, it was disclosed that out of the
total 354 Societies In Dwarks, in 180 Societies contamination was found
primarily on account of presence ol Ammonical MNitrogen and Total

Dissolved Solids it the sample water,

2. The Tribunal on 15.05.2024 had recorded the undizputed position
&t the ingtance of the DPCC that an account of mixing of sewage, such
resilt in the sample i8 reflected. It was the stand of the DPCC befare the

Tribunal that the degign of the RWH pits given by the DJB were defective,
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therefore, such a problem arose. Accordingly, Tribunal by order dated
15.05.2024 had directed the DPCC to convey this fact with full
particulars to DJB and DJB was dirccted to duly examine the issue of
defects in the design of RWHSs and if it is found to be defective, take

BPPTORriale corrective measures.

4, DPCC has filed action tken report dated 27.05 2024 thereafter,
mentioning therein that the letter dated 27 05,2029 was issued to IR
inter-alie providing the details of 176 residential Societies of Dwarka with

refercnce to RWHSs samples coliected by the DPCC and findings thereof,

4. The action taken report dated 12.07.2024 has been filed by the
DJB wherein the communication dated 27.05.2024 sent by the DPCC to
the Chiel Excoutive Officer, DUB has been placed on record 48 Annexure-
A clearly mentioning as under:-

“n iz of the above, please find the details of | 76 residentia!
secietivs of Dwaraka, Delli wrt RWHSs, samples odllected by the
DPCC and {indings indicating presence of Ammonical Nitrogen, TS,
Fecal Coliforms. It impliss tha! seweruge netivork in Societies ure
nappropriately giving rse to the discharge of sewage/ washe water
into the RWH systems and design/ serioe plans are defective, This
is for necessary nction by DJB as per the order of Hon'ble NGT.*

S Along with the action taken report dated 12.07.2024, DJB has also
placed on record, the old minutes of meeting for RWHSs and borewells of
CGHS Socleties in Nwarka which took place on 06.10.2021, The minuies
revead that everi a! that fime, there was an issue of contamination of the
ground water and it was noted that “the chances of contamination are
due to mixing of rain water with the waste water from different SOUTCCE
other than the moftop rein water”. This reflects that the jssue of
conlamination of ground water in the Society concerned is not a new
issue which has been noticed apd pending for almost three years. Till
now, no material bas been placed on recard by the DJB showing that any

i
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corrective measures have been taken at the ground level Counse] for

DJB does not dispute that the DJB is the regulatory authority in this
regard.

B At this stage, learned Counsel for the DJE has sought one more
opportuncty, aa a last opportunity to place on record the remedial and
punitive action taken by the DJB. She is also directed to place on record,
the details relating to consideration of the defects in the rain water
harvesting system by the competent authority of the DJB and the action

taken thereupon,

7. Let the fresh report be submitted by way of affidavit by the CED,

DJE within four weaks,

8. List a1y 05.12.2024.

Prakash Shrivastava, CP

Sudhbir Agarwal, JM

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

August 28, 2024

Execution Applicalion No. /2023 [n
Uriginal Application Na. 147 /2021
=N
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
(Original Application No.147/2021)
IN THE MATTER OF:
Mahesh chander Saxena e Applicant
VERSUS

The Chief Secretary, Govt. of National Capital Territory of

Delhi and Ors. ....Respondent
INDEX
S No| Particulars | Annexure  Page no.
| 1. Statusreport by DIB b ' 1 to 4
| 2,  Copies of nomination of Meinbers ol Join ' 5.6&7
I Commilice A
[ _1,_ | MoM of the Commitiee [ duted 0100202 B& &
{ 151 meeting)
| 5. | Lopies ol inspection repnrr,-s_ =1 39
' Copies of Photographs of the societies inspected B&C 42 tn 66
6. | MoM of the Comminee 06.10.2021(2" Meeting) | b ' 67
7. | Letter to DPCC dated 17.11.2021 F E ' b4
|.I |} ....r
S ..u 4
DELHI JAL BOARD
New Delhi

Dated: 23.11.2021
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0 Siddharths fury Plotno 37, ec- 07, | 28,5794 lL0azmd | 364 ue 1
Crvarea TLO7ES
131 Sheuti Apartrent Plot no 22H, Sec~ | 28,5841 1. 4 1T il Bk
07, Dwarka TLoag
32 Hapgy Wame Asartmont plat na 124, | 20,5878 11.08.2024 468 L Ll
| { Sac -07, Dwarka 71.0708
| 13 | Evergieen Apariment plotno 09, Sec | 28,5854 11.09 156 EH Bl
] - 07, Dwarka 71,0652
I 3% | Snri Radha CGHS Ld, Plot no 93, Sec | 24,5789 12093028 [ 128 13 Hit
'. oaoweda  name | | M=
, | 15 | Bhfigu CGHS Lid: Plot no 04, Sec~ | 285790 1i08 2084 prx) i3 Pl
! 03, Dwarka 110711 R
36 | Roysl Rosidency CGHS Lt Matno | 286812 wLoerma | 46 11 [
05, Sec— 0%, Dwarka | Rechargewel] | 770704
3] | Foyal Residency O6HS 10 Flotne | 26681 Al09agra | 1416 Hil ML
| 05, Sec—09, Dwarka [Suomersinle] | 71.0709
Gayatri CGHS Ltd. Plat ne 05, Sec~ | 28,581 LL02 2034 Gl is i
8, Dwarks [Rachargewell) 110685
Gayatrl CGHS Ltd Piot o 0%, Sec— | 265823 1093008 | 3265 2 Bt
09, Dwarka (Sugmersible] | ILOGES ez i
l Park Rayal Apsetment Plot no 100, | JE5E31 11002024 150 Hil 1118
| | fec—ONOwarks (TI0eM | |
| ﬂlh.l'nauar Agarireen Pt nn 12, See | LELSEIG 11,08 2024 say Hil fell
| f-ovoweke  |moesr ) | | |
Erishna Apartment Pt np 13, Sec - | 103837 11.0930z8 | 335 150 0.3
| 09, Dwarka T1.0838
L — e
b Gt
o




500,

.

1

11

na 13, bec—= 113,
Uwarka

16 -

Ft

L DELHI JAL BOARD L i _
Wl r\ | GOVT, OF N.C.T. DELHI N = et
_ gy QUALITY CONTROL LABORATORY, N AN
> lg:i'—.[ HTREATMENT FLANT NANGLOI, DELHI 110001 AT P N
5ln J"! -
f:"‘r' Date:-.23.12.2024
e ANALYSIS REPORT
Sampling Lacation Latitude Date ol " Clarley TOS  ammoen  RAMCIZ  Fecal  Tatal
Longitude  Sampling la Cobilor  Colifar
m m

Patel CGHS Ltd, Umiye 28°36'04"/ 13.12.23  Turbid "as7 T 20 NIl 210 1100
Sacan Plot no 04, Sec | 77°03'11"
- D4, Dwarka
Aakritl Apartments | ZE°36'06"/ 131224 Turbid ‘asa 18 Wil b E 460
{Civil Supplies CGHS Troi'1e®
Lisd ) Piok no 06, Sec -
0, Drwarks =
Saheta CGHS Ltd,, Plet | 28°36'06"/  13.42.2024 Turkid 338 001 il a3 210"
no 30, Sec - 04, - Froz's4"
Dwarka i
1ai Mata Kalyani 20°36'09"/ 1312308  Turkid 289 NI NA 43 210
Apartments, Platma-  77°02'57"
11, Scc— 04, Dwarka
united Apartments 20°36'10°  13.12.2029  Retuse to glve Sample an 19 92,24 | Agais vissbed avd
Plot no = 34, Sec =04, ' 7702°55" o colleched em (9.7 .24 ( Repart ob5.me-23)
Diwwarka i i | . .
Mount Everest COMS  Z8°34'54") 13122004  Greyish 1574 ' 25 ' Wi a6 2400
Led Plot no 17, Sec— 7704007
9, Dwarks
|PIt no = 01}
Mount Everest CGHS - 2E°38'54%/ 13122004  Greyish 1917 - 12 NA 2800° 2400
Ltd Pist no 17, Sec= ' 7704’00
04, Dwarka
{Pit ne - 02)

. Sun View Apartments : 2E°TA'SE")  13.12.2008 RWH syibem rot working. AWH it blocked
Fiot no 108, 5e¢ — 09,  77°04'00"
Dwarka
Manisha Towers, Plot  Z8"33°48%/ 17.12.20:4 Blachish 188 5.0 sl 460 2an0°
fio = TH, Sec =21, P El o
Dwvarka ; .

' Choprs Apartments | 283348/ ' 17122034 Blackish 868 1 Ml 2400° 24007
Plot no 08, 5ec =25, Fr
Dwarka .
ket Vikear CGHS FE*YT e8] 1n12UM Lurpysh 11E7 il il T ey
Ltd., Plat no 10, Sec=  77°0F13"
23, Dwarka e L o o ;
Dwarka Dham | 28'3338"/ | 17.12.200 | Blxksh 774 9.0 NIl 1100 2400°
Apartments, Mahajan 77'03'02"
Shree CGHS Lid., Plot

847



848

14l

15,

Ik

14

15,

20

P

23

|

Shel Ganinath CGHS

1?.1'1.:1-7

Chitrakoot Dham Plot  28°34"447 Groyish
4002, Sec- 14, 7030t

Dwirka

Vedanta Piot no 6C,  28°33'48"/ 171224 Pit found Dry
e~ 13, Dwarka 10y

Bedur Heights Platno  26°35°'30°/ 18122024 Blackish
01, Sec - 184, Dwarka « 77°02'03"

{Pit ne - 01) '

(Boreweil)

Belur Helghts Plotno  28°35°30%/  1B.12.2024  Blackish

01, Sec - 184, Owarka  77°02°03

(Pitno~0z) i

Engineers Apartments | 28'35'19°/ | 18.12.1024 | Turbid
(Consulting Engineers  77"01'57"

CGHS) Plhat no = 11,

Sec— 184, Dwarka

The $r Durga CGHS 2673533/ 18022024 Turbid
Led, Piot no - 6A, See | 77°07°45"

= 11, Dwarka

Herltage Apartments  28°35°16°/ 18122024 Turbld
Plot me 10, Sec - 11, 770304

Dowarks

Bhagwat COHS Ltd  28°24°23"/  18.12.1024  Blackith

Fiot no OB, 5ec - 198, 70233

_ Dwearka

S1%

703

4

i

380

11780

1021

4
|

B Rt I S

lords CGHS Ltd, Plot | 28'3027°) | 18.12.3020 AWM Pit nat Accesible dus 1o Malba gver AWH pit

no =01, Sec - 198, | Frp227 | fi9iiiae

. Dwvarka | 'q
GarodaHouse NRGE  28°35'14%/ 18.12.2024  Blackish
CEHE L1d. Plok no 770203
a0, Sec - 10, Dwarka
United Apartments 28736117 10122020 Turbid
Plot ne 34, Sec—04, | 77%02'54¢
Dwarka '

C28°35'51Y  19.02.202¢  Pitfound Dry
Ltd Plot no O, Sec - 77°03°04"

05, Dwarka

é "IT..,H]}“

Hil:lﬂl’lﬂl"ﬂl 1

kE

142

VE] 210 400
N 460 2400
il Taon” 2400
NIl o3 E50
il 23 790
Nil 75 260
NIE 1100 2400°
Il 2ang. {440
Wil 23 1100

\ﬂ*t'-",'f" ,jﬁ‘b'lw

k:hﬂ'ﬂ:liﬂli



 A— § .
e DELHI 1udeBuro (7
L2 [ GOVT. OF N.CT. DELHI ) '
- LALITY CONTROL LARORATORY,
g ki Bl Bhean f]"l'!:'ll'h'l':l-'-
ANALYSIS REPORT i
(5. | Sampling Location Latiiude Date of Clearity 05 | Amme | RfCI2 | Feacel Tatal
o, Longitude | Sampling nla Caliter | Colif
m orim
1 | Joypee CGHS Utd Plot | 28556855/ | 25.10.2024 | BLACKISH | Zaa |13 nL | zaaot | 20007
no D2, Sector-22, ¥3.059473
Dwarka
2 | Aeroview Heights Plot | 2855146/ | 25.10.2024 | BLACKISH | 2068 | O3 ik a5 Lio
ma 36, Sectar- 2. F1.060724
Dwarka
3 | MavSansad Wiharplat | 2E558420/ | 25.10.2024 | BLACKISH | #7584 | 2 AL 240 L1089
na 05 Sector-33 Jr0e1tai
Dhwarka
4 Veona Aatidency The 15.10. 2028
Veans CGHS Lid. Plat PIT Feumn DRY
na 50, Sec - 22,
Dwearka
5 Ranjit Wihar =1, AWHO | 28,3343/ 35 10.2024
Compbes Plat no 15, Tio3ad P. 1T Founb DRrRY
Ser— 22, Dwarka
[Pt o 01}
& Ranjit Vinar = |, AWHD | 28.3343f 25.10.2024 | GREYIEH 324 | mn HIL hIL 150
Complax Mot no 15, 70341
Gor — 22, Dwarka
[P e 02)
7 BGI5| CGHS Ltd, Plat 28,3155/ #7100 M02e | MUDDY 341 L3 il £4d g1
o 06, Sec— 21, F7.0333
Warka
8 Jrnaki CGHS Lid. Piotno | 28,3347/ 25 102024
07, 5ec=27, Dwarka | 77.0334 PIT FouND DRY
| Chitrakoot Apartment | 28 3343/ 25.10.2024 .
olot no 09, Sec—22, | 77.0326 FIT FOVUND DRY
Dwarka
0| DellviApariment COH5 | 283321/ | 29002028 | GREYSH | B05 |23 [ [2a00™ [ za00"
Led Plot na 15 Sec - | ZL0313
22 Dwarka
11 | Shubhan, 2E3133/ 19103024 | GREYISH B | Q4 bl 159 2400
Agartment{MPCC) ZLO31E WITH BLACK
CGHS Lid. Flot no 13, EEDIMENT
4ee — 22, Owarka
12 | uvdyog Wihar CGHS Ltd, | 283935/ | 29.10.2024 | QAEYISH 2148 | KL ML ML 4ED
Prat no 12, Sec - 12, frpazl
Dwarka
13 | Jagran Apariment Fiot | 283335/ £3.10.2024
no 17, Sec- 22, 110328 FiT Fevnwb DRY
Dwarka
14 | Bank Vihar Apariment | 2833237 | 29102034 | BLACKISH 441 | 18 HaL H.'ﬂﬂ* 22007
Piot ro 16, Sec— 12, o
[rwarka

849




18 | Mew Mibenm 283335 | 29.10.2024 2306 | mL |20 | g
% Bparimenl (Rao CGHS | 770317 gﬁﬁﬁuugu
L Lid] Mot nedld, Ser -
x ) 23, Deearka
16 | Phillips CGHS ted, Plon | 28,3339 | 29.10.2024 "
na 03, Sec - 23, 77.0370 PIT FouNb 'DR‘."
| Bwarka
17 | IFOICGH L Plot N | 28,3340/ | 29.10.2024 | IURBIDWATH | 628 | o& #i, 450 24000
04, Sec- 23, Dwar 7H.0331 SETTLEADLE
SERAMIENTS
18 | Vishwas Nagar EPP 283344/ | 290002024 | GREYISH 963 |15 m 24007 | 24000
CGHS Ltd Plot no A, | 72.0324 WITH
S5ec = 13, Dwiarka SEQEMENT
13 | Ashoka Apartments 83554/ | 061102024 | TURBID 671 | MRACES | miL 1118 40
Plot no OB, Sec- 12, 77.0248
Dwaria
20 | Upkari Apartmems 835500 | 05112024 | TURBID SN T Kl ML 40
Plat no 09, Sec- £2, 17.0748 WITH BALCE
Dwarks SECHMENT
21 | The New Arohi CGHS | 2B.3537/ | 05112024 | TURRID iR | LD ML 240 43
Lta, Pleimo = 13, Sec - | 720204
13, Dwrarka
22 | Shwam 20,3545/ 05.11.3034
ApartmentiVikesm 120245 P | T FouND DAY
Magar], Plal ng 14, Sec
- 12, Dwarka
d2 | Abhiyan CGHS Ltd, Mot | §8.3548/ | 25113034 | GREENISH ard | pad ML i3 40
MNo.l5, Sec-12, Dwarka | 77.0244
24 | Mohinder Apartrents | 28,3539/ | 05.10.2024 | TURBID 2186 | NIL ML MiL 150
The Dhanphotowar 170213
COHS Ltd. Plotno 17,
Ser =17 Dwarka - [
25 |Thefun ViharCGHS | 284534/ | Q5112024 |GHEVEM  |s30 (@2 | Mu 240 | 2e00f|
L1d, Mot ne 19, 5ec - 170208 WWITH BLACE |
12, Dwarks SEQIMENT
26 | The Anjurman CGHS 83530/ | O5.31.2034 | GREWISH 59 (08 ML 150 1100
Ltd,, Mol no 20, Sec~ | 220210 WITH BLACKE
12, Dwarka SEDIMENT
27 | Classic Apartments 283529/ | DR.1L20J4 | GREYSH 3 (04 L 120 1100
Bairwa Bharti CGHS | 77.0230 WITH BLACK
itd. Plot no 24, Sec - SECIMENT
12, Dwarka
28 | The New Rajputl CGHS | 28.3526¢ | 05112024 | GREYISH 10 Bl aeh 2400
itd. Plotne 23, Sec - | 220216 WITHBIACK | 385
12, Dwarka SERIMENT
29 | The Nav Sanjivan 283549/ | 06112028 | GREYISH 34 |06 ML 240 £l
CGHS Ltd, Plot no 01, | 220223 WITH BLACK
Sec = 13, Dwarka SEOIMEHT
30 | SriHar Apartments 283600/ 11.202
Plat ro 06, Sec—12, | 72.0228 PIT FounNbh DbrY
Diwddka
31 | The Sunny Valley CGHS | 2B3037/ | GRll202d | GHEYISH a3 | Q& HiL 460 1100
Ltd. Plot no 27, Sec— | 220215
12, Dwarka
32 | KsnaaDurgsCGHS | 283536/ | 06112024 |IURBID | 453 |08 (ML | Lo | 220t
Led. Plag no 26, Sec - | 220315
12, Dwarka




!

i ! VoAl oty galal g '-a_.llq,-q,_L Y b Lo
. " ki Lisiddd \LEIT] Aip g 0
[_I el S L Dwearky Frakaa 2] P AL S e o SOER |
" i H I'I!E“ E!
M| R o b b ; 1 = —_
AT 5 E3E 1 i b r
W L g | e n!.‘.‘:'.t- | il o e FIII e
(R LU B R SO
| 1 LA R
Sl b ihna ol B YO USRI [rrrerenamy IFFou ST i Ero: o e
i TR s sy gl ik
boeg B iy 1
wh-‘ "".'-M"\-.l-l."hr'-'-l."...t'l o L] P TR T _— STI——— | ———{rr——]
: b LB P nsa :,: \ LL‘ EL:L wiahadad | TUREIL Jem | s ML | L
| B -—j-‘.l_' i'h:“"?"’ —— I
A3 we bt R RS L8 .E,E-t . = r ot — I
: i " SRLE | RN ALK a1 | 20 A anan
: P 7 Ky - | ) TraMe RLALREA . { ML 1 TA0d)
| LT i
L5 N SRR TR T o “E i, 1 i EC-
o R o R siE 2R, R B R T i p B
| RN BN s ‘LQI.H. : = ol L - e
| o A g o
| PR 00, S = 1,
{ Tar s
&8 | Aepa b nckns, Plot ne T l?li.l. . '
! e o Pathan i |.'|..1-|.. Mﬁmu -.':EI. it ik .
1o 30 e 11, Baanka | Froes e [ =
A0 Bevian U DEs o LY RTETT Ay :
I . : 23 LALLM | LuRED ik I, ; i L LoD
30 0 T O LT T T P e . B A
11, Pwdska
AL Gkl Apvd CGHES L b LLALMAMS | TiRa i
Lt L cebabied | THIRED 13 ¥ I i L
| Pt v BB S = 19, i 50 L " o
l Doearla
41 | Poazah Apar et R LLUEIOR | parsisy pTn O ML L * |
T el N ohch H d 2 kT Pl Ll Y -3 BIsEy
PO e = S dee = 1L | 270084 T
I peka |
|45 [ TheBamGnSig | 83580 | LLALL0M | Tukew R T a0
: Plod o S0, Bex = 41 e L
by
44 | The 3 Durga CGHS ol ) LLLLIOSS | Beluse [p piee Sanyple
LICH Fiovt ey A, e - i e ]
11, Dk
A5 MUK Besiberiey Mog oo | 28 35000 TLAL 20 | GREVESS | i Fi 2111 3 1L0%)
s der - 1L Davarka | IR0 o == JIF— o
46 | WD Aparteent Piot no | 28 3530/ i M| P Fowing ih_\-. e At
B Sec= L) Baarda | FH0Me
4F | Heritage Apaetent | JBASIST | LLLL20MN | Eafuse 1o gie S
Plot o 10, Sec = 11 g LEILE}
Dhaaiia
43 | Shamhanbad CGHS Lt | 28 3538/ LLLL20 | TURMD A3y | o il 1] g
Pkt o (UL, Sew = 1) 11310
Liyark A . i
23 | Dakshinyan Dl 8 3G/ 'Ly 00 i o
FEPOP CGHS Lid. Moy | 77,0237
na 19 dec =04,
Dwarka |
s | sanghamara BI04 | ALLL2ON | GROYISH 438 [u§  [aw |46 | Lm
Apartnets Pial no 210218
< 56t =, Diwaika
2L | Radnakoar Apatments | 2R IG0LS DLLA0M | by b S T 4 RN
{The Bataakar OGS 170041 - =
LFad 0k mi P Save -
2, Do itha

851



85

il

52 | Fanchsheel 28 3535 2 - : — :
Apartments CGHS Lid. | 77.0248 el v a4 hl i B 1L
Flal no 24, Spc - 04,
Dwarka
al | Anamika Aparimnets | 253855/ YISH a g i 3
Plot no 258, Sec - 04, | 77.0250 Wi, | G o e it e
Dwearka
24 [ Anant Apanments Plot | 285088/ | 12.11.2004
f 254, Soc - (4, 7.04 PIT EouND DRY
Dwearka
DDA Empleyees CGHS | 72,0252
Ltd }Plon nes 26, Sec -
N_:_Dwark;
56 | Mow yat CGHS Lid 28,3600/ | 12112024 | GAEVISH 341 |01 g 150 460
Plal no 27, Sac- 04, 77.07253
[RIEETEE]
87 | lspavks Apartment 28,3605/ 12.11.202¢ | TURGID a8 |0l N 23 afi
Plal na 29, Sec— 04, 77,0252
Diwvarks
58 | Bank apariment 28,3555 | 1L1L202¢ | TURBID 313 (&l i 400 2400
The Bank Miwai CGHS | 770244
Ltd. Plat o £2,50c =
04, Dwarka |
22 | Yinayak COHS Ltd, Plot | 2B 386310/ | 13112024 | BLACKISH 236 | Q.5 ML 410 L1i0g
fia 3@, Sec =10, I i
Dwwarka
60 | Rohit Apartment Plat | 28.584161/ | 13.11.2004 | GREYISH 3138 |og NIL 100 | za00%
na 30, Sec = 10, 77.056161
Dwarka e
61 | Diesel Shed CGHS Lid, | 2B.5B5348/ | 13.11.2024 |BLACKISH | 464 | &D b, 2900t | 24004
Plot no 26, Sec— 10, | 77055837
Dwarka
g2 | Prabhavi Apartment 28584601/ | 13.11.20%4 | BLACKISH 258 | 04 b, 450 4109
Plot no 298, Sec =10, | 77055943 :
Dwarka
§3 | Cosmos CGHS Ltd. Ploe | 2R5RA8478F | 13.11.2074 | Pit found Dry
no 18, Sec - 10, JT.05481
Dwvarka
Ga | Apna vilka Apartments | 28.585413) | 13.11.2004 | BROWRMIGH | T35 | NI L2 BL 460
CGHS Lud. Plot no 23, | 22055131
Lor — 10, Dwarka
65 | Mass Apartments 28.585958¢ | 13113024 | il Fosnd Dry
CGHS Lid, Flot no 24, | 71035394
Sec — 10, Dwarka
66 | Nucvo Engineer india | ZB.SBG601/ | 11.11.2024 | BLACKISH | 404 | 20 flL 2400 | 24001
CGHS Lid, Plot ne 15, | 21055461
Lec = 10, Dwarka
67 | Dovya CGHS Led. Plet | 28586171/ | 13112024 | BLACKIGH | 637 | ML | NiL Bk 240
ro 21, Sec— 10, 77053705
Dwearka
' Eﬂﬁ::‘iﬂmnﬂ 11053634 PIT Feunbd BRY
22 Spep - 10, Dwarka
B2 | Fakhruddin Memonal | ZESEBIFF | 13 112074
CGHS Lid, Mot Ne - IL055413 Py Founb DRY

18, So¢ — 10, Dwarka




Barpda Hpuse I'vlFll:.l.'. o

JESETS0L | 13010024 E??lg_ﬂ-.-.-.r Laingns I
CGHS tid, Plod no - TT05%84057
! S04, 50— 10 Diwwarka |
11 | The Blephanta Heighis SE7RESS | 1301202
EGHS Lid, Plot ng 41, ﬁﬂ&ﬂu : PIT FouNd DRY "
[ Sec - 10, Dwarka
172 | Nit CGHS Lid 28.586780/ | 13102024 | TURRID 307 | M ML 113 460
| [Saksham Apartments) | 77059560
_ PFlot no 408, Sec = 10,
.| Dwarka
71 | The Great Lyallguor 2B.58E023/ | 13.11.2024
CGHE Ltd (Sanskrit 17.0598%2 B
Apartmnats] Plot no F VT Faval  BRY
15, See— 10, Bwiarka
Fhaga - |
4 | Tho Eligible CGHS Led. | 2B.5BE2ED/ | 13.11.2024
s FlntnuIIH-,E.e:.—m, 77.0607 Pi7T  Fousb  BRY y
Dwearka
Prodhyopiki CGHS Lid. | 28.3GL6/ 14.11.3034
- Hﬂtn:ﬂlg‘.l.. sec—03, | 27.0014 pPi1T Foumnb DRY
Dwarka
I8 |NatonalCGMS L. | 2B3MiZ | IALl0z6 | GREvad |43 o4 | |40 | 2sooh
Flot no 04, Sec= 03, 17.0276
Dwarka
71 | TheVishrantika CGHS | 2R3BM3] | 14.11.2094
Ltd. Plot no 54, Sec- | 77.0224 PIT Fount DRY
03, Dwarka
78 | The Nava Kairall CCHs | 283616/ | 14112074 EYHISH | 329 |01 ML 15 1100
Lid. Plal no 10, Sec— 17.0024
03, Dwarka
19 | welcome Group CGHS | 28,3618/ | 14112004 | TURBID B3 | Bl ML Bl 450
Lk Plot no 06, Sec = 110327
03, Diwarka
80 | Aeringia Apartments | JEZ6IRS | 14002024 | TLRRID ald | ML MIL KL 218
Piot no 04, Sec= 03, 710227
[hwarka
81 | Batukii CGHs Lid, Plor | 283516/ 18112084 | TURBID a8 |1 hill 1400+ | 7400+
na 58 Sec - 03, 110026
Dwarka I ]
B2 | GauriGanesh 13621 | 14112024
Apartmenty COHS Led. | 770274 P]’T FounD DRY
Piot no 08, Sac= 03,
r
B3 | The Soth wihar CGHS | 2B.3526/( IB10.2074 | HATY 350 | oL HiL 11 154
g Flotno =04, Sec= | FT.0F0H)
184, Dwarka
84 | Majesric Apariments | 283579/ | 18112034 | TURRID 287 | ML Ml 23 40
{Chinar CGHS Lad.), 12.0207
Plot ng - O3, Sec -
13a, Dwarka
BS | Sameat Ashoka Plot no | 3835230 | 1E11.2024 | uAZY 4904 | g Bt 2304 | Jagot
06, Sec — V8A Dwarka | 720202
Bk | DharamCGHS Lid, Plot | JEAS2D | MRL10. 2024 | TUREID aad 12 MiL 2000 4 EH_EJ
no - LB, Soc- 184, 170705 ]
Dhasarika
BT | Bl Geighas Plor oo 4
oiig bl RSN | 18112004 N:‘r RecesIaLE (AR PARK nusn;:::!“

853



Bharat Aparimeeis

B : .
85?F PIL NG 08, Sec - 18, 183516/ 1801208 | TUngip E TR TR 21
| Diwarka ‘-3
83 | Karuna Vinar, Plag ng 28 3574/ 1911202 HLAC
i 4 - -
-09, 5ec — 184 Dwarka 110156 - L 12 o T | e
30 | Hare Krishna valley 28,3513/
PIDt A0 10, Sec - 184, TrTn 13112088 | TUREI 218 | B Rl 100% | 2405
Dhwarka
8 | lanak Resdency P T P
e ficy Mo EEM;; 19.11 4 | TUARD 552 g Mg Zeno ¥ | jago+
Sec- LEA, Dwarka
[Boreweall]
31 | Jenak Residency Pint 8351 19311 074 | GREVISH arr | = L'EL ga0g + | 2400
s 12 710159 )
See- 1BA, Dwarka
[RWH Pt}
23 | The Manokamna CGHS il 4 KISH 4 m 24
283514/ 15911207 BLACKIS apa+ | 2400+
Lig, Plot ns — 16, See — E}_n;gg = - -
184, Dwarka
| Engneers Apartments | 28,3518/ 19.11.2024
[Consulting Enginesrs | 77.0157 FFUSE Te i
CoHS) Mlal na 11, Sec R GINE: SamE
= 1BA, Dwarka
2% | KesarwaniCGHS Lrd, | 28,3557/ 0112074 | SLACKISH | #l
Fiot no 04, Sec - 05, 1710309 - - '_II - e
Dwaria
26 | Hind Apartmnets Plot | 283604/ | 2011.2024 | BLACRISH 78 | m
ML L ]
no— 13 Sec = 05, 770320 Pk o -
Devarka
31 | Bedhwer Rpartments | 283536 | 10113024 | BLACKISH 194 1 l 1100
Plat ne 03, Sec = 08, FrOz1s e - o
Drararks
28 | Grah Mantrakya 2835397 20.11.7024 | TURRD P
2400 230
Employeas COHS L. | 70114 o :
Plot no 28, Sec =04,
[Rarks
23 | Himachal Apartments | 2B3555/ | 20112004
Plat no 21, Sec-05, | 77.0308 PIT TFouwd DRy
Dwarka
100 | JDM Apartments Jai 2836081 20.11.2024
Diba Maa CGHS Ud, | 779377
Plot ne 11, Sec <05, Fit foEme DRY
Dwarka
101 | Vivekanand 283553/ | 20102004
Apartments CGHS Lid. | 770308 {
Flot nc - 03, Sec - S
058, Dwarka
102 | Shri Gaminath CGHS a8 3551/ 20.11.2034
e A Al
L. Flar o 01, Sec - 77.0304 L ShmBEs =t FUN{TFHNHL
0%, Dwarka
CH
L.M"T BACT. ACWA



| DELH! IAL BOARD

— P ; LD AELH
Faniihs, Y | [ GOWT UFH(‘.ZAEL I
=S QUALITY CONTROL LABORATORY,
WATER TREATMENT PLANT NAMGLOI, DELHI-11004] AR B

Date:-03.12.2024
ANALYSIS REPORT

$.No, | Sampling Location | Latitude  Date of Clarity T05 | Ammon | RfCI2 - Fecal | Total
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| | [ . . m . m
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]

l '__ﬁ DELHIJAL BOARD: GOVT, OF NCT OF DELHI

OFFICE OF THE SE (C)-8 . o
= ‘A" RUILDING, STAFF QUai TERS e
M KAROL B_.-lEH. NEW DELHI-110045
NoDJB/SE (C)-82028/ 714 # Yo Dated: Z !»?'—" el
Tao,

Dr. K5, Jayachand ran,

Member Secretary, DPCC

4th & 5th Floor ISBT, GT Karnal Rd,
Kashmere Gate, New Delhi, Delhi 110004

Email: msdpeeDnic.ic L
Subject: lmpesition of Environmeni Compensation for polluting the Grouscwater F'Il_"_ﬂ
operative Group Hoveing Sociefies in Dwarks w the matter of O.A. 1472021 E.A.

04/2023 titled as *Mahesh Chandra Suxenn Vs Culef Seeretary, GNCTD & Ora.

Si.l‘. s
May kindly refer your lener dated 27.05.2024 wherein report of 180 samples collected from |76
Co-operative Group Houging Societies in Dwarks was shared by your office

The DJB has also conducted the survey of all the |76 Co-operative Group Flousing Societies and
the watcr sample reporis teken from Rain Wakr Harvesting Pits were gt analysed, The comparative
samgle repori has been prepared and is citached for your reference 0 ke necessury aclion Bgainsd the
defauliing socicties as per provision of Envirenment (Protection} Act, 1986 which are cousing
1o pround waler, In most of the cases, the conlamination s dus 1o Non-cleaning of roaf,
tenance ai’ K WH struciure and eomnectn of surfice deaing in BWH sinueiunes.

iew af ubove, you are ;equested W impose Covironmer' Compeny=tion {EC) &5 per low on the
defaulting Co-operutive Group Hozving Sorieties,
With Regards.

[

Encl: As above “[_.
SE(C)Y

FLE Chawta

Copy toc SE iy »

1. PSwCEQ ¢ Far kind larmsgam Li2 TR

2. CENMWY : - (K= B L)

3. CE(GY) ! =i anist thy

q GBI

. EE{AWH)-I H10 PUTSIE [
/’3;' &rn @?’Ti;h 141..
'a':cjﬁ-‘ﬁ
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MOST URGENT
e OURT MATTER

OURT TTE

DELI AL BOARD: GOV, OF NCT OF DELMY
OFFICE OF THE SK (C)=H
L1 % & g
:ﬂu lsl_llLL‘l't'r'«lltf1 STAFF QUARTERS
RAROL BAGIL, NEW DELM-110005

Ve
E ';;;: II TR

No.DJBISE (T)-8/2025/ 2 % b ¢ Y Banesty o fol ] Hes
Subjest: To levy Penalty for installing won-functional Rain

Water Harvesting on Co-operative
Group Housing Socicties in Dw arka in the matier of O0A, 14772021 E.A, 04/2023 ttleg

as “Muhesh Chundra Saxenun Vs Chiel Seeretary, GNCTD & Ors.”

In the above matter, this office hus conducted the survey of all 176 COUS sucieties and reparty
from DTQC were got analysed and found that F-Colilorm wus found in 119 Nos, of Sosieties uad

RWH was non-functional in 4 Mos. Societies (List Enclosed), I shows that Rain Water Harvesting
System in 119 (11544} i& non-functional,

R (U above, you are requested to impose penally os per provision 3(1) mentioned in
Instructional arder dated 17.09.2019 from the office of Director (Revenue) (Copy atached). This s as
pet advise of Legal Cell of Dell Jal Board. The list of defauliing group housing societies is enclused.

You are requested to submit ihe ATR well in time so that the compliance repon be submitied in the
shove matter before NGT. NDOH in the above matter is 28.03.2025.

This may be taken n? T OF PR1ORITY.

FI}EI! As above

Director (Revenuc) o]~
E|
HLK.
SE (C)-8
Copy to: ;
, for kind Infurmatieh.
l. P5w CEOQ : g o=
1. CEN(W) o
1. CE{GW) . (o plirsus
4, EERWH)-1

- 1

M{].ﬂ']: 1 IRE FHI

= 0

867
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THROUGH E-MAIL
g ’ TTER
(GENT COURT MA
L = REMINDER-1
f
oAt DELH1 JAL BOARD: GOVT, OF NCT OF DELHI _—
Zf). OFFICE OF THE EXECUTIVE ENGINEER (RWH)-1 -
—= o Meel
= ROOM NO. 208, VARUNALAY A PHASE-1 Wi R
el KAROL BAGH, NEW DELHI-1 10005

No DIBEE(RWH)-1/2025) 1 17 . Dated: |2-03.2025
Subject: To levy Penalty for installing non-functional Rain Water Harvesting on Co-operative

Group Housing Societies in Dwarkn in the matter of OuA. 14772021 E.A. 04/2023 titled
as “Mahesh Chandra Saxena ¥'s Chief Seeretary, GNCTD & Ors™

Referemce; Letter No. DUBSE(C)-R2025:25 dated 20.01 2025

May please find the referenced letier along with the list enclosed in the above matter wherein il
was requested (o submit the Action Teken Reporl with respect Lo impasing penalty as per provision
(i) mentioned in Instructional order dated 17.09.2019 from the office of Director (Revenus) on the

defautting Co-operative Group Housing Socisties in Dwarka as per list already sent. But till date, no
ATR has been submitted to the office of 8E ()-8,

As this a court matter before Hon'ble NGT, | have been directed w request you to provide the
Action Taken Report by tomorrow e, 13002025 so that the compliance report be approved by the

competent auhiority and be submitied 10 Hon'ble NGT before 20.03.2025, The copy of the lemer Is
enclosed for ready reference. NDXOH in the above maner is 28.03.2025.

This may be tgken on TOP PRIORITY,

Encl: As abowve
Director (Revenuc)
e —
EE (EWH I
Copy to:
C . PRw CED 5 for kind information,
1. CEN(W) do-
1, CE[OW) =i
4, BE(C)E ; -tho-
5 AE(RWH) 7 o puriue
s Case file
7. e

=

EE (RWH)-1
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DELHI JAL aogiﬁa: GOVT. OF NCT OF DELHI
OFFICE OF THE DIRECTOR (REVENUE)
VARUNALAYA PHASE-ll, JHANDEWALAN NEW DELHI

DJB/DDR/RWHY 2025/ 1 B Dated:24.03.2025

Subject: ATR with reference to Remedial and Punitive action taken by DJB for
non-compliant provisions of Rain Water Harvesting

With reference to the letter no. DJB/EE(RWH)-1/2025/128 dated 12.03.2025 of
EE (RWH)-, kindly find enclosed herewith a letter of ZRO (Kakrola) vide which
10% Rebate for RWH in water bills in the said 119 societies where RWH system

was not found to be functional, has been withdrawn.

2, Regarding imposition of RWH penalty, kindly refer 1o the this office
instructional order dated 19.11.2022 (copy enclosed) issued vide which it was
communicated that as per resolution no. 1303 taken in 163 meeting of Board of DJB
held on 10.10.2022 that henceforth, RWH penalty in water bills, if any will be
levied only after receipt specific recommendation of RWH Cell with the due

approval of the Board,

En d: afa "Ir

EJﬂginﬂéﬁS’;;ghj

Dy. Direcior (Revenue) HQ

EE (RWH)-I



870 DELHI JAL BOARD: GOVT. OF NCT OF DELH
OFFICE OF THE3ONAL REVENUE OFFICER
KAKROLA MORE

DJBZRO (KARKOROLA MOR) IRWH/ 2025/ Dated:24.03.2025

Mahesh Chandra Sexena Vs Govt. of NCT Dalhi and Others
(Execution application No.4 /2023
In Original application no 147/2021)

Subject: ATR with reference to Remedial and Punitive action taken by DJB for
non-compliant provisions of Rain Water Harvesting

Kindly refer to the letter no. DJB/EE(RWH)-1/2025/128 dated 12.03.2025
referring therein a list of 119 societies wherein Rain Water Harvesting System was
found as non-functional, in the above cited subject matter,

2. In this context, it is to confirm that 10% Rebate for RWH in water bills of

the above referred 119 socleties has been withdrawn.

-

i e
o - ;"n, nJ
‘[Jﬂ%ﬁwhi
ZRO (Kakroal Maore) &
ZRO Dwarka (link officer)

£ZR0O (R) HQ

Copy to
SE (C)-8 /| RWH

ey o JPMET
- vilp n-’f"f['tl??_,—.—_;
Tiiowl g _....1|'_’f._,.f._ -
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TR |
|III. - — -—— . — S— st L‘I.IG L-
oY, DCLI JAL DOARD ;
FAECS] GOVENNMENT OF NCT OF DELHI
OFFICE OF THE DIRCCTOR [REVENUE) : !
14 VARUNALAYA, PHASE-ll, KAROL DAGH,NEW BELHI- :__13@_-__“ o
P— e e e ——— =« [0 i+ = A
F-No.DIB/DORRWH/ 2022/ (3067 o [ FAPE Datad: Lot

’ IT-_ Guard fis, /

[NSTRVCTIONAL ORDER

Subject: Deferment of Levy of Ralin Water Harvesting (RWH) Penalty lor further p
moenlhs w.e.l. l:ll.'l.iﬂ.lﬂﬂ to 31.03.2023.

eriod of s

gni
The Board in its meeting heid on 10.10.2022 vide Resalution No. 1303 has 'Pprw:: :;I:;::T 6
ol bewy of Rakn Water Harvesting [RWH) penalty for a further period of sh monihs from H ;nmw is
31.08.2023. The Baard further directed that In case, further deferment In IEvy o nu:{ n' further
required 3fter 31.03,2023 based on situatlon, CEO, DIB is authorized te extend the et
pariod of she months.

g Cell, DJB functioning under Memat?

The Board further directd that Rain Waler Hanesth ng into the reasons 23 le

{Wster) to revisit the existing scheme and frame fresh policy guidelines ook ;
wehy the existing scheme could not take off and Implemented in its right earnast.
-

Tris & for information and necessary action by all concerped. W
G rpra&l@i }

Diractor] REvenue)

E

PS5 fo -f.'hilm';in, pua -lor kind Infermation,
Vice Chalrman, DJE- for kind Information.
CED, Dub - for kind infermation.
Hlm::}:ifi Fhﬁg:;;hﬂnttmh RWH panalty in water bills, IT any, will be levied anly
ater récelpt of specifit recommendation of RWH Cell with the due approval of Board.
6. Al Principal Chiel Engineers/Chiel Englneers
7. Al ACEs (Maint.}/All SEs/ Al EEs/AEEs
' & EE[RWH) -lor necessary action.
9. “Director(F&A)/ Director(A&P)/[Vig.)/Secretary, DIB.

o o ol el

10, Dy, Director{Viglance)/JL. Director(F&A)-| & il
1L ACBISACID)ACIGH/ACIGHIJACITHACIW ACILW]/ACILEEACIRR)/ACICR)/AC [Trg.)

12 Al L Directors (Revenue)/ Al Dy. Divector (RevenuelfZR0Os- for necessary action.

13, EE(EDPY for vploading on DJB Webslte,
- 14, Hﬂrﬂdmm+ Mfﬂ; ‘Wipro Ltd., [ Hm:l':\"ll'lll'l'ﬂltl Bullding, Phase-1i (or Infermation and
-+ mecessary actlon for implementation of scheme in RMS,

15, W5 PWE = for Tollow up wilh M/s WIPRO Ltd,

16, Director(PR PR}/
. ﬁu&ll:lf VACPRI/AQIPRY/ 10 lssue requent prass release n leading newsgapers of Deihi
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Lk

—

Copy of Resolution Ko,

7 Tem Ro, il =7 a8

Mecting No. |5 the Delhi Jal Board held on 1o~ /na~

No.0JB/DOR/Preamble/RWH 2022/ 1 43

parep: 86.10-2022

GOVT. OF NET OF BELHI

tem No.fAdemn, {ﬂ* E
DATED:  A-/b -2

1 | Mame of the Subject

Deferment of Levy of Raln Water Harvesting (RWH) Penalty
for a further period of slx months from 01.10.2027 to

31.03.2013.

2 | Administrative Approvall Board is the Competent Authority,
Informatian =
3 | Hame of the Wing Revenues Department

4 | Brief Histary of the Case

Board vide Resolution No. 829 dated 19.08.2019 inferatlio has
decided  mandztory provision of Roof Top Rain Water
Harvesting for plots/properties having area of 100 5q. mirs. of
more to have functional Rain Water Harvesting System, even
the property is constructed prior to Z8-07-2001. In case,
consumer fails to comply with the aforesaid mandatory
prowvislon, the tariff as applicable for the respective CoRBUMEr
category will be Increased by 1.5 times, till the system is
Installed and intimated to the respective Zonal Revenus Officer,

However, during the COVID-19 pandemic In the 2020-21, the
Board deferred levy of RWH penalty considering hardship of
consumers’ In installation of Hain Water Harvesting Structure
time ta time as mentloned hareunder: -
8} Levy of BWH penalty on non-existing of functional RWH
system. ,
b} Mandatory clawse for RWH structure before
granting new connections was also deferred.
¢} RWH penalty levied during 01.04,2021 onwards in
bills, if any, were to be reversed in next bills.

Last deferment for levy of RWH penalty as decided by the Board
Tor & period of six months w.e.l, 01.04.2022 to 30.09.2027 vide
Recalution Mo 1228 dated 04.03.2022,

5 | Present Status/ Bsues:

Despite of having provision of slab wise Financial

Assistance maximum up to Rs. 50,000/~ for construction
of Rain Water Harvesting System along with 10% rebate
on water bill, desired sensitivity in implamentation of Raln
Water Harvesting System In consumers’ is generally not
being seen. The present status is given hereunder:

s
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5L Particulars Total
Mo.
1 Distinet K. Mo. who have oealled 2430
rebate sinde OL.07.2017
2 flebare Amaunt | In Rs) 3 169,66,10 182/
3 | Count of scthve K Mo, having Plot area 434,647
greator than equals tv 100 sgim,
4 | No. of K. Mo, i which plot area is 5.17.647
gither not available or seems to be
ncomect {as on 03,10,30232]

it may be seen that anly 2430 K. Mo, avalled benefit of 10%
rebate on account of provision of Rain Water Harvesting
Systern  since 01072017 against  4,34,647 Mos.
plots/properties having area greater than or equal to 100
sgm are captured in Ravenue Management System,

Further, under the currency of 20 KI per month Free Water
scheme for the consumers of domestic category, levy of
AWH penalty may be point of strong resistance by the
large number of consumers’.

Detaited Fropozal of the
subijoct

Since, only a few of the consumers have implementad the
mandatory AWH Structure, therefore, there i necd to creste
general awareness amongst the consumers regarding benefits,
financlal assistance as well as penalty provisions through RWH
Cell for which RWH Cell may be given reasonzble time and
outcome may be reviewed after next six months. Rain Water
Cell will atsa cheek the Feasibility whether sueh pravizsion can be
made in existing bullt up plots of 100 sqm and above. In the
meantime, the data of plot size miay also be captured In RS
after getting data of plot size from the ZR0s, which & presently
not available in AMS i 5,17 647 cases.

It is, therefore, proposed that the Board may concider the
following proposal: -

1, Levy of penalty In case of non-existence of
functional RWH structure may be deferred for next
sl months Le. 01.10.2022 to 31.03.2023 for all
cases.

2, Mandatory clause for RWH structure before
granting new connections on properties on plot
size of 100 Sgm. above may also be deferred for
above period.

3. In case, further deferment In levy of RWH penalty
is required after 31.03.2023 based on situation,
CED, DIB may be authorized to extend the poriad
only for a further period of six months.

PR

A1t

873



== 2 iy
Implementation  Schedule Fruvﬂén‘.l’ﬁll‘ levy of penalty and mandatory clause of HWH

with Timelines for each stage | structure on properties constructed on plot size of 100 Sqm and
induding Internal processing. | abave will remain on hold w.e.f. 1.10.2022 for a period of six
manths,
Financial Implication of the Nl
Proposed Sublect. -
Comments of the Finanoe. Mot Applicable.
Comments of the Wing an Not Applicable.
the comments of Finance
Department. .
Details of previous Board
Resolution, Existing Provision Mot Applicable.
of Water Board Act [/
Regulations thereod.
Legal Implication of the
Subject & Comments of Law Mot Applicable.
Department.
Comments of Department
on the comments of Law Mot Applicable.
Department. —
Whether CV.C. guidelings
followed or not. Mot Applicable.
Recommendations Proposal as contained in para 6 above is accordingly placed
before the Board for consideration and decision.
(Amit] Kelri@r Jain)
DIRECTOR (REVENUE)
SECRETARY, DB,
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RESOLUTION NO. 1303
ITEM NO. ADMN, 608 Deferment of Levy of Rain Water Harvesting (RWH) penalty for

a [urther period of six months from 01.10.2022 to 31.03.2023,

The Board considered the proposal contained in  propesal Mo,
DIB/Dir.(Revenue)2022/243 dated 06.10.2022 of Director{Revenue) and resolved to approve
the deferment of Levy of Rain Water Harvesting (RWH) penalty for a further period of six
months -from 01.10.2022 10 31.03.2023. The Board further directed that in case, further
deferment in levy of RWH penalty is required afler 31,03.2023 based on situation, CEQ, DJB is
euthorized to extend the period for a further period of six months.

The Board further directed that Rein Water Harvesting Cell, DJB functioning under
Member (Water), DIB 1o revisit the existing scheme and frame fresh pelicy guidelines looking

into the reasons as to why the existing scheme could not take off and implemented in its right
b\
R
Amit Rm‘:mr Jain
Secretary, Delhi Jal Boerd
Giovernment of WCT af Deihl

ERTTESE.
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DELEI JAL BOARD: GOVT. OF NCT OF DELHI
OFFECE OF THE CHIifF ENGINEER (GW) -

ROOM NO. 112, VARUNALAYA PHASE-1 =
KAROL BAGH, NEW DELHI-110005 - T
E-mafl: copwd b@email com
w&%’.ﬂ ’Zﬂ S5 6 : Dade: o [-{.'th_ .1\1
INSIRUCTION AL ORDER

: Subject:- Deferment of bevy of Ruin Water Harvesting (RWH) pesalty for further
period from 01.10.2023 ¢0 31.052024 sad Relaxotion of condifion to ensure
BWH System oa plot size 102 sqm s2d ahove. .

mmmuwumwmhmﬁm
RWH Structure shall be defierred and mendatory cleuse of RWH structure before granting
pew connections on properties om plot sizo 1005z end above, shall be relaxed for & firther
period from DT 10,2029 0 31.03.2024. /

Disiriei Rain Costres of DIE, sl BB (Meimensnce) snd Revenpe Officers are
' divected 1o give wide publivity end advise th public having properties constracted on plof
h!hﬂﬂm:hmM'hﬂﬂh&mﬂmhﬁFmHﬁn
mﬁhﬁnhmmmyhpmdmmhhumﬁnﬂﬂ%.mmm
mﬂ;ﬂﬁhmmﬂmﬁﬁhtqttm!mﬂﬁmlﬁwﬂm

This is for information end necesssry sttion by all concermed.

-ad-
CE (GW)
Copy for nformation/secsmary neiion fo:
1. PS5 to Chairmes, DIE : for kind information.
2. Viee Chairman, DIB 3 -do-
3 of the Boand 3 -do- ; .
4. Member (AY Member (Fy Member (W) Member (Dr.): for kind information.
5. All Chisf Baglosers
§. Director (F&A) Director (A&F) Scorctary, DIB
7. Al SEs(Muintenance)’ All EEs (W/S/R)
£. All ACSAT AOs

. 9. Al .. ZRO sre dirested w take pecessary sotion.
10, EE (EDP) : fix uploading on DIB Website.
11. Director (F] ﬁﬂﬂ}'hﬂﬁ}mmﬂm”:ﬂmmhﬂnﬂ

DR
12. Piojoat Director, Mfs Wipro
_ 13, Cuard File

R
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MOST URGENT
MATTER
7 o DELHI JAL BOARD: GOVT, OF NCT OF DELHI
L ' OFFICE OF THE SE (CH¥ ; Weatidt s F
= 'A' BUILDING, STAFF QUARTERS p bl
L

KAROL BAGH, NEW DELITE-1 19008

YD TBSE(CHI2028) To 4 33 Duted: 2 ot | 22

sbieet: To disconmect the water conneetion for installing non-functional Rain Water
Harvesting on Co-pperative Group Housing Socletics in Dwarka in the matter of 0.4,

1472021 E.A. 0472013 titled ms “Mahesh Chundrs Saaena Vs Chiel Secretary,
GRCTD & Ors"

Tn the above matter, this office has conducted the survey of all 176 CGHS societies and reports
fom DTQC were gol analysed wnd found that F-Culiferm was Found a6 115 Mos. of Societies and

AWH was pon-functional in 4 Nos. Socicties (List Enclosed). I shows that Rain Water Harvesting
Systemin 119 {1 15+4) is non-functional.

In view of above, you ere requested (o disonnect Ihe wuker tonnection as per provision 3(Tiil |
mentiaped in Instroctional ccder dated 17093019 from the office of Director (Revenue) (Copy
winched) ms per list erclosed ond suomit the ATR well in time 50 that the compliance reparl be
abmitied in the above matier before NGT, NDOH in the sbave mener is 2803 2025,

This may be taken on TOP PRIORITY.

This issues with the ipprovil of Competent Authority,

Encl: As abeve
CE (Southl ST (M)-4
pil=
SE(C)-B
Copy tn:
b PEwCOO i Fne ki Infarmadion
1. CENW) : i
3 CE{OwWY I =du-
4. EE[RWH]-I i ko pursue
o7
Rl

g



THROUGH E-MAIL

URGENT COURT MATTER
REMINDER-1
LN DELHIJAL BOARD: GOVT. OF NCT OF DELHI B
OFFICE OF THE EXECUTIVE ENGINEER (RWH)-I A —
ROOM NO. 208, VARUNALAYA PHASE-1 v -rr' e
KAROL BAGH, NEW DELHI-1 10605
No.DIBEE(RWH)-1r2025) [ 34 Dated: [g_i 1 l .5

Swbject: Subject: To disconnect the water connection for Installing ron-functional Rain Water
Harvesting on Co-operative Group Houslog Societics in Dwarka in the matter of (A

14772021 E.A. 04/2023 titled oz “Mahesh Chandrs Saxenn Vs Chiel Secrelary, GNCTD
& e

Reference: Leiter No, DJB/SE(C)-872025730 & 3] ded 200002025

May pleasz find the referenced ketter along with the list enclosed in the above matter wherein it
was requested 10 submit the Action Teken Report with respect to disconnect the water connection as
per provision 3{iii) mentioned in Instructional order dated 17.09.2019 from the office of Directar
(Revenue) on the defaulting Co-operative Group Housing Societies in Dwarka as per list already sent.
But till date, no ATR has been submitted fo the office of SE ()-8,

As this a court matter before Hon'ble NGT, | have been directed to request you to provide the
Action Taken Report by tomorrew Le, 13.03.2025 so thal the coempliance repori be approved by the
compstenl authority and be submitted 1o Hon'ble NGT before 20.03.2025% The copy of the letter is
enclosed for ready reference. NDOH in the above matter is 28.03.2025.

This may be taken on TOP PRIORITY.
Encl: As above
CE (Bouth)/SE ()-8 &
EE (RWH)-1
Copy to;
l. PStoCEQ ¢ for kind informotion,
2. CEN(W) : ~do-
1. CE(OW) t ~do-
4. SE(C)% : -do-
5. AE[RWH) ! pursug ~
s S—Chae file Qc}-’}]
T. Qe ™
: EE (RWH)-1
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n;i:mnm OF THE EXECUTIVE ENG. (1}-092 ,
HIJAL BOARD Govr or w.cor oF DrLH
OVER HEAD TANK 0pPOSITE BHART! COLLEGE

JANAK PURI KEW DELHI

EMAIL:- oeew Hnnnk
‘ sesw Ljnnnlpurfngmall com M. 25547658
STGP CORDNA THRAR MASK POLLOW PUVSICAL DrIPANCING MATAE AN TEAND. 1TFLE
e b‘]-ﬂlrmm"“ﬂﬂﬂﬂq-iw S A Dutegd ;. '}

To,

Sansar Aperimente CGHS Lid, .
Plot No -b. Sec,T. Dvarka,
Delhi-75

i

_ Subject: Notice for disconnzetion of water supply due o nan- functional rafn wawer
harvesting in the matter Of 0.4, 147 /2021 E.A 04,2023 titled ns "Maheah Clandra
Saxena ve Chisf Secretary, GNCTD & Ors,’

Reférence: - DB /SE(C)-08/2025/31 /Dated 20.01 2025

Kindly refer to above mentloned letter receved [rom SE [C)-8 DB, whereins that
olTlce has informed that {hey have conductsd the survey of all R\WHs of | 76 CLHS
societics and reportd from DTQC were got analysed &nd found (hat F-Colitorm wis
found in 1 13 Noa. of Socizries and R Wi-1s where non-functionsl in 4 Nos. Soretiss
(List Enclosad), It shows (hat Ruinwater Harvesting Systemsin | 19 [ £+ are fauicd
defective gnd non-funclisnal, )

Further in view of above a requeat l1ma been recelved from above mentioned offes of
SE[C-08 to disconnect the walor sonnection as per pravision 3 (i) menesied =
inatructions] crder dated 17.08,2019 from the effice of Dir. [Fevenie] DU, so tha

the complianes reports may be submitted in the above matter hefore Hon'ble NGT,
NDOH is 28032025,

Therefors, you gre cirected Lo make rainwater harvesting sysiem [unghional ns pey
OJB sormn aad inform 1 undermgned within 15 duys, friling which veur waee

supply connection will bo disconnected withow any further netie M

f”r!.'-;llul'l.lli'.'l! rgnisieer (]-093

-
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OFFICE OF THE EXECUTIVE ENG. {b)-092
DELHI JAL BOARD GOVT OF N.C.T OF DELH]
OVER HEAD TANK OrPOSITE BHARTI CULLEGE
JANAK PUR] NEW DELHI
EMAIL:- ¢eswljanal puriggmail.com Ph. 25547658

“ETOF CORONA WEAR MASK FOLLOW PHYEICAL DISTANCING MAINTAIN HAND HYGIENE"
No DJE/EE(D)-092/2024-25/ 71 ¢ Dated :- |¥-2-71

To,

Harsuih CGHS Lid

Plot fw-d. Sec-7, Dwarla,

Mew Dielhi-75

Subject: Notice for disconnection of water sapply due tono- linctonal rom witer

harvesting in the metter Of O.A4, 1472021 E.A 04 F2023 titled 515 "Mahesh Chandra
Saxena v Chiel Secretary, GNCTD & Drs,'

Reference; - DJBfSE[C|-08/2025 /3] /Dated 20.01.2025

Kindly refer to above mentioned letter received from SE [Cj-8 DB, wherein that

ofT lee has infermed that they have conducted the survey ol all RWHs of 176 CGHS
socigties and reports from DTOC were ot anelysed and found 1sat F-Coliform was
founc in 1 15 Mos, of Socicties and R Wi-Is where nen-functiona! in 4 Mos. Socieries
‘List Enclosed). It shows that Rainwater Harvesting Systemsin | 19 {113+3 nre found
defective and non-funetional.

Further in view of abave 4 request has been recetved from above mentioned office of
SE[C)y-C8 o disconnect the water connoction as per provisiva 3 fiii] meationed i
instructional order dated 17.09.2019 rom the office of Dir (Revenne DUE. s i
the compliance reports may be submitted in the ghove matler before Honle NOT,
NDOH = 28.03.2025.

Therefore, youl are diregted 10 malie raipwrater harvesting svsiom fyogthinmdl ax per
DJB norms and inform 00 undersgned within 15 days, uling which vour wage:
supply connection will be disconnected without any further nouce

}?‘Euucuni»ﬂéinwr {D)-092
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< SFFIEE OF THE CXECUTIVE ENG. [1)-1112
LHI JAL BOARD GOVT OF N.C.T O DELHI
OVER HEAD TANK OPPOSITE BHARTI COLLEGE

JANAK PURI NEW DELHI

EMAIL:- eeswjnnalpuriggmail.com Ph. 25517658

“STOPF
CORONA WEAR MASK POLLOW PHYSICAL DISTANCING MATNTAIN JAND ¥ (RENE"

No DJB/EB(D}-092/2024.25/ 77 * Batst 19-3- 1!

siatinorthn unj COGHS Jid

Plot Ma-17, Sec-07, Dwarks

New Delhi-75

Sulyect; Notice for disconnection of water supply due te non- Lenctivnal rain water
harvesting in the matter OF .4, 1472021 EA (472023 ttled on "Mabiesh Choados
suxena vs Chief Beeretary, GNCTD & Ors,’

Refesence: - DJB fSE(C]-08 /2025731 /Dated 20.01.2025

Kindly refer to above mentioned Istter veceived from SE [C-8 CLIO, whierein that
olT1re has informed that they have conducted the survey of nll RWHs ol 176 CGHS
o ex and reparts from DTQT wern got analysed and found that F-Cubitrm was
found in 1 15 Nos. of Sactetics and R Wi-Is where non-funetiinnl in 4 Nos Socneties
|List Encloged), 1t shows that Rainweater Harvesting Bystemsin | 19 [115+4) ire lound
delective and non-functisnal

Further in view of above a reguest has been recuived lrom above mentoiel offive of
SE[C}-08 to disconnest the water connection &s ger provision 7 fin] mentsed in
instructional order dated 17.09.2019 from the office of Cur. [Revenue DUB, 5o thig
the complance reports may be submitted in the above maiter hefore Hon ble KGT,
NDOH 13 28,03.2025. |

Tiercfore, you are directed to make ranwiler harvesing sysiem [unctional as @
nerms and inform to undersigned within 15 days. Giling which. your waier

supply connection will be disconnected without any further notce.

%. V%

hr.- Exsoung

881
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'?:-5‘.!" OFFICE OF THE EXECUTIVE ENG. (1)) 022
| u DELHI JAL BOARD GOVT OF H.C.T OF DELHI
OVER HEAD TANK OPPOSITE BHARTI COLLEGE
1 JANAK PURI NEW DELHI
EMAIL:. p_ggw;jaqg_kﬂq;m!t_l.num Ph. 25547658
! |I “STOF CORDNA WEAR MASK FOLLOW PHYSICAL DISTANCING MAINTAIN HAND 1 YGIENE™
No DJB/EE(D|-092/2024-25/ 4 = \* Duted 1= -1
Te,
Khattar COHS Lid
| Pt No-se, See-7. Dwarlds

MNew Delli -75

Sulgect: Notice for disconrection of water supply due to nae- Lunctional rain wnoee
. harvesting in the matter Of 0.A. 14772021 E.A 04,3023 tifled us "Mahesh Chandrm
Saxena vs Chief Secretary, GNCTD & Ors.
T Relerence: - DJB/ SE[C)-D8 /2035 /31 /Dated 20.01.2025

Kinndly refer to above tuentivhed letier received [rom SE [C]-& Dnild, wheresn tha
alT loe has informed that they have conducted the survey of all BWHs of 176 COHS
societies and reports from DTQU were got analysed and found that F-Coliform wis
st in 1 15 Nog, of Secieties and F Wi-Is where non-functioniil in 4 Nos. Socistiss
1 Lisi Enclosed). It shows thet Reinwater Harvesting Systems i | L89[0 1303 are Riung
defective and non-functional,
Furnther in view of above a request has been received from avove menuoned ofliee of
SE(C)-08 to disconnect the water connection as per provisien 3 (it} mentioned in
} inseructional order dated 17.09.2019 from the office of Dir. (Revenue) DB, 40 that
the compliance reports may be submittad in the above matter before Hon'ble NGT.
t NDOH is 28.03.2025

Therefore, you are directed (o make raimwater harvesting systent [unctional as per
DJE pormes and inferm to vundersigned within 15 days, Fliog which seur waler

suipprly connection will be disconnected without any furthey nonce.

Mﬁ‘mculive ME
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fL) OFFICE OF THE EXECUTIVE ENG. (D}-032
lane? DELHI JAL BOARD GOVT OF N.C.T OF DELH]
I OVER HEAD TANK OPPOSITE BHARTI COLLEGE
i JANAK PURI NEW DELHI
' EMAIL:- evswlinnahpuriggmail com Ph, 255476568
USTOP CORONA WEAR MASK FOLLOW PHYSICAL DISTANCING MAINTAIN FAND HYGIENE®
No DJB/EE(D}-092/2024-25/ " 7 1 *) Dated : ' -2-7
To,
. The 268 Youih CHGS Lid
| : Plot No-6B. Séc.2, Dwarka. New Delhi-75
i Subject: Notice for disconnection of water supply due to non- functional rain wates
3 harvesting in the matter DEOA, [47/2021 E.A 042023 titled as "Mahesh Chandra
| H Sexena vs Chiefl Secretary, GNCTD & Ops.'
' Feference: - WB/SE[C)-08/2025/3]1 [Dated 20.01.2025
| Kindly refer to above mentioned letter reccived from SE [C}-8 DJB, wheresn Wl
ofT1ce has informed that they have conducted the survey of all RWHs of 176 COHS
spcicties and reports from DTQC were got analysed and lound that F-Colilorm wae
found in 1 15 Nos. of Socicties and R Wi-ls whers non-funciional in 4 Nog. Sutiches
| [List Enclosed). It shows that Rainwater Harvesting Syatems in 1 19 (11545 iwve fotind
' defective and non-functicnal.
i Further in view of above a request has been received from ahove menboned oilice of
b SE(C)-08 to disccninect the water connection as per provision 3 (i) mentionell
: instriclional erder dated 17.09.201% from the alfice of Dir. (Revenue) DJB. so thal
b the compliance reports may be submitted in the above maiter hefore Hei Sl 50T

HNOOH is 28.03:20235.

Therefore, you are divected to make rainwater JtE.F‘-‘:I:Bli.IlE evstesn functional &y per

DB norms and inform to undersigned within IS days, failing which vour water

I e
! h’f Exccutive Enfinesr [0-092

supply connection will be disconnected without any further noue,
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OFFICE OF THE EXECUTIVE ENG. |U}-092
el DELHI JAL BOARD GOVT OF N.C.T OF DELHI
' OVER HEAD TANK OPPOSITE BHARTI COLLEGE '
JANAK PURI NEW DELHI

EMAIL:- eeswljanakpurifigmail.com Ph. 25547658
“STOF CORONA WEAR MASK FOLLOW PHYSICAL DISTANCING MAINTAIN HAND HYGIENE®

| No DJB/EE(D|-092/2024-25/ 117 Dated - 1%-3-1€
To,

_ Mahalaxmi Apartment
| Plot NO-4. Sector -2, Dwarle

L New Delhi-75
i Subject: Motice for disconnestion of water supply dus to noi functonal ran water

| : harvesbng in the matter Of 0.4, 147 /2021 E.A 04/2023 ither] o "Mabiesh Chandra

b Saxena ve Chief Secretary, GNCTD & Ors.'

Reference: - DJB/SEIC)-08,/2025/31 /Dated 20.01.2025

| Windly refer to above mentioned letter received from SE (C)-8 DLE, wherein thint
ofT 1ce has informed that they hove condueted the survey of 4!l RWHx of 176 COKES
socisties und reparts from DTQC were got analysed and found that F-Colilotm was
found o 1 15 Naa. of Bocicties and R Wi-Is where non-funetivnal in o Nos, Sacictics
(List Enclosed). 1t shows that Rainwater Harvesting Systemsin 1 19 {115+ are found
defective and non-functional,

- Further in view of above & roquest has been receved from above mentioned oltive of

SE(C]-08 1o disconnect the watc cennection &s per provision 3 (i) mentianed in

) instructional order dated 17.09.2019 [rom the cffice of Dir. |Revenue) DUE. 0 tha
the compliance reports may be submitted in the above matier before Hon'bic RGT,
MDOH is 28.03.2035,

Therelors, you are directed to make rainwater Larvesting svstem [unctional as per

DJE norms and inform 1o undersigned within 15 days, [Rling which your water
supply connection will be disconnected without any further notice. .

ﬂ‘j:m:ul: v o Enfincer (03-0892

STUUR T B LR
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OFFICE OF THE EXECUTIVE ENG. [D)-092
DELHI JAL BOARD GOVT OF N.C.T OF DELHI
OVER HEAD TANK OPPOSITE BHARTI COLLEGE

JANAK PURI NEW DELHI
EMAIL:- geswljanakpuriaggmail.com Ph. 25547658

HGTOP CORONA WEAR MASK FOLLOW PIYSICAL DS TANCING MAINTAIN HARD Iu'GIEh!E'
No DJB/EE{D}-092/2024-25f /' " Dated :- |- 2

Ta,

Mandakini CGHS Ltd .
Mandakini Apariment

Fiot No-3C. Sec-2. Dwarka Ph-[
few Delhi-75

Subject: Notice for disconnection of water supply due to nos- fu netiongl rain waer
karvesting in the matter Cf O.A, 147/2021 EA 04 /2023 titled as “Mabesh Chandra
Saxena ve Chief Secretary, QNCTD & Urs!

Reference: - DJB/SE|C)-08/2025/31/Dated 20.01.2025

Kindly refer to abave mentioned leter received from SE (C)-8 D3, wlicnem Lisl
afTl et has informed that they have conducted the survey of all RWHs of 176 CGHS
soceties and reports from DTQC were got analysed and [oandl 1hat F-Coliform was
found in 1 15 Nos. of Socienes and K Wi-ls where non-functional ind Nos Scoeles
{List Enclosed). It shows that Reimwater Harvesting Systems in 119 [115+4 are found
defrctive and non-functional, l

Further in view of above a requect has beer received from above mentioned office of
SEICH08 15'disconnect the water céntiection as per provision 3 [ifi] mentioned in
instructional order dated 17,09.2019 from the office of Dir, |Revenue) DB s tha

the compliance reparts may be submitted n the abowe matter before Hom hle NGT,
NOOH is 28,03, 2023,

Therefore, you are directed to make sainwater harvesiing sysien functionu as per
DJB norme and inform to undersigned within 15 days, Iniling which veur water

supply connection will be disconnrected without any furiler notive. >
L4

4
d Eweiive Ensbpeer EN082
L3

885
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OFFICE OF THE EXECUTIVE ENG. {13)-092
DELHI JAL BOARD GOVT OF N.C.T OF LELHI
OVER HEAD TANK OPPOSITE BHARTI COLLEGE

JANAK PURI NEW DELMI

EMAIL:- eeswljanakpurimgmail.com Ph. 25647658
"ETOF CORONA WEAR MASK FOLLOW PHYSICAL DISTANCING MALTTAIN HAND [OFGIENEY

No DMJB/EE(D)-092/2024.25/ 5 1 | Dated - 4. 2

T,

Ashiadeep CGHS Ltd

(Ashadesp Apartments),

Mot No-38, Sector-02 Dwarka

Bewr Delhi-75

Subject Notice for disconnection of water supply due to non- [unclioral tany swurer
harvesting in the matter OF O.A, 147/2021 E.A 04 /2023 titled as "Mahesh Chandra
Saxena ve Chiel Secretary, GNCTD & Ors.

Relerenve: - DIB/SE(C)-08/ 2035/3 1 f Dated 20.01. 2025

Kindly refer to above mentoned lettar received o SE [C)-8 BB, whermin L
afTice hag informed that they have conducted the survey of all RWHs of 170 CGHS
societies and reports from DTGC were got analysed and found that F-Coliftnm wes
found in 1 15 Nos. of Socizties and R Wi-1s where non-funcuonal in 4 Nos. Societes
{List Enelosed). It shaws that Rainwater Harveating Systems in 119 [11544) are found
defectve and non-functional.

Further in view of above a request has been received from above menuoned allice of
SE{C)-08 to disconnect the water connection as per provision 3 |is] meationed in
instrietional order dafed 17052015 Trom the olfice of Dir. |Revenuey BJE, s tha
the complianes reports may be submitied in the above matier bhefore Hon™he RGT

NEBOH is 28.03.2025.

Therefore, you are directed to make rain water harvesting si=ien unctiuna! s per

CJB nomms and inform to undersigned within 15 days, failing wheed yoor water
i

supply cenaection will be disconnected wathout any further nsce,

h_.,ﬂmrc uwive Engincer {DI-092




Ra ]

- g B

e

887
56

OFFICE OF THE EXECUTIVE ENG. |D)-092
DELHI JAL BOARD GOVT OF N.C.T OF DELHI

OVER HEAD TANK OPPOSITE BHARTI COLLEGE

JANAK PURI NEW DELHI

EMAIL:- gesw ljanakpuriggmail.com Ph, 25547658
"STOP CORONA WEAR MASK FOLLOW PHYSICAL DISTANCING MAINTAIN HAND NYGENE"
Mo DJ'BIEEI'D]-EI&E}ED:q.gs; g4y Pated - 14 1. 5y

Tne Delhi Transporter

(oy Apartments) CGHS Lid..

Plot Sec-2, Fh-I. Dwarka

Wew Delhi-7T5

Sulyect: Notice for disconnection of water stpply due ta non- liaetienal rain water
harvesting in the matter Of 0.A. 14772021 E.A 0472023 titled as “Mahesh Chandra
Saxena vs Chief Secretary, GNCTD & Ors.'

Relerence: - DJB/SEIC)-08/2025/31/Dated 20.01.2023

Kindly refer to above mentioned letter received from SE (C -8 DU B, wherein thar
ofT1ee has informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and founil that F-Coliftrm was
found ind 15 Nos. of Societies and B Wi-Is were non-functionai in 4 Nos. Societies

[List Enclosced), It shows that Rainwater Harvesting Systems in 119 (1 15+3] pre fous

defective and non-functional.
Further m view of above a request has been reccived from above mentioned offive ol

SE[C-08 ta disconnect the waler connection as per provisiun 3 () mentioned
inatructional order dated 17.09.2019 from the office of Dir. [Revenue) DJE, so that
the compliance reports may be sibmitted in the above matier before Hon bie SGT

MDOH 15 28.03.2025

Therelore, you are directed to make rain water harvesting systen Muctweal as pa
BJB norms and inform o undersigned within 15 days, fuling which your wacer

supply connection will be disconnected wathout any further no o

¥ il
er"l*:x-eral e Enginiecr |0)-092
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OFFICE OF THE EXECUTIVE ENG. (1)}-092
DELHI JAL BOARD GOVT OF N.C.T OF DELHI
OVER HEAD TANK OPPOSITE BHARTI CULLEGE
JANAK PURI NEW DELHI
EMAIL:- eesw]janakpurimgmail.com Ph, 25547658
"STOF CORONA WEAR MASK FOLLOW PHYSICAL D15 TANCING MAINTATN HAND ITVGIENE®
No DJB/EE(D|-092/2024-25/ 21, Tp Dated :- - 2

To,

The Bhagwan Shree Gomeshwar Ji

(Anmel Appartment COHS Lud.,

Piot No-3A. See-2. Dwarka. Ph-1.

New Delhi-T5

Suhbject: Notice for discennection of water supply due fo non- furctional ran water
harvesting in the matier O O.A. 14772028 E.A 04/2023 titled as "Muhesh Chandra
Saxena ve Chief Secretary, GNCTD & COra.

Reference: - DJB/SE[C)-08/2025/31/Dated 20,01.2025

Kindly refer Itn ahove mentionad leiter received from SE [C-8 DJB, wherein that
olT lce has informed that they have conducted the survey of ofl RWHs of 175 CGHS

societies and reports from DTQC were got analysed and [ound 1hat F-Colform was
found in | 15 Mes. of Societies and R Wil-is where non-functional in ¢ Nos. Soacties

[List Enclosed). Tt shows that Bainwater Harvesting Systemsan 119 [115+4) are found

defective and non-functional
Further in view of above a request hae heen received from above mentionea alhee of

SE[C]-08 to disconnect the water connection as per provision 3 (] mentened
inatructions] order dated 17,00 2010 fram the affice of Dir. [Revenue) LB 5o that

the compliance réports may be submitted in the above matier befors Hon'tie NGT,
MDOH is 28.03.2025.

Therefore, you are direcled to make rain water harvesting system functional as per
DJH norms and nform to undersigned withan 15 days, faibng which vear wata

sUpRly connection will be disconnected withouy any further notive,

RTid &

{_’ v Hreillt l‘:l'u ey |[Dyfue

.
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OFFICE OF THE EXECUTIVE ENG. [12}-092
DELHI JAL BOARD GOVT OF N.C.T OF DELHI

OVER HEAD TANK OPPOSITE BHARTI COLLEGE
JANAK PURI NEW DELHI
EMAIL:- geswljanakpurisgmail.com Ph. 25547658

“ETOF CORONA WEAR MASK FOLLOW PHYSICAL DISTANCING MAISTAIN A ND (17 GIENE"
No DJE/EE(D)-092/2024-25; ' :L¥ Dated :- 17~ 73

Ta,

Pragya 'I:G-I-_IE Ltd., Plat Na-I B.
Sec-2, Dwarka. New Delhi-T5

Subject: Notce for disconnection af water supply due 1o non- Junctinmal rain weter
fiirvesting in the matter Of O.A. 147,/2021 E-A 04,2023 titlad] o "Mahesh Chandrs
Saxena ve Chiel Secretary, GNCTD & Org.'

Reference: - DJBfSEIC)-08/2025 /3 1/ Dated 20.01 2025

Kindly rel=r to above mentioned letter received from SE [ J-8 DJB, wherain rha

ofTlce has-mnfbrmed that they have conducted the survey of ull RWHs pl 170 LGRS
societies and reports from DTOC were gt analysed and found that F-Celiform was
found in 1 15 Nos. of Socteties and B 'Wi-lswere non-functional in €4 Nos. Socizties
[List Enclozed). It shows that Rainwater Harveating Systemns in | L8 [1 15+ are found

defective apd non-functional.
Furrhet in view of above a reguest has been received from above mentionsd office of

SE[C)-U8 to disconnect the water gonnection as per provision 3-{ni] menuaned in
inatructional order dated 17.09,2010 from the effice of Dir. {Revenoe! CWUE, s that
the compliance reports may be submitted in the above matter before Hom'ble KOT

NDOH is 28.03.2025.

Therefore, you are dirccted to muake roin water haresting svstem functonad ag per
DJB norms and inform to undersigned within 15 deys, Tailing which yuur water

supply connection will be disconnected without-any further nosice,
]
A i

J{V ¢ Execulive Engineer {D]-092

889
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OFFICE OF THE EXECUTIVE ENG. (D)-092

DELHI JAL BOARD GOVT OF N.C.T OF DELHI ¥y

OVER HEAD TANK OPPOSITE BHARTI COLLEGE
JANAK PURI NEW DELHI

EMAIL:- cesw Ljanakpuriigmail.com Ph. 25547658
"STOF CORONA WEAR MASK FOLLOW PHYSICAL DISTANCING MAINTAIN HAND HYGIENE"

Ko DJB/EE(D)-092/2024-25/ T 7341 Dated :- [ 2 -3-1%§

Ta,

Sargodha Apartments

Fot NO-13,

bty Delli-78

=ubject; Notice for disconnection of water supply due to non- lunctional rain water
harvesting in the matter OF O 4. 1472021 E.A 04 /2022 titled us "Mahesh Chandrea

Saxena vs Chief Secretary, GNCTD & Ora.'
Reference: - DJB/SE(C)-08/2025/31/Dated 20.01.2035

Kindiy :Hm.-‘ to above mentisned letter received from SE (C |-8 DJB, wherein that

ofT lce has informed that they have conducted the survey of all RWHs of 176 CGHS
societics and reports lrom DTQC whte got analysed and found that F-Coliform wes
found in 1 15 Mos. of Socisties and R Wi-Is were non-functicnal in 4 Nos. Societies
(List Enclosed). It shows that Rainwater Harvesting Systemsin 119 |1 15+4) are found

pelective and non-funilional.
Further in view of above a request has been reccived from above mentioned ofTice af

SE(C)-08 to disconnect the water connection &8 per provision 3 (i) mentioned in
instructional order dared 17.09.2019 from the alfice of Dir. (Revenue) DJB, so that
the compliance reports may be submitted in the above matter before Hon'ble NGT,
NDOH is 25,03.2025,

Therefore, you are direcied to make rain water harvesting system functional as per

[JB norms and inform to undersigned within 15 days, [mlng which your warer
i ; i ! i
supply connection will be disconnected without any further natice,

}v YEK L Lstneé'l%m: (Dj-092
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OFFICE OF THE EXECUTIVE ENG. (D)-092
DELHI JAL BOARD GOVT OF N.C.T OF DELHI
OVER HEAD TANK OPPOSITE BHARTI COLLEGE

JANAK PURI NEW DELHI

EMAIL:- evsw ] janakpuriagmail.com Ph. 25547658

ETOF CORONA WEAR MASK FOLLOW PHYSICAL DISTANCING MAINTAIN HAND .:rrmaﬁ_“ .
No DJE/EE(D|-092/2024-25/ 77 42 Dated :- -

Ta,

Evergreen COHS | Pio; Na-9,
See-T, Dwrarla

Mew Delni- 75

Subjecy; Matice for disconnection of water supply due to non- lunctional rain waler
Marvesting in the matter Of O A, 147/2021 E.A 04/2023 ptled as "Mahesh Chandra
SBaxena vs Thief Secratary, ONCTD & Ora’’

Relerenice: - DJB/SE|C]-08/2025/3. / Dated 20.01.2025

Hindly refer’to above mentioned letter received from SE (C)-8 DJE, wherein that

of Ther has informed that they have conducted the survey of all RWHa of 176 COGHS
socictics and reports from DTQC were got analysed and found that F-Coliform was
found in 1 15 Nos: of Secieties and R Wi-la were non-functienal in 4 MNos. Sodeties
|List Ericlosed). It shows that Rarvwater Harvesting Systemsin 119 (11 5+4) are found

defective and nen-functional.
Further in view of above a request has been recerved from above mentiored office of

SE[C)-DE to disconnect the water connection ag per provision 3 [l mentioned in
instructional order dated 17.09.201% from the office of Dir, [Revenues] DJB, so that
the compliance reports may ba submittad in the sbove matter before Hon'ble NGT,

NDOH is 28.03.2025. i

Therefore, you are directed to make rain water harvesting system functional as per
DJB norm: and inform to undersigned wathin 15 days, failing which your water
supply connection will be disconnected without any further notice

ir.u{-'?".'f"'"

h"rE-}:L'LLIhl'{qE‘EEjHM' (D)-092
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OFFICE OF THE EXECUTIVE ENG. (D}-092 ’e
DELHI JAL BOARD GOVT OF N§.C,T OF DELHI FET s
OVER HEAD TANK OPPOSITE BHARTI COLLEGE
JANAK PURI NEW DELHI

EMAIL:. eesw]janakpurigmail.com Ph. 25547658

“ETOF COROMA IWEAR MASK POLLOW PHYSICAL DUSTANCLNG MATNTAIN TAND HYOIENE™
No DJE/EE(D)-092/2024-25/2 3] Dated :- ¥ .3

To,

The Young Aberia CGHS Lid.,
Flot No.03, Sec.07, Dwarks
New Delhi. =1

Subject: Notice for disconnection of water supply duc to non- functional rain water
harvesting in the matter Of O.A. 147,/2021 EA 0472023 ttled as ‘Mahesh Chandra
Covierin v Chiel Secretary, GNCTD & Ors.'

Wopecence - DIB/SE(C)-08,2025,31/Dated 20.01.2025

Kindly refer to above mentioned letter received from SE [C |-8 DJE, wherein that

ofT1ce hus informed that they have conducted the survey of all RWHs of 176 CGH3
socictics and reparts from DTQC were got analysed and found that F-Coliferm was
found in 1 15 Nos. of Societies and R Wl-Is were non-functional in 4 Nos. Soceties
{List Enclosed). It shaws that Rainwater Harvesting Systems in 119 [115+4] are found

defective and non-functional,
Further in view of above a request has been received from abeve mentioned ollice of

SE(C]-08 to disconnect the water connection as per provisien 3 [1i) mentioned n
s ructional order dated 17.09.2019 from the office of Dir, (Revenue] DJB, so that
e compliance repor!s may be submitted in the above matter before Hon'ble NGT,

NDOH is 28.03.2025.

Therefors, vou are directed 1o make rain water hamvesting sysien funciona as per
DJB norms -end mform to undersigned within 15 deys, fmling which vour water
supply connection will be disconnecied without any further notice,

! Vil

([rr Executive J;Emcr (D)-082
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OFFICE OF THE EXECUTIVE ENG. [D|-092
DELHI JAL BOARD GOVT OF N.C.T OF DELHI
OVER HEAD TANK OPPOSITE BHARTI COLLEGE

JANAK PURI NEW DELHI

EMAIL:- eeswljanakpuriugmail.com Ph. 25547658
SETOP CORONA WEAR MAZK FOLLOW PHYSICAL DISTANCING MAINTAIN HBARD N¥GIENE®

No DJB/EE(D}-092/2024-25/ 73 Yy Dated :-§§-7- 27

Te,

Sri Agarsain Apartment COHS Led.
or Se=10, 87, Dwarka

Y Delln 75

Subject: Notice for disconnection of water supply due to non- functignal rain water
harvesting in the matter Of O.A. 14772021 E_A 042023 titled as "Mshesh Chandra
Baxenn vs Chief Secretary, GNCTD & Ors.”

Refsrence: - DJB/SEC]-08/2025/31 /Dated 20.01,2025

Kindly refer to above menticned letter received froan 3E {C |-8 DUB, wheremn that
ofTlce has informed that they heve conducted the survey of all RWHs of 176 CGHS

societies and reports from DTOC were got analysed and found that F-Coliform was
ad it 1 15 Nos, of Sociaties and rR Wi-I5 were non-Tunctional in 4 Nos, Societies

uist Enclased), [t shows that Reinwater Hirvesting Systems in 119 [115+4] are [ound

defective and non-functional,
Purther in view of above a request has been received from above mentioned allice of

SE[C)-08 to disconnect the waler conneclion as per provision 3 (i) mentioned in
instructional arder dated 17.09,2019 from the office of Dir. (Revenuel DJB, so that
the compliance reports may be submilted in the above matter before Hon bbe NGT,
NDOH 15 28.03.2025,

Therefore, you dre directed to make rain water harvesting sysiem [Unctional as per
DJE norms and nform to undersigned within 15 days, failing which your veater
ripply connection will be d.lsmnni:il:d without any further notice,

-

ﬂT‘Emu:iv: Engineer [D)-092

893
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OFFICE OF THE EXECUTIVE ENG. {[]-092
DELHI JAL BOARD GOVT OF N.C.T OF DELHI
* OVER HEAD TANK OFPOSITE BHARTI COLLEGE

JANAK PURI NEW DELHI
EMAIL:- cesw 1 janakpuriigmail.com Ph. 25547658
“STOP CORONA WEAR MASK FOLLOR PHYEICAL DISTANCING MAINTAIN HAND NYGIENEY
Ko DJB/EE(D)-092/2024-25/ & 1, 3 Dated - ! £-3-1%

T,

Tne Resldency

St Ann's COHS Lid

Flt Mo-8a. sw7 . Drwarka.

Mew Dethi -75

Subject: Noties for disconnection of water supply due to non- functional rain water
harvesting in the matter OF 0.4, 147 f2021 EA 04,/2023 titled oz "Mahesh Chandra
Saxena va Chief Secretary, GHNCTD & Ors.’

Refecence: - DJB/SEIC)-08/2025/3 1/ Dated 20.01.2025

Kindly refer to above mentioned l-l:‘l.l,l;:;:' recelved from SE (C )-8 DJB, wherein that
alT1ee has informed thar they have copducted the survey of all RWHs of 176 CGHS
gacietles and reports frem DTQC were pot analysed and lound that F-Coliform was
found in 1 15 Nos. of Societies and R Wi-1s were non-functional in 4 Nos. Socisties
{List Enciosed). It shows that Rainwater Harvesting Systems in 119 (115+4) are found
defective and non-functional,

Further in view of sbove a request has been recelved from above mentioned office of
SE[C]-08 to disconnect the water connection as per provision 3 (i mentianed i
instructional erder dated 17.009.2019 from the office of Dir. (Revenus) DJB, st that
the sompliance reports may be submitted in the ghove matter before Honlle NCT,
NDOH is 28.03.2025.

Therefore, you are direcied to maln:lmi.n water harvesting system functional as per
LJB norme and inform to undersipned within 13 days, failiog which your waer

supply connection will be disconnected withoul any further notice.

Wl

K
A"" Executive Ehgneer (D092
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OFFICE OF THE EXECUTIVE ENG. ()-092
DELHI JAL BEOARD GOVT OF N.C.T OF DELHI

OVER HEAD TANK OPPOSITE BHARTI COLLEGE

— JANAK PURI NEW DELHI
- - eesw ljanakpuri@gmail.com Ph, 25547658
TEPOF CORONA WEAR MASK FOLLOW PHYSICAL DISTANCING MAINTAIN HAND HYGIENE®
Ne DJB/EE(D)-092/2024.25) 714/ Dated :- =377

Tn,
Dwarlin CGHS Led |

Elot No. 21 Sec-7. Dwarls,
Mew Delhi <75

Subject; Nobice for disconnection of water supply due to non- [ctional ran water
narvesting in the matter OF O.A, 147/2021 E.A 042023 ttled o5 “Mabhesh Chandra

fass s vis Chiel Secretary, GRCTD &/ Ors,’
Llurenge - DJB/SE(C)-08/2025/31 /Dated 20.01.2025

Kindby refer to above mentionsd letter received from SE (€ )-8 DJE, wherain that

ol lce has informed that they have conducted the survey of all EWHs of 176 CGHS
socictics and reports from DTQC were got analvsed and found that T-Caliform was
found in 115 Nos. of Societies and B WIi-Is were non-functional in € Nos. Socielies
[List Enclosed). It shows that Rainwatér Harvesting Systems i 119 [115+4) are {oung
defective and non-functional,

Further in view of above a request has been received from abave mentioned offlice of
SE(C)-08 to disconnect the water connection as per provision 3 i} mentioned in

= v etional order dated 17.09.2019 from the office of Dir. [Revenue] DuB. &0 that
wie cumpliance reports may be subrhitted in the above matter before Hon'ble NGT,
NDOH is 28.03.2025.

Thereiore, you are directed to make rain water harvesting sysiem funcUonal us per
DJB norms and inform te undersigned within 13 days, Giling which yoar waner

supply connection will be disconnected without any further notice,

JT-.- Execyuve Engineer (D092

895
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OFFICE OF THE EXECUTIVE ENG. (D}-092 Yy
DELHI JAL BOARD GOVT OF N.C.T OF DELHI A
OVER HEAD TANK OPPOSITE BHARTI COLLEGE
JANAK PURI NEW DELHI

EMAIL:. Fﬂi‘"’«”“ﬂ"—kﬂ!mj:ur_ﬂﬂ Ph. 26547658
o TOP CORONA WEAR MAZK FOLLOW FIvEICAL NS TANCING MAINTAIN HAND HYCTENE®
No DJE/EE(D)-092/2024.25/ J71% Dated ;- M-3-115

Ta,

The Bhree Krishng CGHS Lid
Plot No-23. Bee-7. Dwarks.
New Delhi -75

Subject: Notice for disconnection of w;,ll'.fr:r supply due to non- Maetional tain waler
hiﬂﬂ:aﬂng in the matter OF 0.4, 473021 EA 0472023 ttled 55 "Mahesh Chandra
Saxena vs Chief Secretary, GNCTD & Ors

B omce: - DJB/SE(C)-08)2025/31 fDated 20.01.2025

Kindly refer to above mentioned letter raceived fram SE [C -8 8, wherein that
8fTloe has informed that they have conducted the survey of all RWHs of 1756 CGHS
societies and reporte from DTQC were got analyzed and found that F-Colilorm was
found im 1 15 Nos. of Soccties and B Wl-ls weore nen-fanstionn| m 4 Moz, Soceties
{List Enclosed). It shows that Rainwater Harvesting Systemsin 119 {1 15+4} are found
defective and non-functicnal

Further in view of above a request has been received from above mentioned office of
SE(C}-08 to disconnect the water connection as per provision 3 (iil] mentioned in
estrictional erder dated 17.09.201% from the office of Dir, (Revenue] DJB, so that
1o ¢omplisnce repoarts may be submiited in the sbove matier before Hon'ble NGT.
NDOH is 28.03.2025.

Therefore, you are dirccted to make rain water harvesting sy=tem unctional as per
LB acrms and inform o undersigned within 15 days, miling which your water

supply connection will be disconnected without any further netice,

_Fu"zf"""

h*.-"'r':x-:u v Bugineer |D1-092
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| GOFFICE OF THE EXECETIVE FACINER KU 092 .
ERELLNL AL TROAREY: N | O (200 1 B’

CHET JANAKPLIRE, ORI BRHARTTCOLEEGE

| E-mail! ecswjanak parbcegmnil.com i

COLDIBTE (D1-09202024-280 3

s oudn OGS Lud
2ol s, =M See
i Iwearka, Mew Delhi-738

Disconnection Notice

suhject: - Motice for disconnection of water supply due to non- functional rain water

rvesting i the matter of QAL 14772021 ELA 042023 titled as "Mahesh Chandra Saxena
Ve Chiel Secretary. GNCTD & Ors.",

Letoremee: - DIB/SEIC)-08/2025/31 dawed 20.U1.2025

Kindly refer to above mentioned letter received from SE (C )-8 DIB, wherein that
aiTice hus informed that they have conducted the survey of all RWHs of 176 CGHS
sucietics and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos.  Societies (List
l‘nclosed), N shows that Rain Water Harvesting Svystems in 119 (115+4) are found

Jeleetive and non=Tunctional.

Further in view of above a request has been received from above mentioned office of
SELC)HIB 1o disconnect the waler connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) [B, so that the

compliance reports may be submitted in the above matter before Hon'ble NGT, NIXOH is
28031025,

Therefore. you are direcied to make rain w ater harvesting system functional as per DJB
porms and inform to undersigned within 15 days, feiling which your water supply
ponnection will be disconnected without any further notice.

LL"JL— -
EE (D)-082

l'.-""'"'a_r'-
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] OFFICE OF THE EXECUTIVE ENGINEER[D) 192

¥ gl BELHLAAL BOARD: NCT OF IELIN oo T gl
L SN CHT JANAKPURL PP, BHARTI ODLLEGE
. E-masil: eesw | janakpuriipigmail.com
NO.DIB/EE (D)-092/2024-25/ 39 Date: |5 uge-
Ta.

Mot Everest CGHS Lid.,
Piot M. 17, Sec. 9.
Crecarka, Mew Drelli-1 10075
) Disconnection Notice

Suhject: - Motice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 14772021 F.A 0472023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors."
Reference: - DIB/SE(C)H-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned lener received from SE (C )-8 DJB, wherein thar
office has informed that they have conducted the survey of all RWHs of 176 CGHS
socicties and reports from DTQC were got analysed und found that F-Coliform was found
in 113 Mos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rein Water Harvesting Svstems in 119 (115+44) are found
defective and non-functicmal.,

Further in view of above a request has been received from above mentioned office of
SE(C)-D8 1o disconnect the water comnection as per provision 3 (3ii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenus) DIB, so that the
compliance reports may be submitted in the above matter before Hon'ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DIB
norms and inform to undersigned within 13 days, fmhing which your waler supply
connection will be disconnected without any further notice.

I
EE (12)-092
o -

\r.'

oL
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4y | OFFICEOF THE EXECUTIVE ENGINEERID) (92
: | IELHIIAL BOARD: NCT OF DELHI & [y
eyt OHT JANAKPURI, OFP, BHARTI COLLEGE
—— E-niail: ecuw | janak purradgmail.com |
= T R, - T L]
NO.DIB/EE (D)-092/2024-25/ 4% Date: |30 "

Tao.
Sun View A pariment
Plot no: -108 Sec. 9.
Dwarka, Mew Delhi-78
Di o Noi
Subject: - Notice for disconnection of water supply due 1o non- functional rain water
harvesting in the matter of O.A, 172021 E.A 002023 titled as "Mahesh Chandrs Saxena
Vs Chief Secretary, GNCTD & Qs ™,

Reference: - DIB/SE(C)-08/2025/3 ] dated 20.08.20:25

Kindly refer to gbove mentioned letter received from SE (C )-8 DIB, wherein that
office has informted that they have conducted the survey of all REWHs of 176 COHS
sogieties and reports from DTOC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos.  Societies (List
Enclosed). It shows that Rain Water Harvesting Systems i 119 (11544} are found

defeetive and non-functional.

Further in view of above a request has been reczived from above mentioned office of

SE(C 08 1o disconnect the walgr conneclion as per provision 3 (iii) mentioned
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, 50 that the
compliance reports may be submitted in the above matter kefore Hon'nle KGT, MDCH 15

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DiB
norms and inform 0 undersigned within 15 deys, failing which your water supply
conmeczion will be disconnected withow! any further notice.

T

EE {D}-092
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N A OFFICE OF THE i‘,:':LFII_ITIH"-I-?.EHtI1NEERI:D ez | BRI
J__,_:_ﬂ-?_-.r DELHT JAL IMOARD: NCT OF DELHI * e
i OHT JANAKPURL, OPP. BHARTI COLLEGE

= - E-mail: eesw | jarakpusiilgmail com

NO.DIB/EE (D)-090/2024-25) 37 -

To.

K. K. CGHS, Bhrgu CGHS Lid
Piot mi. -4 Sec.O,

Thwarka, Mew Delhi-78

Crizconnection Notice

Subject: - Notice for disconnection ol waler supply dug 1 non- functional rein water

harvesting in the matter of O.AL 147/2021 BE.A 0472023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.",

Reference: - DIB/SE(C)-08/2025/3) damed 20.01 2025

Kindly reler to above memticoned letler received from SE {C 3-8 DIB, wherein that
office has informed thut they have conducied the survey of all RWHs of 176 CGHS
societies and reports from DTOC were got analysed and found that F-Coliform was found
i L15 Mos of Socicties and BWHs were non-functional in 4 MNos.  Societies (st
Enclosed). Tt shows that Rain Water Harvesiing Systems in 119 {115+4) are found
defective and non-functional,

Further in view of above a reguest has been received (rom above mentioned office of
SE(C)U8 W disconnect the waler connection as per provision 3 (iil) mentioned in
instractional erder dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon"ole NGT, HDOH is
28.03.2025.

Therefore, you are directed to make rain waler harvesting system functional as per DIB
norme and inform 1o undersigned within 15 days, fwling which your waler supply
conneclion will be discannected without any further nolice.

s 3
EE (D092

Il":__.'h_-"'
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A 1
- - OFFICE OF THE EXECUTIVE ENGINEER(D) 092 = 0
- DELHI JAL BOARD: NCT OF DELHI a0 %
e OHT JANAKPURI, OPP. BHARTI COILLEGE |
; E-mzil: eesw | javak purifpmnil com | £
NO DIB/EE (D)-09L12024-25/ 38 Dale: | F-08T -
i
To -

Shiree Madha COHS Lid
Flot no. -3 5ec.9,
Drwarka, Nrw_E'.lr:Ihi-T!

Disconpection Motice

Subject: - Notice for disconnection of water supply due o non- functional rain water
hareesting in the matler of O.A. 1472021 E.A 04/2023 titled a5 "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors".

Refercnce: - DIB/SE(C)-08/2025/31 dated 20012025

Kindly refer to above mentioned leiter received from SE (C )-8 DJB, wherein that
office has informed that (hey have conducled the survey of ail RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-funclional in 4 MNos. Societies (List
Foclesed). 1t shows that Rain Water Harvosting Systems in 119 (LL5+dy are found
defective and non-functiomsl.

Furiher in view of above a request has been received {rom above mentioned _nJ‘ﬁv.:: 1_:|l‘
SEC)-08 to disconnect the wuler conmeclion & per provision 3 [(iii} mentioned in
instructional order dated 17.092019 from the office of Dir, {Revenue) DJB, so that Ihlc
compliance reporis may be submiited in the above matler hefore Hon"ble NGT, NDOH is
28.03.2023.,

Therefore, you are direcled Lo meke pain water harvesting system functional as per DJB
soems and mform to undersigned wilhin 13 days, failing which your water supply
connection will be disconnected without any Further notice,

|| FNE "._E.
EE (D)-0%2

3 ey
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. |_  OFFICE OF THE EXFDTIvE ENGINERR(D) 092 | i
. . DELH AL BOARD: NCTOF DELL e
o | OHUT JANAKPURL OFF, RHARTI COLLEGE
| E-minil: weswe | janakparidigmail com

e e

MNOVDEE (1-092/2024-25 = :
9 Drates: 13 2% 3

Ly,

Hoval Wezideney CGHS Lid
il i, =5 Mo O,

Drwairka, Mew Delhi-78

Disconnection Notice

Subject: - Motice for disconnection of water supply due o non- functional Tain waler

harvésting in the matter of O.A, 1472021 E.A 04/2023 lilled as "Mahesh Chandra Saxena
Vs Chiel Secretary, GNCTD & Ors.*.

Reference; - DIB/SE(C)-08/2025/3 1 dated 20.01.2025

Kindly refer 1o above mentioned fetter received from SE (C -8 DIB, wherein that
aoffice has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports Trom DTQC were pot analysed and found that F-Coliform was found
in 115 MNos. of Societies and RWHs were non-funclional in 4 Nos.  Societies (List
Enclosed). It shows thal Rain Waler Hervesiing Systems in 119 {115+4) are found
defective and non-functional,

L

Further in view of above a request has been received from above mentioned office of
SE(CHOR 1o disconnect the waler conneglion as per provision 3 (iii) mentioned in
instruclional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, 50 that the
compliance reporis may be submitled in the gbove matter before Hon'ble NGT, NDOH is
28.03.2025.

Therefore, you are directed 1o make rain waier harvesting system functional as per DIB
norms and inform o undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Wy
EE (L3)-092

I B ™
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R OFFICE OF THE EXECUTIVE ENGINEER [D)-0%1 I;::}__-ﬂ
Q,._ . DELHI JAL BOARD: NCT OF BELHI 8¢
NEAR DWARKA WTP, DWARKA, NEW DELHI-1 10075

TS - - — T . = — T = T

NO.DIBEE (D)-091/2024-257 | & &9 Date: | Rfs

€
To,
Giodrej CGHS L.
Plat No-14, Sec-10, Dwarka,
Mew Dedhi-1 10075
iscon ion Midice

Subject: - Motice for disconnection of water supply due to non- functional min water
harvesting in the matter ol OuAL 1472021 ELA 0472023 tided as "Mahesh Chandra Saxens

Vs Chiel Secretary, GNCTD & Ors.".
Reference: - DNB/SEC]-08/20253 1 dated 20.01 2025

Kindly refer to above mentioned letter received from SE (C 3-8 [MB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Socleties and RWHs were non-functicnal in 4 Nos.  Socicties (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 {1154} are found
delective and non-functional,

Further in view of above a request has been received from above mentioned oflice of
SE(CHOE w disconnest the water conneclion as per provision 3 (iii) mentioned in
instructionnl order dated 17.09.2009 from the office of Dir. (Revenue) DI, so that the
gomplianee reports may be submitied in the above matter before Han'ble NGT, NDOH s

25.03.2025,

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, [miling which your water supply
connection will be disconnected without any further nuhu::

EE (RWH)-L
3¢thi Jal Bo
Diiry NO. ey Self-
5 Satish Kumur)
pate ... 2o 2 EE (D)-09]

LCapy to;

1. SE(C)09 for kind information pl. -
2. SE(C)-8 <o QJ’}M =

EE's copy.
(e

=P A

kY-

(Satish Kumar)
EH (12)-0%1

~3— EE (RWH) -do-
- AE-] o pursps e
ZRO (SW)-1 to take action as per [0 of DOR dated 17.09.2019
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25 OFFICE OF THE EXEQUBIVE ENGINEER [D)-091 &y
Sl DELHI JAL BOARD: NCT OF DELH] SIS
NEAR DWARKA WTF, DWARKA, NEW DELHI- 110075
NO.DIB/EE (D)-091/2024-25/ V2 F 4 Date: rﬂ.fm’ﬂ’ duds
(o)
To,

Shahjahanabad COHS
Plot No-1, Sect-1 1, Dwarka,
New Delhi-1 100735
Disgonnection Notice

Subject: - Notice for disconnection of water supply due 1o non- functional rain water
hovvesting in the matter of O.A. 147/2021 E.A 042023 titled as "Mahesh Chandra Saxens
¥s Chief Secretary, GNCTD & Ors.".

Reference: - DIB/SEC-08/2025/31 dated 20.01 2075

Kindly refier to ahove mentioned letter received from SE (C y-8 DIB, wherein that
office has informed that they hove conducted the survey of all RWHs of 176 CGHS
societies and reperts from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos.  Societies (List
Enclosed). It shows that Rein Water Harvesting Systems in 119 (11544) are found
defective and non-lunctional,

Further in view of ebove a request has been received from above mentioned office of
SE(C)-08 o disconnect the water connection gs per provision 3 (iii) mentioned in
instroctional order dased 17.09.2019 from the office of Dir. {Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon'hle NGT, NDOH s
28.03.2025.

Theretire, you are directed to make rain water harvesting system functional as per DR
norms wnd inform 10 wndersigned within 15 duys, failing which your water supply
connection will be disconnected without any further notice,

EE (RWH)-
[ellit Jal Board Q-
Dipry MNO- wges E:“" {Satish Kumar)

. oare 20VAZS L, EE M09
[y tes

1. SE{C)-09 for kind information pl.
2. SEI(C)-¥ -t
~+—EEIRWH)  -do-

4. AE-l to pursue
3. ZRO(SW)-I 1o 1ake action as per [0 of DOR dated 17.09.2019
6. EE'scopy.
A
3 7

Qﬂw ] >
ol % { Mﬁﬁ%maﬂ

e EE (D09
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e OFFICE OF THE EXECUTIZJNGINEER (0)-091 s
é DELHI JAL BOARD! NCT OF DELHI ey
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DIBEE (D)-09172024-25 128 3 Date: Tﬁ!ul} EPS 1 2
Ta,
Herilage Apartments,

Mot Ma=10, Sector |
Dwarka, New Dehli-75
Disconnestion Notice

Subject: - Motice for disconnection of water supply due to non- functional rein water
harvesting in the matter of D.A. 147/2021 E.A 04/2023 titled as "Mahesh Chendry Saxena

Vs Chief Secretary, GNCTD & Ors.",
Reference: - DIB/SE(C)-08/202573 1 dated 20.01.2023

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein thal
office has informed that they have conducted the survey of all RWHs of 176 CGHS
socicties and reports from DTQC were got analysed und found that F-Coliform was found
in 113 Mos. of Socictics and RWHs were pon-functional in 4 Nos, Societies (List
Enclosed). Tt shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of shove a request has been received from above mentioned office of
SE(C)08 o disconnect the water connection us per provision 3 (iil) mentioncd in
instructionsl order dated 17.09.20019 from the office of Dir, (Revenue) B, 5o that the
compliance reports may be submitied in the above matier before Hon'ble NGT, NDOH is

28.03.2025,

Therefore, vou are directed to make rain water harvesting system functional as per DIB
norms and inform to endersigned within 15 days, failing which your water supply
connection will be disconnected withow any further notice,

EE (RWH)-

yeblai Jal Hi'fi S/
Chiary Do gt —we  (Satish Kumar)

o ‘4 15 EE (D-04]
Copy to: Date .=

I, SE{C)-09 for kind information pl.
% SE(C )-8 —do-
—a—EE (KWH) -do-
4. AE-Ito pursue
ZRO (SW)-I to take gction as per 10 of DOR dated 17.09.2019

5.
6. EE’s copy.
T e 59
o, Qo N -
@L"' (Satish Kumar)

i s ol LE (Dj-091
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g QOFFICE OF THE EHEEG'FR‘IEHEI’HEEH (D]-091 ey
b DELHT AL BOARL: NCT OF DELHI S0
MEAK DWARKA WTP, DWARKA, NIDW DELHI-110075
NOLDIB/EE (1)-091/2024-25/ | 1. 9= Dhate: m]'n,aj 3o d e

T,

S fi Rama Apartments
{Dr, RMLH & NHE CGHS),
Plat Mo-2, Sec-11, Dhwarka,
Mew Delhi-T5

Disconnection Notlee

Subject: - Notice for disconnection of water supply due to non- functional min waler
harvesting in the matter of O.A, 1472021 E.A 0472023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - INB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned ketter received from SE (C )-8 [MJB, wherein thal
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reponts from DTOC were gol analysed and found that F-Coeliform was found
in 115 MNos. of Societies and RWHs were nop-functional in 4 Nos.  Societies (List
Enclosed). 1t shows that Rain Water Harvesting Svstems in 119 (11544) are found
diefective and non-lunctional,

Further in view of above a request has been received froan above mentioned office of
SE{CH8 1o disconnect the water connection as per provision 3 (i) mentioned in
instructionsl order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
comipliance reports may be submitted in the above matter hefore Hon'ble NGT, NDOH is
2R.03.2025.

Theretore, you are directed (0 make rain water harvesting system functional as per 12103
mums and inform to undersigned within 13 days, failing which your water supply
connection will be disconnected without any further notice,

Dy (Wi p
“I.:“ 2 FJal H"ﬂrd S/
Do, RN i
Copy 1! = 'I”i{:_i

1. SE(C)-04 for kind information pl,
2. SE(C)-8 ~do-
—+~EE (RWH) -d0-
AE-1 to pursue
FRO(SW-1 to take action as per 10 of DOR dated 17.09.2019
EE"s copy.

Ove, Vor B2
w et -
. @":ﬂ]w l::‘&{;l.]

(Ratlsh Kumar)
EE (D)-0%1

e B8R B
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' é I OFFICE OF THE EXECUTIVEERINEER (D)-091 e
DELHI JAL BOARD: NCT OF DELHI e
| NEAR DWARKA WTF, DWARKA, NEW DELHI-110075

NO.DIB/EE (D)-091/2024-25/ [2 9 T Date: f'ﬁ*{ﬂ.l,j LWLy

Tis,
Appu Enclave, Plot Na-303,
Sec-11, Dwarka,
M Delhi=1 10075
Disconneciion jog

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 14772021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Wi Chiel Secrctary, GNCTD & Ors",
Reference: - DIB/SE(C)-082025/31 dated 20.01.20235

Kindly refer to above mentioned letter received from SE (T -8 DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
socictics and reports from DTOC were got analysed end found that F-Culiform was found
i 115 Nos. of Socictics and RWIHs were non-functional in 4 Nos.  Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) arc found
defective and non-functional,

Further in view of ahove a request has been received from above mentioned office 6f
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order doted 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Honble NGT, NDOH iz

A8.03.2025.

Therefore, you are dirscted to make rain water harvesting system functional as per DIB
norms and inform to undersipned within 15 days, fuiling which your water supply
eonnection will be disconnected without any further notice.

EE (RWH)-I
Credhi Jal Board _

Sl
Dhary No. ... - 5_.':1_. {Satish Kumar)

Date ,Lﬂ[ﬂ LS EF (1001

Copy o
|, SE(C)-{# for kind infermation pl.
2. SE(C)8 -do-
~—EE (RWH)  =do-
AE-1 1o pursue
ZRO (SW)-I to take action as per 10 of DOR dated 17.09.201%

EE's copy.

.,J?,l___,_. {Satish Kumar)
EE (I3)-00]

FEPEN

907
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e | i —— PI——
o OFFICE OF TH CUTIVE ENGINEER (D)-091 o
é DELHI | I.?:ARD: NCT OF DELHI &y
NEAR DWARKA WTP, DWARKA, NEW DELHI-1 10475
NO.DIB/EE (D)-091/2024-25/ | R e Yy Date: |ﬁ*~1} Ar
To,
£ & M.K Residency,

Flot No-88, See-11, Dwarka,
Mew Dethi-1 10075
Disconnection Motice

Subject: - Motice for disconnection of water supply due to non- funetional rain waler
harvesting in the matter of O,A, 1472021 E.A 04/2023 titled a5 "Mahesh Chandra Saxena
Vs Chiel Secretury, GNCTD & Ors.".

Reference: - DIB/SE[C)-08/2025/31 dated 20.01.2025

Kindly refer to ahove mentioned latter received from SE (C -8 DJB, wherein that
office has informed that they have conducted fhe survey of all RWHs of 176 CGHS
societies and reponts from DTQC were got analysed and found that F-Coliform was found
n 115 Nos. of Societies and RWHs were non-functional in 4 Nos,  Societies (List
Enclosed). It shows that [Rain Water Harvesting Systems in 119 {115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 fo disconnest the water connection as per provision 3 (iji) mentioned n
instructicnal order dated 17,09.2019 from the office of Dir. (Revenue) DIB, so that the
complignce reporls may be submitied in the above matter before Hon'ble NGT, NDOH s
28.00.2025.

Therefore, you are directed 1o make rain water harvesting system functional as por DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE [1'~"1l-r'iH-.1
et Jal Boax

S
.l.l':w.lll"u' M'-" L = {ﬂﬂtiﬁh Rumar}
par ___ 2% EE ()09

Copy to:
L. SE{C}-U% for kind information pl.
2, SE{C)-% -do-
—+—EE (RWH) -tio-
4. AE-l tn pursue
. LR (SW)-[ 1o take action as per 10 of DOR dated 17.09.2019

E. EE"s copy.
| -
Ry N

Cve.
{Satish Kumar)
i EE {D)]-09]



g4

909

o 0
ARy OFFICE OF THE EIEEU'II'I'S')E ENGINECR (D)-091 %}_m
é DELHI JAL BOAED: NCT OF DELHI A
NEAR DWARKA WTP, DWARKA, NEW DELHI-11007 5
-
NO.DIB/EE (D)-0012024-25/ ) 3 1] Diate: fﬂI“’".J A3
Ta,

Raman Vikar OOGHS Lid.,
Plot No-54, Sec-11, Dwarka,
Mew Delhi-110H175
Disconnection Notice

Subjeet: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 1472021 E.A 04,2023 titled as "Mabesh Chandra Saxena

W Chiell Becretary, GNCTD & Ors".
Reference: - DIB/SE(C)-08/20253 1 dated 20,01 2025

Kindly refer 1o above menticned letter received from SE (C )-8 DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
sogictics and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Socletics and RWHs were non-functional in 4 MNos.  Societies (List
Enclosed), It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above & request has been received from above mentioned office of
SE(C)}-08 to disconnect the water connection as per provigion 3 (iii) mentioned in
instructional order dated 17.09.2019 fom the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon'ble NGT, NIDOH is

28.03.2025,

Therefore, vou are directed to make rain water harvesting system functional as per DB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE (EW -l

Deibi Jal E'-f*e_?‘_i?b ol
Duary W0 ! -LF {Sﬂlgihnﬁﬂilﬂ
Copy tor DAtE . B EE(I})
. SE{C)-09 for kind information pl.
2. SE(C )-8 =30

-37"EE (RWH) ~go-
4. AE-|to pursue
5. ZRO (SW)-1 to take action us per 10 of DOR dated 17.09.2019

6. EE'scopy.
g o™ gl

7. e,
e
(Satish Kumar)
EE ([)-091
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, OFFICE OF THE EXEOQ)VE ENCINEER (D)-091 P
=, DELHI JAL BOARD: NCT OF DELHI =y
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DIB/EE (D)-091/2024-25/1 3 1§ Date: (f)es] 225
To,

Plet Mo-58, Sec-11, Dwarka,
Mew Delhi-110075

Drisconnection Modice

Suhject: - Motice for disconnsction of water supply due to non- functional rain water
harvesting in the matter of OUA. 1472021 E.A 0472022 titled as "Mahesh Chandra Saxena
Ys Chiel Secretary, GNCTD & O1s.",

Reference: - DIB/SE(C)-08/20253 1 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed thui they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliforim was found
in 115 Mos. of Societics and RWHSs were non-functional in 4 Mos,  Societies (List
Enclosed). It shows that Rein Water Harvesting Systems in 119 (115+4) are found
defective and non-functicnal.

Further in view of above a request has been received from above mentioned office of
SEICH08 to disconnect the water connection as per provision 3 {iil}) mentioned in
mstructional order dated 17.09.2019 from the office of Dir. (Revenue) B, so that the
compliance reports may be submitted in the above matier before Honble NGT, NDOH is
28.03.2025,

Therefore, vou wre directed 10 make rain water harvesting system functional as per DIB

nerms and inform o undersigned within 15 days, feiling which your water supply
connection will be disconnected withowt any further notice,

et N TAOAT
ﬂﬂk‘mh't_‘f;r % .. sl

haty N L5 {Satish Kumar)
o EE (D}-091
1 T
Copy to: Da
1. SE{C}-09 for kind information pl,
2. SE(C )-8 ==

3 EE (RWH) -to-
4. AE-] to pursue
5, ZRO (SW)I to take action as per 10 of DOR dated 17.09.2019

. EE's copw.
\)s
3 et XY

7. Of.
e {Batish Kumar)
EE (D)-091
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‘ é OFFICE OF THE EXECKIOE ENGINEER [D)-091 e

DELHIJAL BOARD: NCT OF DELHI
NEAN DWARKA WTPF, DWARKA, NEW DELHI-110075

NC.DIB/EE (D)-091/2024-25/ | 315 Dhate: l&’}u,l

o
Pragati Apartments,
Plot No-5C, Sec-11, Dwarka,
Mew Dalhi-110075
Dizeonnection Motico

Subject; - Notice for disconnection of water supply due to non- functional rain water
harvesting in the martter of O.A, 14772021 E.A 0472023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.".
Reference: - DIB/SE(C)-0820253 1 dated 20.01 2025

Kindly refer to above mentioned letier received from SE (C )-8 DJB, whergin that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
soeicties and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Sovicties and RWHs were non-functional in 4 Nos.  Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (11544) are found
defective and non-funciional.

Further in view of above a request has been received from above mentioned office of
SE{C)-08 o disconnest the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.201% from the office of Dir. (Revenue) INB, so that the
compliance reports may be submitted in the above matter before Hon'ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to makes rmin water harvesting system functional as per DIG
norms wnd Inform w© undersipned within 13 days, failing which yvour water supply
connection will be disconnected without any further notice,

cE (pw H)1

Diar - 1l Jal Boay Sd/-
5 ¥ Mo, g q (Satish Kumar)
e "'-—-.-.._2.,"5' %l- —_ EE (=091

Copry to:
|, SE{C)-02 for kind information pl.
2, SE{C)-E -do-
~>—EE(RWH)  -do-
&, AE-I to pursue
5. ZRO (SW)-[ to take action as per [0 of DOR dated [7.0%.2019

6. EE's copy

- i %

{ Satish umnr}
EE (D)-09]

911

25
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= OFFICE OF THE EXFCUTIVE ENGINEER (D]-0%91 E}—f_-::-},_-a
= DELHI JAL BOARD: NCT OF DELHI it
NEAR DWARKA WTPE, DWARHKA, NEW DELHI- 110075

—

MNO.DIB/EE (D)-091/2024-25/ 1 3 32— Date: [&]=2 f 8o

Ta,

§ 'L The 8¢i Durga, CGHS Ltd.,

Plot Mo-6A, Ses-11, Dwarka,
Mew Delhi=110073

Disconnection Notice
Subject: - Notice for disconnection of water supply due to non- functional rain water

harvesting in the matter of O.A, 14772021 E.A 04/2023 titled ag "Mahesh Chandra Saxena
Vi Chief Secretary, GNCTD & Ors.".

Reference: - DIB/SE(C)-08/2025/3] dated 20.01.2023

Kindly refer 1o above mentioned letter received from SE (C )-8 DJB, wherein thit
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Mos. of Societies and EWHs were non-functional m 4 Mos.  Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional,

Further in view of above a request has been received rom above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iil) mentioned in
imstrectional order dated 17.002009 from the office of Dir. (Revenue) DIB, 20 that the
compliance reports may be submitted in the above matter before Hon'hle NGT, NDOH is

28032025,

Therefore, you are directed to make rain water harvesting syvstem functional as per DJB
nomms and inform fo undersigned within 15 days, failing which your water supply
connection will be disconnected withowt agyxfurdﬂ_ notice.

T LE N e 1

t o Rt
i I-.l||ll
it A 12_,':”:? e

M wit
'1:’5'1\)"1#‘ (Satish Kumar)
AL ' EE (D)-09]
Copy to:
I, SE(C)-0 fir kind information pl.
2. SE(C )-8 -do-
J—HE (RWH) ~din-
4. AE-lto pursue
5. ZRO (5W)-1 to take action as per 10 of DOR dated 17.09.2019

6. EE'scopy. "
dn D‘*'J{w @(ﬂxﬁ" o3

-

7. O,
{Satish Kumar)
EE (D)-011



r. OFFICE OF THE EXATTIVE ENGINEER (D)-091 e
= DELHI JAL BOARD: CT OF DELHI ==
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DIBEE (D)0s12024-25¢1 B 5 5" & Date: FEJQ’-}-’-f‘_

Ta,

§_g. The New Arohi CGHS Lid,

Plot No=13, Sec-12, Dwarka,
Mew Delhi-1 10078
Disconnecti (4

Subject: - Notice for disconnection of water supply duz 1o non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chiel Secretary, GNCTD & Ors.",
Reference: - DIB/SE(C-08/2025/3 1 dated 20.01.2025

Kindly refer to shove mentioned letter received from SE (C )-8 DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reporis from DTQC were got analysed and found that F-Coliform was found
in 115 Nos, of Societies and RWHs were non-functional in 4 Mos,  Societies (List
Enciosed), It shows that Rain Water Harvesting Systems In 119 (115+4) are found
defective and non-functional,

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) [MUB, so that the
compliance reparts may be submitted in the above matier before Hon'ble NGT, NDOH is
28.03 20235,

Therefore, you are directed to make rain water harvesting system funclional as per DIB
horms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE (RWH)-1
Deihi Jal ﬂﬂil,‘

Dinry Nok s By ¢ {*ﬁ;s-n Kumer)
Date 22122 EE (D)-09]
Copy to:
1. SE(C)-09 for kind information pl.
2, BE(C y8 ~cho-
=3 EE (RWH]) =do-

4. AE-I to pursue

5. ZRO (SW)-1to take action as per 1O of DOR dated 17.09.201%

6. EE’s copy.

7. Ofe wﬁi

O 0ol % 2
bl {Sath%mar]

EE (D)-091
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= OFFICE OF THE EXECUTIVE ENGINEER [(D)-0491 *
é BELHI JAL BOARD: NCT OF DELHI @Eﬁ’ =
NEAR DWARKA WTPE, DWARKA, NEW DELHI-110075
NO.DIB/EE (D)-091/2024-25/ | 244 Dhastes: 13;;1: ,:J i
Ty,

Abhiyan CGHS L.,
Plot Mo-15, Sec-12, Dwarka,
New Delhi-11007%
Disconnection Notice

Subject: - Motice for disconnection of water supply due 1o non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled ns "Mahesh Chandra Saxenn
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2(25

Kindly refer to above mentioned letter received from SE (C )-8 DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos.  Socicties (List
Enclosed), It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(CY-N8 1o disconnect the water connection as per provision 3 (ili) mentioned in
instructional order dated 17.09,2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitied in the above matter before Hon'ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DIB
norms and inform 1o undersigned within 15 days, failing which vour water supply
connection will be disconnected without any further notice.

e Sd/-
[haieir Wi v e 23 I (Satish Kumar)

’ = EE (IN-091
§ 5 Q ;
Copy to: s = i,_i- F

1. SE(C)-09 for kind information pl.
2, SE(C)& -do-

—a—hE-(RWH) -
4, AE-] to pursue
5. ZRO (SW)-l to take action as per [0 of DOR dated 17.08.2019
6. EE's copy.
T O

M‘hﬂ-"‘ oe
o~ el (Satish Kumar)
EE ([)-0%1



| OFFICE OF THE EXE E EMGINEER [D}-091 ' —y
wm DELFI JAL BOARD: NCT OF DELHI ﬁ@z-
NEAN DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DIB/EE (D}-0912024-25 | 247~ bate: 18] L] 2 &
To,

¢ = The Mew Rajput CGHS Lid,,

Plot No-23, Sec-12, Dwarka,
Mew Delhi-1 10078
Disconngstion Notice

Subject: - Motice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A, 1472021 EA 04/2023 titled as "Mahesh Chandra Saxena
Vy Chiefl Secretary, GNCTL & Ors.”,

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to sbove mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 COHS
socheties and reports from DTQC were got enalysed and found that F-Coliform was found
i 115 Nos. of Societies and RWHs were non-functional in 4 Nos, Societies (List
Fnclosed). [t shows that Rain Water Harvesting Sysiems in 119 {11544y arc found
defective and non-functional.

Further in view of above & request hag been received from shove mentioned office of

SEIC)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.201% from the office of Bir. (Revenue) DR, so that the
compliance reports may be submitted in the above matter before Hon'ble NOT, NDOH is

28.03.2025.

Therefore, you sre directed to make rain water harvesting sysiem functional as per DIB
porms and inform to undersigned within 15 days, failing which your waler supply
connection will be disconnected without any further notice,

' . g Sl
L — L (Satish Kumar)
, jﬁﬁ;ﬂ Ly EE (1091
Copy to: ==
I. SE(C)-0% for kind information pl
2. SE(C )-8 -do-

_——EE (RWH) -0~
4, AE-lto pursue
5. ZRO (SW)-1 1o take action es per 10 of DOR dated 17.09.2019

6. EE'scopy.

1. Ole. G, .'T,_.fﬁ;
A @’/}]—/ - [ﬁy
'vq (Satish Kumar)
EE {[3)-09]
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[ = | OFFICE OF THE EX E ENGINEER {D})-091 G}é}’ =
[ $ DELHI JAL BOARD: NCT OF DELHI b
‘ NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DIBEE (D}09172024-25 | 3 €] Date: jgjo3] X5
To,

s Classiz Apartments,
" Bairwa Bharti CGHS Lud,
Plot Wo-24, Sec-12, Dwarka,
Mew Delhi-1 10078

Di ioa Noti

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A, 147/2021 E.A 04/2023 titled as “Mahesh Chandra Saxerna

Yy Chiel Secretary, GNCTD & Ors."™,
Reference: - DIB/SEIC)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were pot analysed and found that F-Coliform was found
in 115 Mos, of Societies and RWHs were non-functional in 4 Nos. Societies (List
Inclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional,

Further in view of above a request has been received from above mentioned office of
SE(CH08 o disconnect the water connection as per provision 3 (iil) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon'ble NGT, NIDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per [3B
norms and Inform to undersigned within 15 days, Tailing which your water supply
connection will be disconnected without any further notice.

1
EE {RWH}' o
pethi Jal "1‘%-1,}5 i,
Dhary T - 'IIL"LE S {Satish Kumar)
DAl o p R Rt EE (D}-091

Copy to
1. SE(CHI9 Tor Kind information pl,
2. SE(C )8 -do-
—3—EETRWH) -do-
4, AE-I to pursue
5. ZRO (SW¥] to take action as per 10 of DOR dated 17.09.2019
6. EE's copy.
7. Ofe. Q- a.(“" ge
ST By ¥
e {Satish Kumar)
EE (D091
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. | OFFICE OF THE 5386‘:\’5 EMGINEER [D]}-0%1
&I DELHI JAL BOARD: NCT OF DELHI @,ﬂ
MEAR DWAREA WTP, DWARKA, NEW DELHI-110075
NO.DJB/EE (D)-091:2024-25/ [ 335 Date; | &e1 /95
To,
The Anjuman COHS Lid,,

Plot Mo-20, Sec-12, Dwarka,
Mew Delhi-110078

Di ion Nati

Subject: - Notice for disconnection of water supply due 1o non- functional rain water
harvesting in the matter of O.A. 1472021 E.A 0472023 titled as "Mahesh Chandra Saxena

V& Chief Secretary, GNCTD & Ors.",
Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and repons from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Socictics and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has begn received from above mentioned office of
SE(C)DE to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submiited in the above matier before Hon'ble NGT, NIHOH is

2R.03.2025.

Therefore, you are directed o make rain water harvesting systemn functional as per DIB
norms and inform o undersigned within 15 days, failing which your water supply
connaction will be disconnected withowt any r"“% Aptice.

(¥

8 é;ﬁn jab Sdi-
1:.-;.#‘1' e {Satish Kumar)
EE (1)-091
ALE =
Copy to: D
. SE(C)-0% for kind information pl.
2. SE({C )& -

—+EE (RWH}  -do-
4, AE-Il to pursug
5. ZRO (SW)-1 io take action as per 10 of DOR dated 17.09.2019

6, EE’s copy.

7. Of.
Lo I‘wfﬁ
I (b we
"bﬂ,.\..-"" {Satish Kumar)
EE (D)-091
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DELHI JAL RD: NCT OF DELHI
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

18" '
- [ é’ UFFICE OF THE TIVE ENGINEER [D)-041 1 W-\

NO.DIB/EE (D)-091/2024-25/ | 3'R.2. Date: | %] od)s<

Ta,

'i[rf_-,- Kanuka Durgs CGHS Lid.,
Plot No-26, Sec-12, Dwarka.
Mew Delhi-110078

Dizconnection Mofjce

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A, 14772021 E.A 042003 titled as "Mehesh Chandra Saxena

¥s Chief Secretary, GNCTD & Ors.",
Reference: - DIB/SE(C)-08/2025/3 | dated 20,01 2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
0 115 Nos. of Socicties and RWHs were non-functional in 4 Nos. Socicties {List
Enclosed), It shows that Rain Water Harvesting Syetems in 119 (115+4) are found
defective and non-functional.

Further in view of above & request has been received from above mentioned office of
SE(C)-08 1o disconnect the water connection as per provision 3 (iii) menticned in
instructional order dated 17.09.2019 from the office of Dir, (Revenue) DJB, so that the
compliunce reports may be submitted in the above matter hefare Hon'ble NGT, NDOH is
28.03,2025,

Therefore, you are directed to make rain water harvesting system functional as per DIB
norms and inform (o undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE(RWH)-1
Delhi Jal Boar Sd/-
Diary No.. (Sgtlég:.lﬂ?j]ﬂ';?r}
Copy to: Lhate o Es =¥ 5

I, SE{C)-09 for kind information pi.

2, SE(C )8 -do-
~3—BE (RWH)  -do-

4, AE-110o pursue

3. ZRO (SW)-1 to take action as per [0) of DOR dated |7.09.2019

6. EE’scopy.

7. Ofe. hp OF

o e g

,’j\-.r‘" (Satish Kumar)
EE {D}-091
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= OFFICEQF THE UTIVE ENGINEER [D)-041 =1
& DELHI JAL YURRI: NCT OF DELHI ey
NEAR DWARKA WTP, DWARKA, NEW DELHI-1 10075
NO.DIB/EE (D)-091/2024.257| 3 &9 Date: | 82 /2.5
To,
Vimal CGHE,

PI":'I N':I'B-. H'n:" I 21
Dwarka, Mew Dalhi-1 10078
e olice

Subject: - Notice for disconnection of water supply due to nen- functional rain water
harvesting in the matter of O.A, 1472021 E.A 04/2023 titled as "Mahesh Chandra Saxenn
Vs Chief Secretary, GNCTD & Ors.”.

Reference: - DIB/SE(C)-08/2025/3 1 dated 20,01.2025

Rindly refer to above mentioned letter received from SE (C }-8 [JH, wherein that
office hes informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reponts from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Mos, Socleties (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-fenctional,

Further in view of above a request has been received from above mentioned office af
SE(C)-08 to diszonnect the water connection as per provision 3 (iif) mentioned in
instructional order dated 17.09.2019 from the office of Dir. {Revenue) IR, sa that the
compliance reports may he submitted in the sbove matter before Hon'ble NGT, NDOH s
28032025,

Therefore, you are directed 10 make rain water harvesting system functional as per DIB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice,

L

EE ‘.."I-";'J:-x_. oy} Sd/-
_':li_ll'll.'. ]',il_ Iz::rq i {'thsh H__umar}
T ’@Lﬂ. L_{_ EE (D)-091

—-—

Copy to: :
I SEC)-09 for kind information gt~ —
2. SE{(C)-8 -do-
d“_.-—-—J.——EE (RWH)  -do-
~LARAE ] to pursue
5. ZRO (SW)-110 take action as per 10 of DOR dated 17.09.2019
6. EE'scopy,
. O
W@ﬁh# &
o~ A (Satish Kumar)

EE (D)-091
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.

OFFICE OF THE IVE ENGINEER (D] -091 {Eﬁ'}ﬂ
-% DELHI JAL BAYD: NCT OF DELHI e
. HNEAR DWARKA WTF, DWARKA, NEW DELII-110075
NODNB/EE (Dy-091/2024-25/ 3L ?r‘: Date: [5’1"—‘3‘] 5\5.
Ta,

Mational CGHS Lid.,
Plot Mo=4, Sec-3, Dwarka,
Mew Delhi=1 10075
Di io0 Not

Subjeet: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A, 147/2021 E.A 0<4/2023 titled as "Mahesh Chandra Saxena
Ve Chief Secretary, GMNCTD & Ors.".

Reference; - DIB/SE(C)-082025/31 dated 20.01. 2023

Kindly refer to above mentioned lefter received from SE (U )-8 DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found thet F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (Lisl
Enclosed). It shows that Rain Water Harvesting Systems in 119 {115+4) are found
defective and non-functional.

Further in view of above a request has been veceived from above mentioned office of
SE(C)08 to disconnect the water connection as per provision 3 (i) mentioned in
instructional order dated 17.00.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon'ble NGT, NDOH is

24.03.2025,

Therefore, you are directed to make rain water harvesting system functional as per DIB
norms and Inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further nntice.

PE (RWH)
pelni Jal Iﬁﬁ&, .
Piary ;

Nﬂ':‘éﬁ ‘-;!-ETEMF (Satish Kumar)
Date - EE (D)}-091
Copy to:

1. SE(C)-W for kind information pl.
2. SE{C )-8 -do-
~— 3 EE(RWH) -tdo-
4. AE-] to pursue
. ZRO (SW) 1 1o take action as per 10 of DOR dated 17.09.2019

é- EE’s copy. e
7
o
'E_n-{ 04
511 %’Vﬁ {Saﬂis%umzu'}

. e
EE (D)-091
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i 00
J
| =N | OFFICE OF THE EXECUTIVE ENGINEER (D}-091
& DELHI JAL BOARD: KCT OF DELHI &
MNEAR DWARKA WTP, DWAREA, NEW DELHE-110075
NODIBEE (D)-091/202428 |y o2 Date: f E.).;-. _1} A
Tw,

The ™ava Kairali CGHS Lad.,
Plot Mo-10, Sec-3, Dwarka,
New Delhi-11007%
Disconnection Motice

Subjeet: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 1472021 E.A 04/2023 titled as "Mahezh Chandra Saxena
Vs Chiel Secretary, GNCTD & Ors.".

Reference: - DIB/SE{C)-08/2025/31 dated 20.01.2023

Kindly refer to above mentioned letter received from SE (C -8B DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societics (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-linetional.

Further in view of above & request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection ns per provision 3 -(iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliancs reports may be submitted in the above matter before Hon'ble NGT, DO is
28,03, 2025,

Therefore, you are directed to make rain water harvesting system functional as per DIB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

W

Sd/-

i e (Satish Kumar)
b ; ‘ o EE (D)-091
Copy fo: . A2

. SE(C)-09 for kind information pl.
2. SE(C )-8 ~do=
—+—EE (RWH) ~do-
4. AE-lto pursue
5. ZRO (SW)-l to take action as per [0 of DOR dated 17.09.2019

6. EE"s copy.
0>
g‘lﬁ; M‘N“‘ W

7. Ofe,
(Satish Kumar)
¥ EE {D)-091
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é OFFICE OF THE EXECIQYJE ENGINEER [D]-091 @@ﬂ
_____ DELHI JAL BOART:MCT OF DELHI ek,
NEAR DWARKA WTE, DWARKA, NEW DELHI-110075
NO.DIB/EE (D)-091/2024-15/ I‘L1 = Date;) ??J*’JJ 4§
To,

Ty Majestic Apartments {Chinar CGHS Lid. ),
= Plot Mo=3, Sac-18A, Dwarka,
Mew Delhi-1 10078
Disconngction Motice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 fitled as "Mahesh Chandra Saxena
Vs Chief Secretary, GHNCTD & Ora",

Reference: - DIB/SE(C)-082025/31 dated 20.01,2¢25

Kindly refer to above mentioned letter received from SE (C )-8 DIB, wherein thl
office has informed that they have conducted the survey of all RWHs of 176 CGH>
socicties and reports from DTQC were pot analysed and found that F-Coliform was found
in 115 Mos of Societies and RWHs were non-functional in 4 Nos.  Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional,

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 _(tii) mentioned in
instructional order dated 17.08.2019 from the office of Dir. (Revenue) DIB, o that the
compliance reports may be submitied in the above matter before Hon'ble NGT, NDOH is
28.03,2025,

Therefore, vou are directed to make rain water harvesting system functional as per DIB
norms and inform to undersigned within 15 days. failing which vour water supply
connection will be disconnected without any farther notice.

'11 Sdr-
LhAry No it {Satish Kumar)

e 2002006 EE(D)}091
ti: _L'ig_&

1. SE(C)-09 for kind information pl.
2. BE(C)-E -do-

3 EE(RWH)  -do-
4. AE-110 pursue
4, ZRO (SW) o take otion as per 10 of DOR dated 1 7:09.2019
6. EE's copy.
7. Oifc,

@(E.ﬂ-

{Satish Kumar)
EE {D)-0%1

Ny
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& NFFICE OF THE EEE:% EENGINEER [D])-(51 E;E%}_.-ﬂ
e DELHI JAL BOARTSRCT OF DELHI L=k
NEAR DWARKA WTT, DWARKA, NEW DELHI-110075
NO.DIB/EE (D)-091/2024-25/ 1Y) - Date: ;gf -:-;r_,f 35
T,
Bamral Ashoka,
Plot No-6, Sec-18A,

hwarka, New Delhi-110078
b tion Nati

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 14772021 E.A 04/2023 titled as "Mahesh Chandra Saxens
W5 Chief Secretary, GNCTD & Ors.",

Reference: - DIB/SE(C)-08/2025/31 dated 20.01, 2025

Kindly refer to sbove mentioned lester received from SE (C )-8 DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
spcietics and reports from DTQC were got unalysed and found that F-Coliform was found
in 115 MNos, of Societies and RWEHs were non-functional in 4 Nos, Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE{C)-08 to disconnect the water connection ms per provision 1 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir, (Revenue) DIB, so that the
compliance reports may be submitted in the above martter before Hon'ble NGT, NDOI is
25.03.2025,

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE{RWH)-I o
Pelhi Jal Board (Satish Kumar)
Tha ¥ NGO *—-E;ELL EE {[)-091
Clopy to!

1. SE(C)-09 for kind information plo ¢ 22125
2, SE ()-8 -do-
~3 EE (EWH) ~dio-
. AE-l to pursug
. ZRO {SW-1 to take action as per 10 of DOR dated 17.09.2019

4
g. EE’s copy.
7 e
"Ih,,.{' 3
ot 21 B ¥

., Cc,
[Satish Kumar)
EE (D)-09]
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s

= OFFICE OF THE %TWE ENGINEER [10]-D31 gﬁ%rﬂ
& DELHI JAL D: NCT OF DELHI AR
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DIB/EE (D)-091/2024-25 [y 2Y Date: | & | 2.2 | 2 =

Ta,
Kaung Yihar, Plot Mo-%,
Sec-l §A, Dwarka,
MNew Delhi=1 10078
Disconnection Motice

Suhject: - Notice for disconnection of water supply dug to non- functional rain water
harvesting in the matter of OLA, 1472021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chicf Secretary, GNCTD & Ors.".
Reference: - DIB/SE(C)-082025/31 dated 20.01.2023

Kindly refer to above mentioned letter received from SE (C )-8 DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CUHS
societies and reports from DTQC were 2ot analysed and found that F-Coliform was found
n 115 MNos. of Socicties and RWHs were noa-functional in 4 Mos.  Societies {List
Enclosed). [t shows that Rain Water Harvesting Systems in 119 (115+4) ore found
defective and non-functional,

Further in view of above a request has been received from above mentioned office of
SE(C)-0% to disconneet the water connection as per provision 3 (iii) mentioned in
matructional order dated 17.09.2019 from the office of Dir, (Revenue)} LB, so that the
compliance reports may be submitted in the above master before Hon'ble NGT, NDOH is
I8.03.2023.

Therefore, you dre directed to make rain water harvesting system functional as per DIB
norms and inferm to undersigned within 15 days, failing which your water supply
coanection will be disconnected without any further notice.

sdi-
{Satish Kumar)
EE (D}-091
Copy o
I. SE{C)-0% for kind information pl.
2. SE(C )& -do-

3 EE(EWH) -dp-
4. AE-1to pursuc
5. ZRO (8W)-1 o take action &s per 10 of DOR dated 17.09.2019

6. EE'scopy, 1“_1

7. Ole. W
B
&__‘_{}"f‘ﬁ vk ﬂﬁ“}.ﬁﬁ& {Satish Kumar]
éﬁ_ (}j/yq. l"’uv:_ T ) EE {D}-ﬂ!‘?i
e .
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JT
[ gf OFFICE OF THE EXECUTIVE ENGINEER (D)-091 GESE'}_,_J
e DELHI JAL BOARD: NCT OF DELHI o
NEAR DWAREA WTP, DWARKA, NEW DELHI-110075
NO.DIB/EE (D)-091/2024-25/ 1 3] Date; | 8|02 |25
To,

Hare Krishna Valley,
Plot Moo-10, Sec-18A, Dwarka,

Mew Delhi-1 10075
Disconnection Molice

Subject; - Notice [or disconnection of water supply due w non- functional rain water
harvesting in the matier of QLA 147/2021 E.A 042023 titled as "Muhesh Chandra Saxenn
Ve Chief Secretary, GNCTD & Ors.",

Reference: - DIB/SE(C)-08/2025/31 dated 20,01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DIB, wherein thot
office has informed that they have conducted the survey of all RWHs of |76 CGHS
societies and reports from DTOC were got analysed and found that F-Coliform was found
m 115 Wos. of Societies and BEWHs were non-functional in 4 WNas,  Societies (List
En¢losed). It shows that Roin Water Horvesting Systems in [19 {115+4) are found
delective and non-functional,

Further in view of above a request has been received from above mentioned office of
SE(C)08 1o disconnect the water connection per provision 3 (i) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIR, so that the
compliance reports may be submithed in the above matter before Hon'ble NGT, NDOH is
28.03.2025.

Theretore, you are directed to make rain water harvesting system functional as per DIE
nmorms and inform to undersigned within 15 davs, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
{Satish Kumar)
EE (D)-0%1
Copy to:
1. SE{C)-09 for kind information pl,
2, SE(C)-8 -do-
—3—EE (RWH) -do-
4. AE-l w0 pursue
5. ZRO (SW)-1 to take action as per [0 of DOR dated 17.09.2019

6. Eli's copy,
o EE (W H)- ﬁ
Delin Jald Board __

LS @/ Loy NOL - -F;;:.-“ (Satish Kumar)
A" ae 201422 e EE(D)091
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DELHI JAL BOARD: NCT OF DELHI
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

Q" OFFICE OF THE EXBETIVE ENGINEER (D)-091 &S

NO.DIBEE (D)-0912024-25/ Iy % B Date: ;gll'u &,L!'- 5
T,

“,,J_jg; Janak Residency |
Plot No-12, Sec-18A,

Dvearka, MNew Delki- 110078
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/202 | E.A 04/2023 titled as *Mahesh Chandra Saxena
Vs Chef Secretary, GNCTD & Ors.",

Reference: - DJB/SE(C)-08/2025/3] dated 20.01.2025

Kindly refer 1o above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of |76 CGHS
societies and reports from DTOC were got analysed and found that F-Coliform was found
m 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies i List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and nor-functional,

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (i) mentionad in
instructional order dated 17.09.2019 from the office of Dir, (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon'ble NGT, NDOIH is

2 El DJ rmzﬁ L]

Therefore, you are directed 10 make rain water harvesting system functional as per DIB
norms and inform to undersigned within 15 days. failing which your water supply
connection will be disconnected without any further notice.

Sl
{Satish Kumar)
EE (I373-014]
Copy to:
1. SE(CH for kind information pl.
. BE(C )-8 ~dip-

~—3"EE (RWH) ~dio=
4, AE-l to pursue
3. ZRO (SW)-1 to take action as per 10 of DOR dated 17.09.2019
6. EE'scopy.
1. Ofk.
EE {(RW H)

wﬁﬁ Delhi Jal 5 wj
h‘f D‘MT_‘- i [T ;l"[’yg (Satish Kumar)

__._-.

i Date . MLS  EE(D)09)

T




DELHI JAL BOARD: NCT OF DELHI
NEAR DWARKA WTP, DWARKA, NEW DELHI-1 10075

[ é OFFICE OF THE Ellglﬁl'.l'li ENGINEER [D)-091 @E_—}"_’
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NO.DIB/EE (D)-091/2024-25/ 1Yy S Date: | %]o2 )25

To,
The Manokamna COHS Lid.,
Plot No-16, Sec-18A, Dwarka,
MNew Delhi=1 10078
Disconnection Motice

Subject; - Notice for disconnection of water supply due to non- functional rain waler
harvesting in the matter of O.A, 14772021 E.A 042023 titled as "Mahesh Chandra Saxena
W5 Chiet Secretary, GNCTD & Ors,".

Reference: - DIB/SE(C)-08/2025/3 1 dated 20.01.2025

Kindly refer to above mentioned letter received from 5E (C )-8 DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
socleties and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Socteties and RWHs were non-functional in 4 Nos.  Societies (List
Enclosad), It shows that Rain Water Harvesting Systéms in 119 (115+4) are found
defective and non-functional,

Further in view of above a request has been received from above mentioned office of
S5E(C)-08 to disconnect the water connection as per provision 3 (i) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon"ble NGT, NDOH is
28.03.2025,

Therefore, you are directed to make rain water harvesting system functional as per DIB
norms and inform to undersigned within 15 days, failing which your water supply
cennection will be disconnected without any further notice,

Sdi-
(Satish Kumar)
EE (D)-0%1
Copy to:
I, SE(C)-09 for kind information pl.
2, SE{C)-B -
——EE (RWH) <=

4. AE-| to pursue

5, ZRO (5W)- W leke actlon as per 1O of DOR dated 17.09.2019

6. EEB’scopy.

1. e,

- RWH) .
P’ _FF L | poard W
e E?_r-ffw Delbi 12 7, (Satish Kumar)

@X.—g n----*"““-ib q]lb EE (D)-091

il W ..
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‘ é } oFFICE OF THIQECUTIVE ENGINEER (D)-091 ‘ &

DELHI JAL BOARD: NET OF DELHI
NEAR DWARKA WTP, DWARKA, NEW DELHI-110055

NO.DIB/EE (D)-091/2024-25/ |45 7_ Date: J3las| s s

Ta,

. Batukji CGHS Ltd.,
Flot No-5B, Sec-3, Dwarka,
MNew Delhi-110078

Disconnection Notice

Subject: - Motice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A, 147/2021 E.A 04/2023 titled a5 "Mahesh Chandra Saxena
W& Chief Secretary, GNCTD & Ors.",

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DIB, wherein that
office has informed thut they have conducted the survey of all RWHs of 176 CGHS
societics and reports from DTOC were got analysed and found that F-Coliform was found
in 115 Mos. of Societies and RWHs were non-functional in 4 Nos.  Socleties (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional,

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconneet the water conncction as per provision 3 (lil) mentioned in
instructional order dated 17.09.2019 from the office of Dir. {Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon'ble NGT, NDOH is
28.03.2025,

Theretore, you are directed to make rain water harvesting system functional as per DIB
norms and inform to undersigned within 15 days, falling which vour water supply
connection will be disconnected withour any further notice.

sd/-
{Satish Kumar)
EE (IM-091
Copy to:
1. SE(C)-0% for kind information pl.
2, SE(C 8 -do-
__3-EEMRWH)  -do-
4, AE-lto pursue
3. ARO [(SW)-[ to take action as per [0 af DOR dated 17.09.2019

6. EE’scopy,
7. D, :
- H"EJE‘T}"
5 EE { BOar d ﬂﬁg
5"'\ Eﬂfw Dt'l‘f'-l]ﬂ-t 0. 3’:'_‘__ {Satish Kumar)

o NIty 1’*‘-'-3'2:& i’i-l“-:é-* EE (D)-09]

TAEE ™
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[ @ OFFICE OF THE EXECUTIVE ENGINEER [D)-091 er
DELHI AL BOARD: NCT OF DELYE Ser
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DIB/EE (D)-091/2024-25/ [y § ) Date:p@f ot | 25
To, %I

Jaypee COHS Lid.,
Plot No-2, Sec-22, Dwarka,
New Delhi-1 10077
Disconnection Notice

Subject: - Notice for disconneetion of water supply due to non- functional rain water
harvesting in the maner of O.A. 14772021 E.A 04/2023 titled as "Mohesh Chandra Saxena
Vs Chiel Secredary, GNCTD & Ors.”,

Reference: - DIB/SE(C)-08202531 dated 20.01 2025

Kindly refer to above mentioned letter received from SE (C )-B DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTOC were got analysed and found that F-Coliform was found
in 115 MNos. of Socictics and RWHs were non-functional in 4 Nos.  Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective end non-functional,

Fusther in view of sbove a request has been received from above mentioned ofTice of

SEIC)-08 to disconnect the waler conneclion as per provision 3 (iii) mentioned in
Instructional order dated 17.092009 from the office of Dir. (Revenee) DIB, so that the
complianoe reports may be submitted in the above matter before Hon'ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional & per DIB
nomms snd inform o undersigned within 15 days, failing which your water supply
connection will be disconnected without any further nolice.

Sd/-
(Satish Kumar)
EE ([1)-091
Copy to:
1. BE({C)-0% tor kind information pl.
2. SE(C )8 -dio-
3 EE{RWH) -do-

4, AE-I W pursug
5, ZRO (SW)-1 10 take action as per 1O of DOR dated [7.09.201%
6. EE's copw.
7. Ofe.
AN Mw ’me Jal F"H

EE (D)-091

pei - -r"'{"auns-hKumar]
ey No-. T/‘PI 15

57 1.



oFFICE OF THE BQQTIvE ENGINEER (D)-091 &y
L DELHI JAL BOARD: NCT OF DELHI L=t
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DIB/EE (D)-091/2024-25/ 1Yy & - Date: IE’;’UJ J -

To,

%2 MNav Sansad Vihar CGHS Lid.,

-

Plot No-4, Sec-22, Dwarka,
MNew Delhe-1 10078

Disconnection Notice

Subject: - Notice for disconncction of water supply dee o non=- functional rain water
harvesting in the matter of O.A, 147/202] E.A 04/2023 titled as "Mahesh Chandra Suxena
Vs Chicf Secretary, GNCTD & Ors.",

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to sbove mentioned letter received from SE (C 8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
socicties and reports from DTQC were got analysed and found that F-Coliform was found
m 115 Nos. of Societies and RWHs were non-functional in 4 Nos.  Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 110 {115+4) are found
defective and non-functional,

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water conneclion as per provision 3 (i) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon'ble NGT, NDOH js
28.03.2023,

Therefore, you are directed 1o make rain water harvesting system functional as per DIB
nonms and inform 1o undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sadf-
(Satish Kumar)
EE (D)-091
Copy [o;
1. SE(C)-0% for kind information pl.
2 SE(C)8 -do-
—3—EBE{RWH) ~do-
. AE-I to pursue
ZROY (SW -1 1o take sction as per 10 of DOR dated 17.09.2019
EE's copw.,
e,

e

EE (RWH)-I

Je taelhi Jal Board %”}?
Do Lty N 289 (satish Kumar)
W A =~ EE {D}-091
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P OFFICE OF THE EXECUTIVE ENGINEER [D)-094 -y
i DELHI JAL BOARD: NCT OF DELMI S
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DIB/EE (D}091/202425/ 14 F % Date: rgffﬂ 2 25
To,

DGCS CGHS Lad.,
Plot No-6, Sec-22, Dwarka,
New Delhi-110077

Di ian Noi

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 1472021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Ve Chief Secretary, GNCTD & Ors.".

Reference: - DIB/SE(C)-08/2025/3 1 dated 20.001 2025

Kindly refer to above mentioned letter received from SE (C )-8 DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in [15 MNes. of Socicties and RWHz were pon-functional in 4 Mos. Societies (List
Enelosed). It shows that Rein Water Harvesting Systems in [1% (115+4) are found
defective and non-functional,

Further in view of above a request has been received from above mentioned office of
SE(C}08 to disconnect the water connection as per provision 3 (iii) mentioned in
instrisctional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, =0 thal the
compliance reports may be submitted in the above matter before Hon'ble NGT, NDOH is

28.03.2025.

Therefore, vou are directed to make rain water harvesting system functlonal as per DJB
norms and inform to undersigned within 15 days, failing which vour water supply
connection will be disconnected without any further notice.

Bd/-
(Sutish Kumar)
EE (D)-091
Copy to:
I, SE(CHY [or Kind information pl.
2. SE(C}h -do-
~+EE(RWH) -do-

4. AE-l 1o pursue
ZRO (SW-1 o take action as per 10 of DOR dated 17.09.2019

EE’s copy,
e,
- EE (RWH)-! Q&B)t
w Prelhi Jal HM'{L (Satish Kumar)
sk @Mv""f L1y NG .. P - EE (D091

Pate .20 M3

B
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[ ; QFFICE OF THE EXFLYYTVE ENGINEER (D)-091 e
[ é DELHI JAL BOARD: NCT OF DELHI ey
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DSB/EE (D}-091/2024-25 y B2 Date: | )_,‘.]L, n ."I 95
To,

WY Aero View Weights,
®  Plot No-3D, Sec-22, Dwarka,
New Delhi-1 10078
Disconnection Motice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 1472021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vi Chief Secretary, GNCTD & Oirs.",

Reference: - DMB/SE(C)-08/2025/3 1 dated 20.01 2025

Kindly refer to above mentioned letter received from SE (C -8 IMJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTOC were god anulysed and found that F-Coliform was found
in |15 Nos, of Societies and RWHs were non-functional in 4 Nos,  Societies (List
Enclosed). It shows that Rain Water Harvesting Svstems in 119 (115+4) are found
defective and non-functional,

Further in view of above a request has been received from above mentioned office of
SE(C)-08 1o disconnect the water connection as per provision 3. (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) [MB, 5o that the
compliance reports may be submitted in the above matier before Hon'ble NGT, NDOH is
28.03.2025.

Therefors, vou are directed to make rain water harvesting system functional as per [JB
nerms and inform to undersigned within 15 days, failing which yvour witer supply
connection will be disconnected without any further notice,

Sd/-
(Satish Kumar)
EE (D}-091
Copy to:
. SE(CHI9 for kind information pl,
2. SE(C )4 -di-
—FE(RWH}  -do-
4. AE-l 1o pursue
5. ZRO (SWI-1 to 1ake action as per 10 of DOR dated 17092019
6. EE'scopy.
T Qe
ot BEETN
AN i
'E;H"" T:El'-: R 2}'\1 tish Kumar)

= e EE (D)-091
- D g@\HE.F
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&5 OFFICE OF THE EXECUTIVE ENGINEER [1]-091 e
Sl DELHI JAL BOARD: NCT OF DELHI it g
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NOJDJB/EE (D)-091/2024-25/ [N & Drate: I'E'j “,1-]] 25
Ta,

Mew Millanocum Apartments,
(Rap COHS Lid.) Plot Mo-2,
See-23, Dwearka, New Delhi-110073
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147202 E.A 042023 titled as "Mahesh Chandra Saxena

Vs Chief Secrotary, GNCTD & Ors.".
Reference; - DIB/SE(C)-08/2025/3 [ dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
socictics and reports from DTOC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Svstems in 119 (115+4) are found
defective and non-functional.

Further in view ol above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3. (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir, (Revenue) 1A, so that the
complinnes reports may be submitted in the above matter before Hon'"ble NGT, NDOI is

28.03.2025.

Therelone, vou are directed 1o make min water harvesting system functional as per DJB
norms and inform to undersigned within [5 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)
EE (D091
Copy Lo
1. SE[C)-0% for kind information pl,
1. SE(C )8 -do-
~— T EE(RWH) -do-

AE-I to pursue
LRO {(8W)-1 to take action as per [0 of DOR dated 17.09.2019

EE"s copy.
| BE (RWH)-

" Y
W TS Plelbi Jal Bogs Sy,
(A ) @01/ ey Na —--|~'2':“E'\'gé{ﬁa.tiah Kumar)

N Pate ,_2'_‘3_5}..{'_— EE (D091

w1 £ L
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e OFFICE OF THE EXEC IRV E ENGINEER (D)-091 Bl
o), DELHI AL BOARD: NCT OF DELHI =l
NEAR DWARKA WTT, DWARKA, NEW BELHI-110075
NELTWIVEE (D)-091/2024-25/ | Y QY Date: |¥]pd] 2%
T,

IFCHCGHS Lad. Plot No=4,
Sec=23, Dwirka,
MNew Dethi-73
Disconnection Notice

Subject: - MNotice for disconnection of water supply due to non- functional rtin water
harvesting in the matter of O.A. 1472021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.",

Reference: - DIB/SE(C)-08/2025/31 dated 20,01 2025

Kindly refer o above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
siieties and reports from DTOQC were got anabysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos.  Societies {List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above & request has been received from above mentioned office of
SE(C)-08 to disconnect the water conmection as per provision 3 (ifi) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitied in the above matier before Hon'ble NGT, NDOH is
28.03.2025.

Therefore, you are directed 10 make rain waler harvesting system functional as per DJB
nerms and inform o undersigned within 15 days, falling which your water supply
connection will be disconnecied without any further notice.

Sd/-
(Salizh Kumar)
EE ([2}-091
Copy b
1. SE(C)-09 for kind information pl.
2. SE(C )& ={do-

__3—FE (RWH]  -do-

4, AE-ltopursue
5. FROVSWI-1 to take action as per 10 of DOR dated 17092019
6. EE's copw.
7. Die
; )1

F (RWH ‘
th Mwm 1“5..*1 hi Jal Board E‘Eﬁ?’

(Satish kumar)

@]{fﬁf la..arvﬂfﬁm% EE (D}-091

Date .
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e OFFICE OF THE IVE ENGINEER [D)}-091 | -
Q DELHI ]':LL$ RD: NCT OF DELHI E?..E‘.}.'"_
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075 |
NOLDIBVEE (D091 2024250 [ sof Lyane; | i‘! vt I 25
To,

Vishwas Nagar EPP CGHS Lid.,
Plot No-6A; Sec-23, Dwarka,
Mew Dethi-1 10077
Disconpection Notice

Suhject: - Notice for disconnestion of water supply due tp son- functional rain water
harvesting in the matter of O.A, 147/2021 E.A 04/2023 tited as “Mahesh Chandra Saxena
Vs Chicf Secretary, GNCTD & Ors.",

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer 10 above mentioned letter received fram SE (C -8 DIB, wherein that
office has informed that they have conducted the survey of all RWHs ol 176 CGHS
soeicties and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos, Societics (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional,

Further in view of above n request has been received from above mentioned office of
SE(C)-08 to disconncot the witer connection as per provision 3 (it} mentioned in
instructional order dated 17.09.2019 from the office of Dir. {Revenwe) 138, so that the
compliance reports may be submitted in the above matter before Hon'ble NGT, NDOH is
28.03.2025,

Therefore, you are directed to make rin water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
cennection will be disconnected withow any further notice.

Sd/.
(Satish Kumar)
EE (D)-09]
Copy to
L. SE{C)-0% for kind information pl.
2. SE(C )-8 ~do-
g BE E]W-"I ) -do-
4, AE-lto pursue
3. ZRO (SW)-| to take action as per [0 of DOR dated 17.09.2019
6. EE's copy.

7. Ofe IE .[gﬂfﬂ'}-‘

' I-l"d o 31
y o 9 eihi Jal E;’q:cld mf}-:’

e n__._“-"i Py T i (Satid I"::'.UJ!JHI']
. %w’ | Jfé’THE{l‘L BE (D00
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Q orrick o e @ brve enciveen (0)-091 -

DELHIJAL BOARD: NC'T OF DELII
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DIB/EE (D)-091/2024-25 \ 508 Date: |®|02] 35

To,
Y Shubham Apartments (NPOCICGHS Lid.,
Plot Mo-13, Sec-22, Dwarka,
Mew Delhi-1 10077
Disconnection Notice

Subjeet; - Natice for disconnestion of water supply due to non- functional rain waler
harvesting in the matter of O.A, 147/202]1 E.A (472023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.",
Reference: - DIB/SE(C)-08/2023/3 | dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nog. of Socictics snd RWHs were non-functional in 4 Nos.  Socicties (List
Enclosed). Tt shows that Rain Water Harvesting Systems in 119 (11544} are found
defective and non-functional,

Further in view of above a request has been received from sbove mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentoned in
instructional order dated 17.09.2019 from the office of Dir. (Revonue) DIB, so that the
cormpliance reports may be submitted in the above matter before Hon'ble NGT, NDOH is

28.03.20253,

Therefore, you are directed to make rain water harvesting system functional as per TR
norms and nform to undersipned within 15 days, failing which your waler supply
connection will be disconnected without any further notice,

[Satish Kumar)
EE (D)-09]
Copy
1. SEC)-09 for kind information pl.
2. SE(C )8 -do-
—3~EE(RWH)}  -do-
4. AE-lto pursue
. ZRO (SW)-1 to take action as per 10 of DOR dated |7.09.2019
¢ EE’s copy.
n EE (RWH)-I y
Delhi JﬁlEnm{é. 1*:33"'
Diaty M. ., gq. (Satish Kumar)

ho !
,g.,.,M @”!’f\# D 2B\ N2 FE([DH9I



: orrice of TiE AE@vE ExGiNEER (D)-091 &2y
- DELHI JAL BOARD: NCT OF DELHI L=
NEAR DWARKA WTF, DWARKA, NEW DELHI-110075

937

NO.DIB/EE (D)-091/2024-25 155 Date: 'Iﬂ]ﬂ ﬁf 24
To, %71
Delhi Apartments CGHS Lid.,
Plot No-15C, Sec-22, Dwarka,
New Delhi-110077
Diseonnection Notice

Subjeci: - Notice for disconnection of water supply due te non- functional rain water
harvesting in the matter of 0.A, 147/2021 E.A 04/2023 titled a5 "Mahesh Chandra Saxcna
Vi Chief Secretary, GNCTD & Ors.".

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C -8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTOC were got analysed and found that F-Coliform was found
in 115 Nos. of Sccietics and RWHs were non-functional in 4 MNos.  Socicties (List
Enclosed). 1t shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from ahove mentioned office of
SE(CHO08 o disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2009 from the office of Dir. (Revenue) DJB, =0 that the
compliance reports may be submitted in the above marter before Hon'ble NGT, NDOH is
28032025,

Therefore, vou are directed to make rain water harvesting system functional as per DIB
norms and inform to undersigned within 15 days, failing which vour water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)
EE (D)-091
Copy o
1. SE({C)-09 for kind information pl.
2. SE(C)-% ~to-
t—37 EE (RWH) -do-
4, AE-l to pursue
5. ZRO (SW)- o take action o5 per 10 of DOR dated 17.09.2019

6. EE'scopy.

7. (¥e.
Bn_ﬂtw}l}-l e

¥ielhi Jal Board g

q e (Datish Kumar)

Wﬁ aty M
5‘«‘?'"1 @}L ”;g;,;g“ EE (D)-091
-

s e

B T e B
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e DELHI JAL BOARD: CT OF DELHI
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DIB/EE (12)-091/2024-25/ | £ 2.7 Date: lﬂiu-‘i .I 3=

T,
9= Bank Vihar Apartments,
Plot No=16, Sec-21, Dwarka,
Dethi-1 10477
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matier of O.A. 147/2021 E.A 04/2023 titled as "Muhesh Chandra Saxens
Vs Chief Secretary, GNCTD & Ors.”.

Reference: - DIB/SE{U)-08/2025/3 | dated 20,01,2025

Kindly refer to above mentioned letter received from SE {C )-8 DIB, wherein tha
office has informed thet they have conducted the survey of all RWHs of 176 CGHS
sicieties and reports from DTQC were got analysed and found that F-Coliform was found
in 113 Nos. of Societies and RWHs were non-functional in 4 Nos. Socigties (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (11544) are found
defeotive and non-tunctional,

Further in view of ahove a reguest has be¢n received from above mentioned office of
SE(C)08 to disconnect the water connection as per provision 3 (ili) mentioned in
instructional order dated 17092019 from the office of Dir. (Kevenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon'ble WGT, NDOH is
28.03.2025,

Therefiore, you are directed to make rain water harvesting system functional as per (B
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sdi
{Satizh Kemar)
EE {I))-0%
Copy fo
. SE{C)-09 for kind information pl.
2. SE(C )-8 -do-

_~+"EE(RWH)  -do-

4, AE-I 10 pursue ;
3. ZRO (5W)-1 to ke action as per U of DOR dated 17.09.2019

. F.E':-I.l;'.l,]p}-.
7. O, I? II
o e
e Q"T o EE (RWH)-I 1 v
_ DelhiJal Board (Satish Kumar)
T Diary M. EE (1)-091
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MEAR DWARKA WTP, DWARKA, NEW DELHI-110075

. Q orrice of TiE exek@8E encinerr [B)-091 v
- DELHI JAL BOARD: NCT OF DELHI @ﬁ e

NO.DIB/EE (D)-09112024:25/ [ § 2.G Date: 1§ 21257

Ta,
Shri Sanmati CGHS Ld.,
Plat Mo-1, See-198, Dwarka,
MNew Dethi-110075
[Yisconnection Notice

Subject: - Motice for disconnection of water supply due 1o non- functional rain water
hirvesting in the matter of OuA, 1472021 Eoa 0472023 tided as "Mahesh Chandra Saxena
W5 Chief Secretary, GNCTD & Ors.”.

Reference: - DIB/SE(C)-08/2025/3 1 dated 20.01,2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB. wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Caoliform was fuund
m 115 MNos. of Socketies and RWHs were non-functional in 4 Nos.  Societies (Last
Enclosed), Ti shows that Rain Water Harvesting Systems in 119 {115+4) are found
defective and nom-lunctionel.

Further in view of above a reguest has been received from above menationed office of
SE{C)08 to disconnoct the water connection as per provision 3 (iii) mentioned in
instructional crder dated 17002009 from the office of Dir. (Revense) [UB, so that the
commpliance reports may be submitted in the ahove matter before Hon'ble MGT, NDIOH s
28.03.2025,

Therefore, you are directed to make rain water harvesting system {unctional as per DIB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected withoutl any further nitice.

Bd-
(Sarish Kumar)
EE (D)-091
Lopy to
I, SE(C)}-09 for kind information pl.
2, 8E[C)-8 -do-
. (RWH} -do-

4. AE-I to pursue

. RO (W)l 10 take action as per 10 of DOR dated 170920109

6. EE's copy.

i NG,

5 2 ¥
vt 0 £E (RWHM gﬂ el

Ens Lﬁ{ @}4.\”, D"lhijnllﬁiaét (Satish Kumar)

Lisaty NO. EE (D)-091

Date 22 O
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@ orrice oF e EXBQQrE encinees ()-0%1 P A
e BELHI JAL BOARD: NCT OF DELI rer
NEAR D'WARKA WTP, DWARKA, NEW DELHI-110075
NO.DIB/EE (D}-0912024-25/ | 5 3 6 Date: |8 foz |20 <
'y,

472 Sheetal Vihar CGHS Litd. ,
" Plot No-10, Sec-23, Dwarka,
Mew Dethi-1 10077
Dizconnection Motice

Subject; - Motice for disconnection of water supply due 10 non- functional rain water
harvesting In the matter of O.A. 14772021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chiel Secretary, GNCTD & Ors,",

Reference: - DIBSE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
socleties and reports from DTOC were got analysed and Tound that F-Coliform was found
im 115 Mos. of Societies and RWHs were non-functional in 4 Nos,  Societies (List
Enclosed), It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional,

Further in view of above a reguest has been received rom above mentioned office of
SE(C)-08 o disconnect the water connection as per provision 3 (ifi] mentioned in
instructional order dated [7.09.20019 [rom the office of ir, (Revepue] DIH, 5o that the
compliance reports may be submilted in the above matter before Hon'hle NGT, NDOH iy

28.03.2025,

Therefore, you are directed to make rain water barvesting system functional as per DJB
nurms and inform w undersigned within 13 days, failing which your water sopply
connection will be disconnected without any further nitice.

sdi-
(Satish Kumar)
EE (IN-091
Copy o
i, SE(C)-09 for kind information pl.
2, SHIC )& -do-
— 5 EE{RWH) -do-
4. AE-l to pursue
5. LRO (SW)- to take action as per [0 of DOR dated 17.09.2019
f. EE's copy.
P
5 '-.'ﬂ:'
WL VE (RWH)-1 .
55% Q—-"“ (% Liethi Jal Board I,'.*i.ul.L-jh AT T
Hﬁ""’f Diary No, __ EE P51

Date #{F

! L -
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: orFicE oF THE BEQu@ve encineer (n).091 -— |
DELHI JAL BOARD: NCT OF DELHI EHar J

NEAR DWARKA WTP, DWARKA, NEW DELHI-1100%5

NO.DIBIEE (D)-091/2024-25/ ) 5714 2, Dute: [§]e2 2025

Tu,
Munisha Towers, Plot No-7H,
Sec-23, Dwarka,
New Delhi-110077
Disconnection Natice

Subject: - Notice for disconnection of water supply due w pon- functional min water
harvesting in the matter of O.A, 14772021 E.A 042023 titled as “Mahesh Chandra Saxena
Vu Chiel Secretary, GNCTD & Ors.",

Reference: - DIB/SE(C-08/2025/31 dated 20012025

Kindly refer 1o above mentioned letter received from SE {C -8 DJB, wherein that
nffice has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were aot aratlysed and found that F-Coliform was found
i 115 Nos. of Societics and RWHs were non-functional in 4 Nos, Sogieties. (List
Enclosed). It shows that Rain Water Harvesting Systema in 119 (115+44) are found
defective and non-functional,

Further in view of above a request has been received from above mentioned office of
SE(C)08 to disconnect the water connection as per provision 3-(ili) mentioned in
instructional order dated 17.09.2019 from the olfice of Dir {Revenue) DIB, so that the
compliance reports may be submitied in the above matter before Hon'ble NGT, NIXOH is
28.03.2025.

Theretisre, you are directed to make rain water harvesting system functional as per [UB
rerms and inform e wndersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.,

S/~
(Satish Kumar)
EE {091
Copy o:
| SE(C)-00 for kind information pl,
2. BE({C )-8 =do-
—XEE (RWH) <do-

4. AE-l to pursue

A ERO(SW- ortake netion s per 10 of DOR dated 17.05.2019

6. EE"s copy,

7. Ol

Qg-f*“"' & FE (RWH).1 \é}ﬂ
e

" s
@ﬁ/ ﬁf!':lu Jal Board (Satish Kuinar)
o Bary N, -L EE (D)-09]

Yo
BETIS _____"-,-?:HH PR



e OFFICE OF THE Exllill';lll:' ENGINEER [D]-091 | l &5ty
Q ] DELHI JAL BOARD: NCT OF DELHI Sty
NEAR DWARKA WTF, DWARKA, NEW DELHE110075 |
NO.DUB/EE (D}0912024.25/ | & S Date: 16 [e2.] 203 5-
.j.ul 1'_1 1_1

Chopra Apartments, Plot No-8,
Sec-23, [hwarka,
Mew Dealhi-1 10077

Discunnection Noticy

Subject: - Motice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147°202] E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.”,

Reference: - DIB/SE{C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received fram SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of |76 CGHS
sucieties and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos, of Socicties and RWHs were non-functional in 4 Nos, Societies {List
Enclosed). It shows that Rain Water Harvesting Systems in 119 {115+4) are found
defective and non-functional.

Further in view of above a request has been received from ahove mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 {iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon'ble MOGT, MO s
28032025,

Therefore, you are directed 1o make rain water harvesting system functional as per DB
narms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected withoul any further sotice.

Sdi-
{Satish Kumar)
EE (D)-09]
Cliapy o
| SE{C}H? for kind information pl.
2, SE(C)& -do-
—a—BE-(RWH) -~
v AE-Ito pursue

ZRO (3W)-1 1o take action as per 10 of DOR dated |7.09.2079
EE’ eopy.
e, H'I"l.-l
e v (8 ot 9
b Q..‘-’}"J Delhi 3% 5 o }'”j._ A
3 EE ; DAty Mo —-%:1;} (Satish Kumar)

Ep=e  EE (D001
MW" pate L L

Mo
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F sl OFFICE OF THE HHLR'QENEIHEEE (D)-091 @'E:)"ﬂ
e DELHI JAL DOARE: KCT OF DELHI o=
NEAR DWARKA WTPE, DWARKA, NEW DELHI-110075

NODIB/EE (D)-081/2024-25 | 5.5 2 Date: p@fo 1

I,
Drwarka [dham Apartments,
Mahaian Shree CHOS Lid.,
Flot No-13, Sec-23, Dwarka,
Mew Delhi=110077
b dor Nt
Subject; - Motice (or disconnection of water supply due 1o non- functional rain water

harvesting in the matter of QLA 147/2021 E.A 04/2023 titled as “Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.”,

Reference: - DIB/SE(C)-08/2025/3] dated 20.01.2023

Kindly refer to above mentionad fetter received from SE (C )-8 12013, wherein that
officé has informed that they have conducted the survey of all RWHs of 176 CGHS
secleties and reports from DTQC were got analysed and found that F-Coliform was found
in 113 Moz, of Societies and EWHs were non-functicnal in 4 Nos  Societies (List
Enclosed), It shows that Rain Water Harvesting Systems in 119 (115+4) are found
delective and non-functional.

Further in view of above a request has been received from above mentionad office of
SE(C)-08 to disconnect the water connection as per provision 3 (i) mentioned in
instruchonal order daned 17092019 [roin the office of 1 (Revenue) B, so that the
complignce reports may be submitted in the above matter before Hon'ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional s per DIB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sdi-
{Satish Kumar)
EE (D)}-091
Capy o
1. SE(C})-09 for kind information pl,
2. SE(C)-B -do-
—+—EE (RWH) -do-
AE-] 1o pursue
ZRO (3W)-1 1o take action as per 10 of TXOR dated 17.09.2019
ELE'S copy.

Qe EE (RWH)-1

o
s M@/ Delhi Jal %”é’_‘* o

ppiary NO By ortesn_ (Satish Kumar)
i il Date =2 E{]E&_ EE (1091
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? OFFICE OF THE hxucm“mﬁﬁn {D)-0e1 —
- DELHI JAL BOARD: NCT OF DELHI ey
. NEAR DWARKA WTP, DWARKA, NEW DELHI- 110075

NO.DIBIEE (D)09120428/ 1.5 ('Y Date: g2 ] 25

Ta. T4
Mishal Apartments,
Plot Mo-5, Sec-19H, Dwarka,

New Delhi-110075
Di s Nkl

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of OLA, 14772021 E.A 04/2023 titled as "Mahesh Chandra Sexens
V5 Chief Secretary, GNCTD & Ors.",

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.20235

Kindiy refer 1o above mentioned letter received from SE (C )-B DIB, whernein that
office has informed that they have conducted the survey of all RWHSs of 176 CGHS
sogieties and reports from DTQC were got anulysed and found that F-Caliform was found
in 113 Mos. of Societies and RWHs were non-functional in 4 Mos.  Societies (List
Enclosed). It shows that Rain Waler Harvesting Systems in 119 (115#4) are found
defective and nron-functional,

Further in view of above a request has been received from above mentioned office of
SE(C)08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) [NB, so that the
compliance reports may be submited In the above matter before Hon'ble NGT, NDOH is

28.03.2023.

Therefore, vou are directed to make rain water harvesting system functional as per DB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice,

S~
{Satish Kumar)
EE (D091
Copy b
1. SE{C)-00 for kind information pl
2. BB (C)B o~
—3—EE (RWH) -do-
4. AE-1to pursue
5. ZRO {5V to take notion ns per 10 ol DOR dated 17.09.2019
6. EE’scopy.
7. Ve, -;li‘ﬂ
1\\ 1;1.31 I::'J

H! rwm 1“.'
s'l'“'_ C% ::1 5‘ {"ﬂllﬂ I'iumﬂr]l
,,qv* Pl .}g\_ = =091

e -
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e, | QFFICE OF THE II?[EH.II;.IA ENGINEER [D)-091 @E},.,
SIS DELHI JAL EGARD: RCT OF DELHI o
MEAR DWARKA WTP, DWARKA, NEW DELHI-110075

—

NO.DIB/EE (D)-091202425¢ |5 7H Date: | @]« 3 [ 5

Tao,
Bhegwati CGHS Lid.,
Plot Mo-B, Sec-198, Dwarka,
Mew Delnd-1 10075
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 14772021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2023

Kindlv refer Lo ahove mentioned letter received from SE (C )-8 DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports. from DTOQC were got analysed and found that F-Coliform was found
in 115 Moz of Socictics and RWHs were non-functional in 4 MNos, Societies (Lt
Enclosed). It shows that Rain Water Harvesting Systems in 119 (11544} are found
defective and non-functional.

Further in view of above a reguest has been received from above mentioned office of
SE(CF08 1o disconnect the water connection as per provision 3 (jii} mentioned in
instroctional order dated 17.09.2019 from the office of Dir. {Revenue) DIB, so that the
compliance reports may be submitted in the nbove matter before Hon'hle NGT, NDOH is

28.03.2025,

i herefore, you are directed to make rain watér harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
conneetion will be disconnected without any further notice.

NI
{ Satish Kumar)
EE (D}-091
Copy to!
1. SE{C)-0¥ for kind information pl.
2. SE(C )8 -do-
_3—FE (RWH) -do-
4. AE-lto pursue
5. ZRO (SWI fo take aetion as per IO of O dated | 7.09.2019

6. EE’s copy.

T % W1

E E
E!_---a['\“""il = Fmi Jal Board \.gf}f‘"
5 ¥ ...H..,.,, {Satish Kumar)

;ﬂH £ EE (D109
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g CGFFICEQOF THEE ENGIKEER {D)-001 e
-"‘:":."'- DELHI AL ﬂﬁgﬁﬁﬂ‘ OF DELHI S
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DIB/EE (D)-09112024-25/ | S 7R Date: |F;] s Jl 3
To,

Mehobhadrakali CGHS |
Piot Mow6, Sec-13, Dwarka,
Mew Dethi-110075
Drisconpection Notice

Subject: - Notice for disconnection of water supply due to non- functiona! rain water
harvesting in the matter of O.A. 147/2021 E.A (M/2023 titled as "Mahesh Chandra Saxena

V3 Chief Secretary, GNCTD & Ors.",
Reference: - DIB/SE(C)-08/2025/31 dated 20.01 20325

Kindly refer to above mentioned letter received from SE (C )-8 DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Colifarm was found
i 115 Nos, of Societies and RWHs were rion-functional in 4 Nos, Socictics {List
Enclosed). It shows that Rafn Water Harvesting Systems in 119 (115+4) are found
defective and non-functional,

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnest the water connection as per provision 3 (iil) mentioned in
instructional order dated 17.09.2019 from the office of Dir. {Revenug) DIB, so that the
complignee reports may be submitted in the above matter before Hon'ble NGT, NDOH is
28.03.2025,

Theretore, you are direcled to make rain water harvesting system furictional as per DJR
norms &nd inform to undersigned within 15 days, failing which your water supply
vonnection will be disconnected without any further notice.

Bd'-
{Satish Kumar)
EE (-0
Copy to:
I SE{C)-09 for kind information pl.
2. BE{C)-8 -do-
— Y EERWH)  -do-
4. AE-I to pursue
3, ZRO{SW)-T 1o take action us per [0 of DOR dated 17.09.2019

b, EE's copy.
7. O, EE (RWH)-1
. Tielhi Jal Board i1
» m‘hﬂr" )4 iry No r?"...ﬂ._éﬂ.__. S Hﬁl
E i e {Satish Kumar)
£ @/ Dag 28 %i_._ EE (IN-091

[
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A CGFFICEOF THE E ENGINEER [r)-tvan o
b DELHI mm@;m OF DELHI e
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DIB/EE (D)-091/2024-25/ | 5 B-S Date; 18] 02| 2oxs

T,
White Rose CGHS Ltd.,
Plot No-7, Sec-13, Dwarks,
Mew Delhi=1 10075
Disgonnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 1472021 E.A (472023 titled as "Mahesh Chandra Saxena

V= Chief Seeretary, GNOTD & Ors.".
Reference: - DIB/SE(C)-08/2025/3 | dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 TUB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
sacieties and reports from DTQC were got analysed and found that F-Coliform was found
in 115 MNos, of Socictics and RWHs were non-functional in 4 Nos, Societies iList
Enclosed). It shows that Rain Water Harvesting Systems in 1I9 (1]15+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned offics of
SE{C)-08 1w disconnect the water connection as per provision 3 {iii} mentiened in
instruetional order doted 17092019 from the office of Dir, (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Honble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting systemn functional as per DB
norms and inform o undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sdi-
{ Satish Kumar)
EE (D)-001
Copy to:
1. SE(C)-09 for kind information pl,
2. SE(C )-8 -do-
~3EE (RWH)  <do-
4, AE-l to pursue

3. ZRO (SW)-l to take action as per 10 ol DOR dated 17.09.2019
6. EE'scopy.
7. Ofc. EE (RWH
. ) .
wﬁ Lrelhi Jal Board i-:-‘r?"'g

‘;l..:-""" Q-"“f Lvary No, ﬂfi { Satish Kumur)
@,);:{\,, Date | 20 ;}f’ 2( EE {D)-191
.......... i



948

A

e OFFICE OF THE EXSCTIVE ENGINEER (1D)-091 e
: ] DELHI JAL BOARD: RCT OF DELHI Sl
NEAR D'WAREA WTP, DWARKA, NEW DELHE-110075
NO.DIB/EE (DR91/2024-250 1 S D 1 Date: 18] | 2
To,

=5 Swarup Swlan COHS Lid.,
Plot No-4, Sec-13, Dwerka,
Mew Delhi-110073
Disconnestion Notice

Subject: - Notice for disconnection of water supply due to nen- functional rain waler
harvesting in the matter of QLA 147/2021 E A 0472023 titled as "Mahesh Chandra Saxena

Wy Chief Secrotary, GNCTD & Ors.",
Reference: - DIB/SE(C)-08/2025/3 1 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DIB, wherein that
office has informed that they have conducted the survey of ail RWHs of 176 CGHS
socictics and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Socicties and RWHs were non-functional in 4 Nos.  Societies {List
Enclosed). It shows that Rain Water Harvesting Systems in 119 {11544) are found
defective and non-tunctional,

Further in view of above a request has been received from above mentioned office of
SE{C)-08 to disconnect the water connection as per provision 3 (Hi) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon'ble NGT, NDOH is

28.03.2025.

Therefore, vou are directed to make rain water harvesting system functicnal as per DIB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sdfe
{Satish Kumar)
EE (I)-041
Copy fod
1. SE(C)-09 for kind information pl.
2. SE(C )-8 ~di=

~+—EE (RWH) -do-
4, AE-I to pursue
5. ZRO (3W)-1 to take action as per 10 of DOK dated 17.09.2019

6. EE's copy.

7. Ofe.
: EE (RWH)1 o G
Qﬁ'ﬂwa& Delhi Jal Board o Ry
ﬁ\u % Biars N 555' {."s-al_ﬂh Kumar}
IRER o e
A D it g L L. ]
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e OFFICE OF THE EXECUTIVE ENGINEER (D)-001 &5y
é DELHI JAL BOARD: NCT OF DELHI = _{:%2
NEAR DWARKA WTF, DWARKA, NEW DELHI-110075
NODIB/EE (D)091/202425 # 5 T Date:) 0.2 | 25
T,

Daffodils Apartments,
Fiot MNio=30, Sec-f, Dwarka,
New Delhi-1 10075
Disconnection Notige

subject: - MNotice for disconnection of water supply due to non- functional rain water
hervesting in the matter of OLA. 1472021 E.A 0472023 titled as "Mahesh Chandra Saxena
Vs Chiel Secretary, GNCTD & Ors ™,

Relerence: - DJB/SE(C)-08/2025/31 dated 2000].2025 ;

Kindly refer to above mentioned lemer received from SE (C )-8 DIB, wherein that
office has informed thal they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTOQC were got omalysed and found that F-Coliform was found
in 115 MNos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115%4) are found
defective and non-functional.

Further in view of above a request has been received rom above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (ili) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
complignee reports may be submitted in the above matter before Hon ble NGT, NIDOH is
28.03,2025.

Theretore, vou are directed to make rain water harvesting system functional as per DJIB
norms ond inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sdf-
(Satish Kumar)
EE (D)-001
Copy Lo
1. SE{C)-09 For kind information pl.
2. BE{C )-8 -
—4—EE (RWH) o=

4. AE-[ to pursus
5. ZRO (3W) 1o take action as per 10 of DOR dated 17.09.2019
6. EE'scopy. J
1. Ok '‘E
H'z’wH |

Al s )
mﬁ - -..HHJ.;EJ i}”ﬂm k;&_{l
(Satish Kumar)

AL
N @"m m;r%
e re]) o= EEOMM
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‘ iy vrrice oF THE kdb@ive enciveer (o)-091 Sy
éﬂ_ - DELHI JAL BOARD: KCT OF DELII &5y
|_ NEAR DWARKA WTP, DWARKA, NEW DELHI-110075 |
NO.DIB/EE (D)-091/2024-25/ [ £ 6 Date: (%] 2] 25

T,
Shree Balaji CGHS,
Mot No=37, Sec-6, Dwarka,
Mew Delhi-1 10075
Dizconnection Kotice

Subjeet: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 14772021 E.A 04/2023 titfed as “Mahesh Chandra Sax=na

Vs Chief Secretary, GNCTD & Ors.".
Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to sbove mentiosed letter received from SE (C )-8 [MB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CCHS
societies and reports from DTQC were got analysed end found that F-Coliform was found
in 115 MNos of Societies and RWHs were non-functional in 4 Nos.  Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received Mrom above mentloned office of
SE{C)-08 1o disconnect the water connection as per provision 3 (iii) mentioned in
instructiondl order dated [7.09201% from the office of Dir, (Revenue) MR, so that the
compliance reports may be submitted in the above matter before Hon'ble NGT, NIXOH is
28032025,

Therefore, you are directed to maks rain water harvesting system functional as per DIB
norms #nd inform o undersigned within 15 days, failing which your water supply
connection will be disconnected withaut any further notice.

Sdl-
(Batish Kumar)
EE (D)-091
Copy to:
I. SE(C)-0% for kind intormation pl.
2. SE(C)-¥ -do-
~+EE (RWH}  -do-
4. AE-ltopursue
5. ZRO t:.‘:Wj-i o take action as T:u:r 10 of DOR dated 17.09.2019
b, EE'$ copy.
7 e
EE (rw H).| %'4 )

t
hi I Eua il (Satish Kumar)

jka‘f‘"léjqﬁ it ;mij} EE (T)-091
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&- | orrice oF e I Qrve ENGINEER {D)-0491 &y
e DELHI JAL BOARD: NCT OF DELHI =A==
HNEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DIB/EE (D)-091/2024-250 4 4 9 Date: 1!9].#} -3

I,
e Ispatika Apartment,
Plot Ni.29, Sec-d, Dwarka,
Mew Dholhi-1 0078
Disgconnection Motice

subject; - Motice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 14772021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DIR/SE(C)-08/2025/3 1 dated 20,01.2025

Kindly refer to sbove mentioned letter received from SE (C 3-8 DJB, whereln that
office has informed that they have condected the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in L1535 Nos, of Sccietics and RWHs were non-functicnal in 4 Nos.  Societies (List
Enclogad). It shows that Rain Water Harvesting Systems in 119 (115+44) are found
defective and nop-functional.

Further In view of above a request has been received from above mentioned office of
SE(C-08 to disconnect the water connection as per provision 3 {iii) mentioned n
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
complignce reports may be submitted in the above matter betore Hon'ble NGT, NDOH is
24032025,

Fherefore, you are directed to make rain water harvesting system functional as per D11
norms asd inform o undersigned within 15 days, failling which your water supply
connection will be disconnected without sny further notice,

Sdi-
(Satish Kumar)
EE (D091
Uopy L
|. SE{CHM for kind information pl.
2. S8E(C)-k ~do-
~—F—EE(RWH)  -do-
4, AB-lopursue
3. 2RO (SW)- fo take action as per 10 u:ri D{}R datr.:d 17.09.2019

6. EEs copy.
7. e S (T

0% nethi Jal ‘Eruarjj . '_t}ﬁ

E,,fhf Cary N (Satish Kutiar)

B ,EEJ] ,1 EE (D)-041

(B
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| Q OFFICE OF THE E?.'l'.:ﬂl..lﬂh"ﬂ EMGINEER (D]-091 EF(]_}_-"1
DELHI JAL BOARD: MCT OF DELHI St s
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NOLDJB/EE (D)-089112024-25/ f & 2 Date: | 'F;,‘-I'|:l 1 g
To,
RD Apartment,
Plot No-20), Sec-6, Dwarka,

MNew Delhi-1 10073
Drisconnection Motice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of Q.A, 1472021 E.A 0472023 titled as "Mahesh Chandra Saxena
Vs Chiel Secretary, GNCTD & Ors.",

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned lester received from SE {C )-8 DIB, wherein tha
affice has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nes. of Socicties and RWHs were non-functional in 4 Nos,  Societies (List
Enclosed), [t shows that Rain Water Harvesting Systems in 119 {115+4) are found
defective and non-functional.

Further in view of above o request has been received from above mentioned office of
SE(C)08 1o disconnect the water connection as per provision 3 (i) mentioned in
instructional order dated 17002019 from the office of Dir. (Revenue) DB, so that the
compliance reports may be submitted in the above matter before Hon'ble NGT, NDOH s
2B.03.2025,

Therefore, you are directed to make rain water harvesting system functional as per DJ13
norms and inform to undersipned within 15 days, fuiling which your water supply
conngetion will be disconnecied withoul any further notice,

Sdf-
{Satish Kumar)
EE {D}-021
Copy o2
[. SE(C)-09 for Kind information pi.
2. SE(C )8 -dn-
_A—EBE(RWH) -do-
4. AE-Tto pursue
5. ZRD [(SW) to take action as per [0 of DOR dated 17.09.2019
6. EE's copy,
7. Ofe, A |
e B w‘wguﬁ T
Ragnt ARER <0 N

M. - 5 (Satish Kumar)
@iﬁ]w | g,ﬂ L EE (D09

b
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w | UFFICE MTHMHWE ENGINEER () -051 ﬂ{?-_‘.r‘"ﬂ
= DELHI JAL BOARD: NCT OF DELHI =1
B NEAR DWARKA WTF, DWARKA, NEW DELHE- 110075
NOL DIREE (D0912024-25 [ 6 2 [ete: | :‘ﬂf o J.Jf 'y
Ta,

ML Shri Ganinath CGHS Lid.
Plog =1, Sec.5, Dwarks
Mew Delhi-1 10075
Disconnection Motjce

Subject: - Netice for disconnection of water supply due 10 non- functional rain water
harvesting in the matier of OLA. 14772021 E.A 0472023 titled as "Mahesh Chandra Saxena

Ws Chief Secretary, GNCTD & Ors.™.
Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refier to above mentioned lener recelved from SE (C )-8 DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
socheties und reports from DTQC were got analysed and found that F-Coliform was found
in 115 MNos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosad), It shows that Rain Water Harvesting Systems in 119 {115+4) are found
defective and non-functional,

Further in view of above a request has been received from above mentioned office of
SE(C)08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DB, so that the
compliance reports may be submitted in the above matter before Hon'hle NGT, NDOH is

28.03.2025.

Therefore, you are directed 1o make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 duys, failing which your water supply
connection will be disconnected without any further notice,

Sdi-
{Satish Kumar}
EE (D)-09]
Copy to:
I. SE(C)0% for kind information pl.
7. SE(C)8 -do-
_3—EEMRWH} do
4. AE-1 to pursue
5. ZRO (SW)-1 w take action as per 10 of DOR dated 17.09.2019
6, EE's copy.
7. tNe,
R
i

R 0 o @wEM

@9}}», “velhi Jal Board (Satish Kumar)
o N > 35- S EE (D)-001
20| 242
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123
é DFFICE OF THE EXECUTIVE ENGINEER [D]-0491 @-@yﬂ
DELHI JAL BOARD: NCT OF DELHI Wil

—— MNEAR DWAREA WTP, DWARKA, NEW DELHI-110075

NO. DIB/EE (D)-09112024.25) (£ B lJJ Date: | % 19 |25
W o
- The Saptaparni CGHS Ltd.,

Plot No-4, Sec-19B, Dwarka,

MNew Dethi-110075
Disconnection Notice
Subject: - Notice for disconnection of water supply due to non- fnctional min water

harvesting in the matter of O.A. 14772021 E.A 04/2023 titled a5 "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.”.

Reference: - DIB/SE(C)-082025/3 | dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-RB DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports fram DTQC were got analysed and found that F-Caoliform was found
in 115 Nos, of Societies and RWHs were non-functional in 4 Nos.  Socleties (List
Enclosed). It shows thal Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional,

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
fnstructional order dated | 7.09.2019 from the office of Dir. (Revenue) DB, so thal the
complisnce raports may be submitted in the above matter before Honble NGT, NDOH |5

28.03.2025.

Therefore, you are directed to make rain water harvesting system funetional as per DIB
norms and inform 10 undersigned within 15 days, failing which your water supply
connection will be disconnected withowt any further notice.

Sdr=

{Satish Kumar)
EE (D)-09]
Copy to:
|. SE{C)-0% for kind information pl.
2. BE(C )% -do-
=HEE(RWH}) -do-
o 4, AE=Hopursue - - : =
5. ZRO (SW)-1 1o take action as per [0 of DOR dated [ 7092019 =
4. EE'scopy
1. Ok,
ry O
Eﬁfwrs EE .{RWH#I . P
ek @.’J—- Deélhi Ja) Board {Satish Kumar)

‘DY No, EF (D)-091
W Dite jﬁ?ﬁl{ —

.......



955

; - .. OFFICE OF THE EXECETTUE ENGINEER (0)-091 &
é_ DELHI JAL BOARD: NCT OF DELHI S0
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DIB/EE (D)-091/2024-25' [ ¢ Date: | Blor | 25
Toy,
Loed CGHS Ltd.,

w

Mot Wo-T, Sec- 198, Dwarka,
Mew Dalhi-1 10075
Disconnection Notice

Subjecr: - MNofice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A, 14772021 E.A 04/2023 titled ns “Mahesh Chandra Saxena
¥i Chief Secretary, GNCTD & Ors.",

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer 1o above mentioned letter received from SE (C )-8 DJB, wherein thut
office hos informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTOC were got analysed and found that F-Coliform was found
in 115 MNos, of Societies and RWHs were pon-functional in 4 MNos.  Societies [List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functivnal,

Further in view of above a request has been received from sbove mentioned olfice of
SE(C)08 to disconnect the water connection as per provision 3 (ili) mentioned in
instructional order dated 17.09.2019 (rom the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon'ble NGT, NDOH is

28,03.2025,

Therefore, you ere directed to make rain water harvesting system functional as per DIB
norms and inform to undersigned within 15 days, failing which your water supply
conneéction will be disconnected without any further notice.

Sd/-
(Satish Kumar)
EE (D)=
Copy to:
I. SE(C)-0¢ for kind information pl.
2, SE(C)4 -do-

~30 EE(RWH)  -do-
4. AE-l to pursuc.
5. ZRO (3W)-1 to take action a5 per 100 DOR dated 1 7,09 2049 —
6. EE’scopy.

7. Ofc.
e EE (RWI1)1 o
E"']’I—“’J Nethi Jal Board Qg

ghh C%, Leary H:ﬁ E {Satish Kumar)
e EE (D)-091

| Liate <



&5 [Satish K )
Sulls armar
[Q\ %ﬂ.&% EL (I))-1]

2 (OFFICE OF THE EXEC ENGINEER (D)-091 I
A DRI JAL BOARD: NCT OF DELHI 2@
NEAR DWARK S WTE, DWARKA. NEW DELHI-110075
NOLDIGE (0)-U91/2024-25: |2 5 & Date: 12] mif B9 o
To,

Prabhi - Ajeoameat, Plot No.
208, Suz-1d, vt
Plew L - e
isconnection Notice

Subjeei: - Matice qor disconnection of water supply due to non- functionsl rain water
harvestiug 1o the mater of €& 12772021 EA 0472023 titled gs "Muohesh Chandra Saxens
Wy Lo, Soeiery, GMNUTO & O,

Reder e - UG 00SE(C 08202531 dated 20.01.2025

foindly meter 1w above mentioned letter received from SE (C )-8 DIB, wherein that
oliwe bas imorieed tha ey bave conducted the survey of all RWHs of 176 CGHS
socwdie Gl pers Bos D GL wece got anelysed and found that F-Coliform was found
N e 04 on Soebies and WHs were non-functional in 4 MNos,  Sodieties {List
Enclosetd it shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and res-linctional.

Fu dicy onoviow af soove o reguest has been received from shove mentioned office of
SELC =S 1o sustonnec: the waier conneclion as per provision 3 (i) mentioned in
st wns ey detes 1702200% fm the office of Dir. (Revenue) BB, 5o that the
comiplisnes “aears iray e tarmilied o the ahove mattér before Hon'ble NGT, NDOH s

.03 IS

Ihertefore, yeu are directed to make rain water harvesting sysiem functional as per DIT
nomms and (nforal o wndersipned within 15 days, failing which your water supply
cunneccin will Be bisconnected withoul any further notice.

EE (RWH)-I
Delhi Jal Board o
\ il
Duary No. {Setish Kumar)
Date 1 d‘-.l }1 1‘2-! ' EE {[3)-091
Cooy i,
A7 L b etk I leadenan pl.
b kel o ]
IR L o SR,

fite " jis MLESLE

s (W fo ke setion as per 10 of DOR dated 17.09.2019
[ eogtd

[ I

\!55].
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A OFFICE OF THE EXEL@ @ ENGINEER (D]-091 s
Huga! DVELHI [AL BOARD: NCT OF DELHI S,
NEAR SWARKA WTP, DWARKA, NEW DELHI-110075

Ta,

Rohit & pariment,

Plot Ive 30, =ee-10, Dwecta,
MNew Dicoaied o s

Lisconnection Notice

Subject - movee Yor discommestion of water supply due to non- functional rain water
harvesanug oo e matter of QAL 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Choe " Ben ooy, O | Le e 1w,

Reference; - LIR/SE(C)-08/202541 dated 20,01 2025

fanaly reder 1o above mentioned letier received from SE {C )-E DJB, wherzin that
office Las mivied thae ey huve conducted the survey of all RWHs of 176 CGHS
SOeIEtes s repedta o DEPOC were got analysed and found that F-Coliform was Fsund
in 1} os. o Socieiies ant' KAHe were non-functional in 4 Nos, Societies (List
Enclosed). il shows tha Ralls Wiser Harvesting Systems in 119 {115+4) are found
detéctove anc o tLnctional,

Fuoabios wm vivw of anove a reguest has been received from above mentioned office of
SE(L )-8 ™ asconnest the waier conbection as per provision 3 (i) mentoned in
Instrmaesinonl oiter dated 17022009 fram the office of Dir. (Revenue) DJB, so that the
Comupl inee pavarls gnay be suorinied in the above matter before Hon"ble NGT, NDOH is

2R3 225,

Iherzfore, von are dirceied 1o make rain water harvesting system functional as per [JB
noTms i adovm 1o sidesignea within 15 days, failing which your water supply
eorniee i ol Be asconneded wiihoot auy further notice.

EE (RWH)-I

Delhi Jal f.l:::_:?? el
Diary No. —T——- (Satish Kumar)
Date  \Ul2{es EE (D)-091
Copny
W2 e e i B lemazion pl.
T Lo o i}

e B WH]) =t
At to pursue
LR USW ] o take action as per 10 of DOR dated 17.09.2019

[E% eopy

LR
e -
’5\27" (Satish Kumar)

EE (In-041

., o |

B afial - !-‘1'/’.4 ,".3-;-1;
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4'::.- : UFFICE OF 1'HHH;H;&.|27£ ENGINEER [D]-091 |

Wi i DELHL AL BOARD: NCT OF DELHI :—.'Em(_:) B
NEAT D'WARKA WTP, DWARKA, NEW DELHI-110075

NO.DIRGE (T3-091/2024-25/ |o -0 Date; yf =2/ 0. 1o

To,

Dhese i Sowed CiaHS Lad.
Plol b2, S0, Livei s,
New Dizlhie |07

Piseonnection Motieg

Subject: - Motce for disconnection of wates supply due to non- functional rain water
harvesting in the matter of DA, 1572021 E.A 042023 titled a3 "Mahesh Chandra Saxeni
Vs e seont sy, GNCTD & O,

Referce oo, - D HSEIC)H08/2025/3 | dated 20001 2005

Kindly refer to above mentioned letter received from SE (C )-8 1DJB, wherein that
oface bas (sioved tha they have conducted the survey of all RWHs of 176 CGHS
societie md e fron DTQC wees got analysed and found that F-Coliform was found
N dis owee ud Socigties and KWHs were non-functional in 4 Nos,  Societies {List
Enclosed). It shows that Ren Waer Harvesting Systems in 119 (115+44) are found
defecis . and Lan-rinctional.

Fuahe: i view of soove @ iequest has been received from above mentioned office of
SE s 1o cswonnest the waier eonnection as per provision 3 (i) mentioned in
st Sond onter csted 10000004 trom the office of Dir. (Revenuc) DIB, so that the
comiphate oyl Ay te seimated in the above matier before Honble NGT, NDOH is

286300035,

Therefore, you are directed to make rain water harvesting system functions! as per B
norms and iefena e undersignes within 15 days, failing which your water supply

comerian ikl b g.seonnecied withow! any further notice.
EE (RWH).1
Dethi Ja Enam -
Dhary il
Dl G N"}' A L (Satish Kumar)
e Huy™ ooy

Capy 1.
g s e ivivrmaidon pl.
LTI it TR
e Lt T Ly
AL W pursue
Se LAV IV el o take potion as per 10 of DOR dited [7.09.2019

& II.E:I._'T_I i "I"'.'."'

¢ J

N
{S@ @1/ {Satish %ﬂ'lﬂf}

EE (D}-091
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T OFFICEOF THE EXECTYU incINgRR (0)-001 |
-~ DELHI JAL BOARD: NCT OF DELHI e |
l NEAR DWARKA WTP, DWARKA. NEW DELHI-110075 |
NODIWEF (12)-091/2024-25/ |© 2 [}ate:ilﬂqj./l;r.dr e

To,
The Shiviok COHS Lid.,
Plot Mouh, Sec-6, Dwarks,
Mew Dieihi-1 M 73
i o Mol
Subjeer: - Notice for disconnection of water supply due to non- functional rain water
harvesiing in the matter of O. 4, 14772021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Wi Cive! Secretary, GNCTD & Ors.".

Refercice: - DURSE(C)-08/2025/31 dated 20.01.2025

Hindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office lus insrmied that they have conducted the survey of all RWHs of 176 CGHS
societiv: and repos fromn DTQU weve got analysed and found that F-Coliform was found
in 1. sox o Societies ad KWHs were non-functional in 4 Nos.  Societies (List
Enclosed). v shows thal Rain Water Harvesting Systems in 119 (115+4} are found
defective and non-functional.

Fusilies an view of apove a request has been received from above mentioned office of

SE{C - to amuonnect the wawr connection as per provision 3 (1) mentioned in
frstrnes i ofder dated 17092019 [fom the office of Dir. (Revenuwe) DB, so that the
eomnphatee repors may be submitied in the above matter before Hon'ble NGT, NDOH is

28.03.2.225,

Therelore, vou are directed 1o make rain water harvesting system functional as per [MB
norms and infonm W undersigned within 15 days, failing which your water suppiy
connecion will ke cisconnected without any further notice.

EE (RWH)-
Pelhi Jal Bo rd il
Diary N e (Satish Kumar)
Date 1a\2 fei EE (121-091

Ciapy T
S L e for kind Faininadion pl,
Al v, 3 -
= hli (RWH) -
i, AF-! o pursue
4, R0 SW to take sction as per 10 of DOR dated 17.09.201%

fi, Lic'scopy,

"u..:l-ll.: W
!5@’ @y’ {Satish Kumar)

EE (D)-021



I'_ —_ - 1
OFFICE n;msnr&%& ENGINEER [D}-091 I e,
= DELHI AL BOARD: NCT OF DELHI =1
NEAR DWARKA WTF, DWARKA, NEW DELHI- 110075 '
e — F— I— —
NODIREE (D)-09172024-257 |=BY Date: 14«2 ] 3,
To,

Pushpaniali Apartment,
Plot Mo 10, Sec-2, Daacka,
Mew Delhi-) 10078

Disconnection Motice

Subject; - Notice for disconnection of water supply due to non- functional rain water
harvesi:og In the matter of OLA, 147/2021 E.A 042023 titled as *Mahesh Chandra Saxena
Vs Chiel Secrovary, GNUTD & Ors”,

Referener: - [MB/SE(CH-08/2025/31 dated 20.01.2025

nindly refer to above mentioned letter received from SE (C )-8 DJB, wherein tha
office has informed tha they have conducted the survey of all RWHs of 176 CGHS
societien ang reports from DTQC were pot analysed and found that F-Coliform was found
in 113 Nos. of Societies and RWHs were non-functional in 4 Mos.  Socicties (List
Enclosed), It shows that Rain Water Harvesting Systems in 119 (113+4) are found
defective and non-functional. ;

Fucther = view of above s request has been received from above mentioned office of
SE(C)-3 to disconnecl the wirer connection as per provision 3 {ui) mentioned in
instructiona; order daved 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitied in the above matter before Hom'ble NGT, NIDOH is

28.03.2025,

Therefore, you are dirccted 10 make rain water harvesting system functional as per o
norms and inform to undersipned within 15 days, failing which your water supply
conneciion will be disconnected without any further notice.

EE (RWH)-
et Jal Bmtg e/~
Diary Mo (Hatish Kumar)
Date s, EE (D)-091

Copy .
SE(C -0 fir kind information pl.

i BEAC pB -(io-

—a—HE (RWH) ~to-
4. AE-l to pursue
5 FRO(SWY] to tuke action as per 10 of DOR dated 17.0%.2019
& BEscopy.
A |}_|.'E

‘a&\ (Satish Kumar)
EE (D}-0%]



961

£ — a . . R

¥ arrick oF TiE exed3 0k exciveen )-001 2 [
- DELHI jAL BOARD: NCT OF DELH] S

| NEAR DWARKA WTP, DWARKA, NEW DELHI-110075 J

NO.DIR/EE (I7)-001/2024-25/ | = 9 Date: Mo JJ_!-: 5

Ta,
Ciurd Adariments,
Plot Mo-2, Sec-6,
Dwearke, Wew Delhi-110075
Disconnection Notice

Subject. - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of 0.4, 147/202] E A 04/2021 rtitled as "Mahesh Chandra Saxena
Vs Chic: Beorcary, GNCTD & Ois.",

Refercioe: - Db s E(C)-082025/31 dated 20.01,2025

rindly refer to above mentioned letier received from SE (C )-8 [NB, wherein that
office bus infurmsed that they have conducted the survey of all RWHs of |76 CGHS
soeietic: and ropores from DTQC were got analysed and lound that F-Coliform was found
in [1e s of Societies and KWHs were non-functional in 4 Naos.  Societies (List
Enclosed), I shows that Rain Water Harvesting Systems in 119 (1 15+4) are found
defective and noa-tunctional,

Fuither in view of above a request has been received from ahove mentioned office of
SE(C)-ud b disconnect the waier connection as per provision 3 (iii) mentioned in
imstruet s woder dated 17.0%.2019 from the office of Dir. (Revenue) DB, 5o that the
complianee reports may be submitied in the above maner before Hon'ble NGT, NDOH is

28.03.2025,

Therefore, you are directed to make rain water harvesting system functional as per DIR
norms g infonm 0 undersignoa within 15 days, falling which your water supply
connesuicn will be uisconnected wathout any further notice.

gE (RWI)-

el Jal BOY Sd-
Dinty NO. e (Satish Kumar)
Date aWMas . EE (D)-09]

Comy' Ir
CoREAC e for Kind indorusiiion pl.

o BE F8 ~i-

—= EE{RWH) =t

- A E-1 ro pursue

o FRO(SWI o take action as per 10 of DOR dated 17.09.2019

. DEECopy.

Lk
i 19
w (g ¥
"n.q" il (Satial Kumar)

EE {D)-091



(FFICE OF THE EXECUTIVE ENGINEER (D)=~

¥ =
o | DELHI JAL BOARD: NCT OF DELH] ol
JI NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NODIGEE (D)-091 202425/ | = 9@ Date: )] = 2] 505

To,

Mew Iyon CGHS Led.,

Plot Mo, 27, Sec-4, Dwarsa,
New Delhi-78

Disconnection Notice

Subjeci -l."'-‘ﬂticl: for disconnection of water supply due o non- functional rain water
harvesting in the matter of O.A. 1472021 E.A 04/2023 titled a5 "Muhesh Chandra Saxens
Vs Choe. Secrelany, GNCTD & O,

Refervice - [UB/SE(CHOR202531 dated 20.01,2025

Bandly refer to above mentioned letter received from SE (C 3-8 DIR, wherein that
office Las indimed tha they have conducted the survey of all RWHs of 176 CGHS
societic: e roporis from DTOC were got analysed and found that F-Coliform was found
in 112 ~os a0 Societies and RWHs were non-functional in 4 Nos.  Societies (List
Enclosed). It shows that Rain Water Harvesting Svstems in 119 (115+4) are found
defectove and nonsfunctional,

Fusilies 'n view of above a reguest has been received from above mentioned office of
SE(C)-06 to wsconnect the waier connection as per provision 3 (iii) mentioned in
mnshruehvws oider daed 17.02.2019 from the office of Dir. (Revenue) DIRB, so that the
compliance reports nuy e suormited in the above mattér before Hon hle NGT, NDOH is

28.03 2075,

Theretore, you are directed to make rain water harvesting system functional as per DJB
notms and infoom o undersignien within 15 days. failing which vowr water supply
pomcuon will b gisconnected without any furtber notice.

EE (RWID
Dethi Jal Eo;;g Sd/-

ta s B i e (satizh Kumar)
iat
E m?__ﬁm EE (D)-091

SE 08 fur kind intormation pl.
SE L -4 -do-
i L RWT) =0-
i AB-l o pursue
5. ARGH{SWI to take action as per [0 of DOR dated 17.09.2019
. EE'S copy
[ B

Copy li.

8§ %w {Satish Mirj

EE (D091
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A— P s 12" e —_——
ok OFFICE OF THE EXECUTIVE ENGINEER (D)-091 -
= | DELHIJAL BOARD: NCT OF DELHI (-
| NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DIBEE (D)-0912024-25/ [ oS Date: ] 2.4 2.5 5

Tia,
Vrindsvan Apartments
Plot Ne-1, Sec-6, Dwarks,
New Dethi-] 10075
Disconnection Notice

Subject: - Notice for disconnection of water supply dug to non- functional rain water
harvesting in the matter of O.A, 14772021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chie" Secretary, ONCTD & Cs.",

Refereace; - DIWVSE(CH08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DB, wherein that
office lias iniwmed thet they have conducted the survey of ull RWHs of 176 CGHS
societics and repoirts from DTQC were got analysed and found that F-Coliform was found
in 115 mos. ol Mocieties and KWTHs were non-functional in 4 Nos,  Societies (L.ist
Enclosed). It shows that Rain Water Harvesting Systems tn 119 (115+4) are found
defect.ve and nor-Tunctional,

Furilier 'n view of gbove a request has been received from above mentioned office of
SE(C)-wd o disconnect the waler connection as per provision 3 (ifi) mentioned in
instrucioaa) order dated 17.09.2019 from the office of Dir. (Revenuel DIB, so that the
compliance reports may be submited in the above matter hefore Hon'hle NGT, NDOH is

28.03. 2045,

Therefore, vou are directed 1o make rain water harvesting system [unctional as per DJB
norms and infonn to undersiptied within 15 days, failing which your water supply
connecuon will be aisconnected without any further natice,

EE (RWH)-1
Delhi Jal Huarﬁi
Sdi-

_ 21 .
Diary No. rq.mﬁ (Satish Kumar)

Lrate HE (D}-09]

Copy b,
e L 09 for kind information pl.
. BEC )-8 -din=
—FE (R'WH) -di-

4. AR lo pursug
. ZR0 (3W)-I to take action as per [0 of DOR dated 17 09.2019

. EE's copy.
oe @?f’ \ M
\:Nl,,"‘v“"' {Sutish Ht%ar}

A
EE (D091
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' &5 OFFICE OF THE EXECUNDENGINEER (D)-081 A |
— DELHI JAL BOARD: NCT OF DELHI @‘_f‘:}
MEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DIB/EE (D-091/2024-25 111 Date: 14 [=2] 2c 95
T,

Antriks.- Apartments (DDA Emplovess CGHS Ltd),
Plot Nn. 26, Sec-4, Dwaria,
Maw Dethi-1 0078

[Hseonnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harveseng o the malter of QLA (4772021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vg Chel Secretary, GNUTD & Ors.".

Reference: - DIBSE(C)-08/2025/3 1 dated 20.01.2025

Kindly refer 1o above mentioned letter received from SE (C )-8 [DIB, wherein that
office lhas informed thai they have conducted the survey of all RWHs of 176 CGHS
societe and veports from DTOC were got analysed and found that P-Coliform was found
in LIE Moz of Soceties and KWH: were non-functional in 4 Nos.  Societies (List
Enclosed), It shows that Rain Waler Harvesting Systems in 119 (115+4) are found
defective and ion-lunctional. :

Fusther wn view of above a request has been received from above mentioned office of
SE(C)<08 o aisvonnec! the wawr connection as per provision 3 (i) mentioned in
instructionst order datecl 17.08.2019 from the office of Dir, (Revenue) DIB, so that the
comphanece reports may be submitied in the above matter before Hon'ble NGT, NDOH 15
28,03 2025,

Therefore, you are directed to make rain water harvesting system functional as per DJB
notms and inform 1o undersigned within 15 days, failing which your water supply
connecion will be asconnected vithout any further notice.

gE [R‘-H ) A

*o poard
peniidiona— Sdi-

Dhary M. ",II AL {Satish Kumar)
Date ' EE (I0-091
SE L 0 fur Kind information pl.
L 3L -8 -do-
i (RWH)  ~do-

5, AB-| to pursue
4, ZRAU (SWI to take action as per [0 of DOR dated 17.09.2019

.. EE"3copy.

LR o '& p’i'
d;@ | Yo
N
ﬂl‘\ {satish Kumar)
EE (D-091

Copy 1y,
] E.'
.
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|
_gEE - -
= DELHI JAL BOARD: NCT OF DELHI | e
|| NEARDWARKAWTP, DWARKA, NEW DELHI-110075
NOLDIR/EE (D)-091/2024-25¢ 1 119 Date:[4 [ 2] 20 0.5
To,

[ES Apartments CGHS Ltd.,
Plot N_ 9, Sec-d, Dwarka,
Mew Delhi-i 10078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- lanctional FAIT Walet
harvest:iig in e matter of QA 147/202]1 EA 04/2023 titled as "Mahesh Chandra Saxena
Vs Chiel Secretary, GINCTD & Ors,",

Referesce: - DIE/SE(C)-08/2025/31 dated 20.01.2025

Lindly refer to above mentionsd letter received from SE (C )-8 DJEB, wherein that
offtce has informed thao they have conducied the survey of all RWHs of 176 CGHS
gocietics and reports From DTOC were pot analysed and found that F-Codiform was found
in 115 Nos. of Socictics and RWHs were non-functional in 4 Nes, Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 [115+4) ane found
defective and nion-functional. :

Further in view of above a request has been received from above mentioned office of
SE(C)-08 W disconnec: the waier connection as per provision 3 (iii) mentioned in
instructionsl order dated 17.09.2019 from the office of Dir. (Revenue) DB, so that the
comphance seports may be submitted in the ahove matter before Hon'ble NGT, NDOH is

28.03 2025,

Therefore, you are directed to make rain water harvesting sysiem functional as per DIB
norme and inform to undersigned within 15 days, failing which your water supply
conneenan will be disconnected without any further notice.

EE (RN m'-lrd
1'11-1’11“3'1HU¢
Ly JE._J_‘-'}H_,,?- S
yhiary I hﬁl&i‘lﬁ__ (Satish Kumar)

DHaLe EE (1y-049]
Copy . .
. SEC)-09 for kind information pl.
2. WEAC )-8 ~din-
B RWH]) ~do-
4. ALl o pursue
S, FRO (SW o take action as per [0 of DOR dated 17.09.201%

f. EE's copy-

T O
& %\v 2..&1;1
{Satich kumar)
EF (1)-0491
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1

¥ OFFICE OF THE EJ{EEQP;'SENGIHEEH (0)-091 e
DELHI JAL BOARD: NCT OF DELHI el

;_ o NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

— =

NO.DIB/EE (D}-091/2024-25/ |] 9. & Date: lyjo 2] 9. se-

To,

Saheta CGHS Lid,,

Plot No. 30, Sec-4, Dwarks,
MNew Delhi-1 10078

Disconnection Notice

Subject: - Notice for disconnection of waler supply due 1o non- Tunctional rain water
harvesting in the matter of QA 14772021 E.A D4/2023 titled as "Mahesh Chandra Saxena
Vs Chiel Secretary, GNCTD & Ors.",

Reference: - DIB/SE(C)-08/2025/3 1 dated 20.01.2025

_ Kindly refer to above menticned letter received from SE (C -8 DB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTOC were pot analysed and found that F-Celiform was found
it 115 Nos. of Societies and RWHs were non-functional in 4 Nos.  Societies (Lt
Enclosed). 1t shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional. '

Further in view of above a request has been received from sbove mentioned office of
SE{CHIR to disconnect the water comnection as per provision 3 (i) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB. so that the
compliance reports may be submitied in the above marter before Hon'hle NGT, NDOH is

28.03.2023,

Therefore, you are directed to make rain water harvesting system functional as per [MB
rorms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected withoul any further notice.

EE (RWH)- 4
Dethi Jal Boar Sd/-
Phary No. ‘:]J"lﬂ-—- {Satish Kumar)
Date "LE*EE‘ . EE (D091
Copy to: == i
1. SE(C)-09 for kind information pl,
2, SE(C )-8 -do-
__3—EE(RWH) -do-
4. AE-] o pursue
ZRO (SW to take action as per 10 of DOR dated 17.09.2019
EE’s copy.
Ole.

. ol

e ﬁlp,,--" ’-151" e
(Satish Kumar)
EE (D}-091
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$ {FFICE OF THE E.‘{M ENGINEER [D}-0%1 @@, |
- DELHI JAL BOARD: NCT OF DELHI L
| NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DIB/EE (D)-091/2024-25) 1] 3% Date: 14233 4 &

To,

Jai Mata Kalyani Apartiments,
Plot Mo-31, Sec-4, Dwarka,
Mew Delhi-1 10078

Disconnection Notice

Subject: - Notice for disconnection of water supply due 0 non- functional rain water
harvesting in the matter of O.A, 1472021 E.A 0472023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference; - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reponts from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos.  Societies (List
Enelosed), Tt shows that Rain Water Harvesting Systems im 119 (115+4) are found
defective and non-functional. .

Further in view of above a request has been received from above mentioned office of
SE(()-08 1o dizconnect the water connection 45 per provision 3 (iii) mentioned in
instructional erder dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon'ble NGT, MDOH 15
28.03.2025,

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform 1o undersigned within 15 days, failing which your water su pply
connection will be disconnected without any further nofice.

EE (RWH)-

Delhi Jal gfilf;%-. Sd/-
Diary No. —es e {Satish Kumar)
! s, LE {D}-091

t': ,“,_'__._u--—'ﬂ_—.-
Copy to: we

I, SE{C)-09 for kind information pl.

2. SE(C )-8 -dio-
~—3—EE (RWH) do-

4. AE-] to pursue

5. ZRO (SW)-l to take action as per [0 of DOR dated 17.09.2019
6. EE'scopy.
T

(e,
7% %w %q'i]f

{Satish Kumar)
CE (1X)-091
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& i IFFICE OF THE EKECMZLEHGI MEER [[¥)-091 | ""_’r- - g
- DELHI JAL BOARD: NCT OF DELHI | 25
NEAR DWARKA WTP, DWARKA, NEW DELHI-1 10075
NO.DIBEE (D)-091/2024-25/ “""l B Datﬂ:[l],.lﬂl)l -
To,
Bank Apartment,

The Bank MNiwas CHGS Lad.,
Plol Mo, 22, See-4, Dwarka,

Disconnection Motice

Subject: - Notice for disconnection of water supply due 1 non- functionel rain waler
harvesting in the matier of O.A, 147/2021 E.A 042023 titled as "Mahesh Chandra Suxena
Vs Chief Secretary, GNCTD & Ors.",

Reference: - DIB/SE(C)-08/2025/31 dated 20.017.2025

Kindly refer to above mentioned letter received from SE (€ )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos, of Societies and RWHs were non-functional in 4 Nos.  Societies {List
Fnclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional. '

Further in view of above & request has been received from above mentioned office of
SE(C)-0% o disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.00.2019 from the office of Dir. (Revenue) DI, so that the
complignce reports may be submitted in the above matter hefore Hon'ble NGT, NDOH is
28.03. 2023,

Therefore, vou are directed to make rain waler harvesting sysiem Funetional as per DIB
norms and inform to undersigned within 15 days, Failing which your water su pply
connection will be disconnected without any further notice.

EE (RW )
ani Jal Boat
{ieihi da L% .

Phary N0 e AR sd-
L}'} (Satish Kumar)
| thL EE ([-0%]
'._.IL'I]'I!J to:

1. SE(C)-09 for kind information pi.
2. BE(C)8 ~do-
—~3—EE(RWH)  -do-
4, AE-Ito pursue
5. ZRO (8W)-l to take action as per [0 of DOR dated 17.09.2019

6. EE's copy.
e '-..?#.llﬂ.-""’ k‘&w

7. Ode.
(Satish Kumar}
EE (I3}-091
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A — e ——— = ——
& OFFICE OF THE Exﬁﬂm ENGINEER [D)-0%1 5y I
S, DELHI AL BOARD: NCT OF DELHI X
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DIB/EE (D)-091/2024-25/ 1Y T Date: 422/ 9, 5 -
T,
Dharam CGHS Ltd.,

Plot Mo, 18, Sec. 18A, Dwarka,
New Delhi-1 10075

Disconnection Notice

Subject: - Notive for disconnection of water supply due 10 non- functional rain waler
harvesting in the matter of O.A. 14772021 E.A (/2023 titled as "Mahesh Chandra Saxcna
Vs Chief Secretary, GNCTD & Ors.",

Reference: - DIB/SE(C)-08/2025/31 duted 20.01.2025

Kindly refer to ahave mentioned letter received from SE (€ )-8 DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-funclional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional. ;

Further in view of above a request has been received from above mentioned office of
SE(C)D8 to disconnect the water connection £s per provision 3 {iii) mentioned in
instructionsl order dated 17.09.2019 from the office of Dir. (Revenue) DIR, so that the
compliance reports may be submitted in the above matter before Hon'hle NGT, NDOH is
28.03.2025.

Therefore, vou are directed to make rain water harvesting sysiem functional as per DIB
norms and inform to undersigned within |5 days, failing which your water supply
connection will be disconnected without any [urther notice.

EE (AW

Dethi Jal ﬂ;}t} Sd/-
ey MO "il‘ A2 {Satish Kumar)
e ' EE (Dp091

Copy to:

1. SE{C)-09 for kind information pl.
2. SE{C¥»E -do-

—3—EE (RWH} -do-
4, AE-l 1o pursue
5 ZRO(SW)- to take action as per [0 of DOR dated | 7.00,201%9
6. EE’scopy.
7. e | n}ﬂ

{Batizh Kumar)
EE {T3)-091



& DFFICE OF THE ExEng;-')rQ ENGINEER (D)-091 [ -
-— DELHI JAL BOARD: NCT OF DELHI S
NEAR DWARKEA WTP, DWARKA, NEW DELHL-11007 5
NO.DIB/EE (D)-0912024-250 1.5 Y Date:tfas] 2u i s
To,

Belur Heights, Plot No.01,
Sec.18A, Dwarka,
New Delhi-1 10075

Disconnection Notice
Subject; - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of CLA. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".
Reference: - DIB/SE(C)-08/2025/31 dated 20.01 2025

Kindly refer 1o above mentioned letier received from SE {C )-8 DJB, wherein that

" office has informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTOC were got analysed and found that F-Coliform was found
in 115 Nos. of Socictics and RWHs were non-functional in 4 Mos,  Societies (List
Enclosed). It shows that Rain Water Harvesting Systems im 119 (115+4) arc found
defective and non-functional. !

Further in view of above & request has been received from sbove mentioned office of
SE(C)-08 1o disconnect the water connection as per provision 3 (i) mentioned in
instruetional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reparts may be submitted in the above matter hefore Hon'hle NGT, NIDOH is
28.03.2025,

Therefore, vou are directed to make rain water harvesting system furctional as per DIy
norms and inform to undersigned within 15 days, feiling which your waler supply
connection will be disconnected without any further notice,

gE (RWHF
pelhi Jal gf:'ﬂ Sd/-

s
L B4 Y § \ (Satish Kumar)
Bt ﬁbﬁbﬁ:‘ EE (D}-09]
Copy b

l. SE(C)-09 for kind information pl,

2. SBE(C )-8 -do-

—+—BE (RWH) -do-
4. AE-| to pursue
& 7RO (3W)-L to take sction as per 10 of DOR dated 17.08.2019

h. EE’s copy.
w o M
% (Satikta;s{Jmar}

7. OVe
EE (1041

%Y\_.



ﬁ OFFICE OF THE EXECUT ‘f’hgﬂﬁ-ll'ﬂliliﬁ (D0)-091 ﬁfj}.-—-n
e DELHI JAL BOARD: NCT OF DELHI Soreae

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

971

NO.DIB/EE (D1-09172024-25¢ |1 §8 Date: 14 2.3/ 9. # 5

To,

The Kunj Yihar CGHS Ltd,
Flot N0OL19, Sec 12, Dwarka,
New Delhi-75

Disconnection Notics

Subject: - Notice for disconnection of water supply duc to non- functional rain water
harvesting in the matter of 0.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.",
Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (€ )-8 DIB, wherein that
* office has informed that they have conducted the survey of all RWHs of 176 CGHS
socicties and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Mos. of Societies and RWHs were non-functional in 4 Nos.  Societies {list
Enclosed). It shows that Rain Water Hurvesting Systems in 119 (115+4) are fonamd
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to discomnect the water connection as per provision 3 (1ii) mentioned
instructional order dated 17.09.2019 from the office of Dir, (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon'ble NGT, NDOH s
28.03.2025.

Therefore, you are directed 1o make rain water harvesting system functional as per IR
norms end inform to undersigned within 13 days, [lailing which your water supply
connection will be disconnected without any further notice.

> Wil
Lﬁ\ﬁﬂl Board
De o !

2 aﬁ_,.,,_,. b~

Diary No. 'iql T3 (Satish Kumar)
Date ' EE (D)-091
Copy o,

1. SE(C)-09 for kind information pl.

2. SE(C )-8 -do-

4. AE-[ to pursue

5. ZRO (8W)-1 to take setion as per 10 of DOR dated 17.09.2019

6. EE's copy.

T. Of:
EE [T3=0%1]



,Eﬁ oFrFice oF THE Execudidi dncineer (0)-091 ey

DELHT JAL BOARD: NCT OF DELHI
MNEAR DWARKA WTP, DWARKA, NEW DELHI-11007 5

NO.DIB/EE (D)-091/2024-25/ || L F Date: (4] -:1,1' 245

To,

Chitrakoot DDham, Plot No.02,
Sec. 1%, Dwarka,

MNew Deldhi- | 10075

tice

Subject: - Notice for disconnection of water supply due o non- functional min water
harvesting in the matter of O.A. 1472021 E.A 042023 titled as "Mahesh Chandra Saxenz
Vs Chief Secretary, GNCTD & Ors.". '

Reference: - DJBSE(C)-D8/2025/31 dated 20.01.2023

Kindly refer to above mentioned letter received from SE (C )-8 DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
socictics and reports from DTQC were ot analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos, Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional. ’

Further in view of above a request has been received from above mentioned office of
SE(C)0% to disconnect the water connection 85 per provision J (ili) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) [JB, so thai the
compliance reports may be submitied in the above matter before Hon ble NGT, NIHOH s

28032023,

Therefore, you are directed to make rain water harvesting system functional as per [MB
norms end inform to undersigned within 15 days, fuiling which your water supply
connection will be disconnected without gy [Eherndkice.

Delhi Jal Board
Diary Ma. ... ..--g,.- iy
. 14 ‘L_! 2- S/
Dae _._— R i {Satizh Kumar)
EE (D}-091
Copy o .
1. SE(C)09 for kind information pl.
2. SE(C )8 -do-
—+—EE (RWH) -do-
4. AE-l to pursue
. ZRO (SW)- to take action as per [0 of DOR dated 17.09.2019

5
6. EF’s copy.
1 W e
e %\W rﬂauis&%fmaﬂ

. He.
EE (F¥-04]
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DELHI JAL BOARD: NCT OF DELHI
MEAR DWARKA WTP, DWARKA, NEW DELHI-110075

‘ : % L oFFice oF THE Execu bl nciveer (0)-091 S

NO.DIB/EE (D)-091/2024-250 VY Date: /s (3, , ¢

To,

Shiv Shakn CGHS Lid,,
Plot No. 10, Sec. 10, Dwarka,
New Deihi-7T5

Disconnection Notice

Subjeet: - Notice for disconnection of water supply duc to por- functional rain water
harvesting in the matter of O.A. 147/202] E.A 0472023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.". .

Reference; - DIB/SE(C)08/2025/3 1 dated 20.01.2025

Kindly refer to above mentioned letter received [rom Sk (C )-8 [IB, wherein that
office hag informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos, Societies (List
Enclosed). [t shows that Rain Water Harvesting Systems in 119 (11544} are found
defective and non-functional.

Further in view of above a request hes been received from above mentioned office of
SEC)-08 to disconnect the water conmection as per provision 3 (1) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reporis may be submitted in the above matter before Hon'ble NGT. NDOH is

28.03.2025,

Therefore, you are directed to make rain waler harvesting system functional as per DIB
norms snd inform to undersigned within 15 days, failing which your water supply
comnection will be disconnected without any further notice.

EE (RWH)-I
Delhi Jal Baa d

Piary Hu...._...‘.'_‘j_:"r' {.,*Sd‘:l-h K \
s — matsh bumar
Date H‘ql"ﬁr EE (D})-091

Copy 10!
1. SE(C)-09 for kind information pl.
2 SE{C)-8 -do-
_3EE(RWH)  -do-
4. AE-l to pursue
5. ZRO (SW)-I to take ection as per [0 of DOR dated | 7.08.2019

6. EE’s copy.

7. Qe
& i&ﬁj
@LW %ur (Satish Kumar)

EE (13091



[ i E,__ OFFICE OF THE EKE(JMEEHEIHEEH (D=0 ay ]

DELHI JAL BOARD: NCT OF DELHI el )
MEAR DWARKA WTP, DWARKA, NEW DELHI-110075 I

NO.DJB/EE (D)-091/2024-250 [ | B Date: 1qf=2] 9. 55

To,
Chandanwar CGHS Lid.,
Plon MNocO8, Sec. 10, Dwarkas,
New Delhi-110075
Disconnection Notice

Subject - Notice for disconnection of water supply due 10 non- functional rain water
harvesting in the matter of O.A, 14772021 E.A 0472023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.",

Reference: - DIB/SE(C)-08/2025/3 1 dated 20.01 2025

Kindly refer to above mentioned letter received from SE (C -8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and repeorts from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in [19 (115+4) are found
defective and non-functional.

Further in view of above 8 request has been received from above mentioned office of
SE[C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional onder dated 17.09.2019 from the office of Dir. (Revenue) [3IB, s0 that the
compliance reports may be submitted in the ahove matter before Hon'ble NGT, NDOH is

28.03.2023,

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE (RWH)-I
Delhi Tal Hoard /-

: Sl R
Diary Mo, (Satish Kumar)
pae 1A 1 EE (D)-091

Copy to:
1. SE(()-09 for kind informution pl.
2. SE(C )-8 ~do-
—3—EE (RWH)  -do-
AE-] to pursue
ZRO (SW)-1 to take action as per 10 of DOR dated 17.09.2018

EE"s copy.
E E g OB

Ee L

O,
( Satish Faemar)
EE (D)-0%]
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: OFFICE OF THE EIEﬂJl‘A‘éHEI‘HEEH (D)-091 Sy
o), DELHI JAL BOARD: NCT OF DELHI L2l
|_ ' NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DJB/EE (I)-091/2024-25/ || EE,? Date: EI'-|I'|" nﬂ—f’ o
To,
H.M.M. Emplovess

(2GHS Lid. Plot No .06,
Sec, 10, Dwarka, New Delhi-75

Disconnection MNotics

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 042023 fitled as "Mahesh Chandra Saxena
Vs Chief Secretary, GHCTD & Ors.".

Reference; - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies end reports from DTQC were got analysed and found that F-Coliform was found
in 115 Mos, of Societies and RWHs were non-functional in 4 Nos.  Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (i) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DR, so that the
complignce reports may be submitted in the above matter hefore Hon*hle NGT, NROH s
28.03.2025,

Therefore, vou are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, [ailing which your water supply
connection will be disconnected without any further notice,

EE (RWH)-1

1l Jal Board ad
Prary No j-—‘:} e .
PRRLY K1 et i mE {Satish Kumar)
Dite a1 EE (D091
Copy to:
1. SE(C)}-09 for kind information pl.
2. SE(C )8 -do-
4, AE-l to pursue
5. ZRO (SW-1 to take action as per 10 of DOR dated 17.09.2019
f.
7.

EE’s copy. e
Oife.
B\

{Satixh Kumar)
EE {D)-091



él: OFFICE OF THE EEEﬂm EMNGINEER [D)-001 R, =y
- DELH1 JAL BOARD: NCT OF DELHI o
NEAR DWARKA WTP, DWARKEA, NEW DELHI-110075
NO.DIB/EE (D)-091/2024-25/ | 19S5 Date: fuyf= 2/ 405 5
Te,

Amba CGHS Lid,,
Plot No.03s, Sec. 10,
Dwarka, MNew Delhi-110075
Disconnection Motice

Subject: - Notice for disconnection of water supply due o non- functional min water
harvesting in the matter of O.A, 1472021 E.A (4/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.”.

Reference: - DID/SE(CH08/2025/31 dated 20.01 2025

Kindly refer to above mentioned letter received from SE (C )-8 DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos.  Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (11544} are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DR, so that the
compliance reports may be submitted in the above matter before Hon'ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norm: and inform to undersigned within 15 days, failing which your water supply

connection will be disconnected without any Further notice.

EF (RWH).1
Delhi Jal Board Sdi-
Dia Ty My, _i-}lql_“ [Satish Kumar)

Dar. __140: S EE (D)-091
Copy
|. SE{C)-09 for kind information pl,
2, BEAC )-B -do-
—3—EE (RWH) o=

4, AE-I to pursue
. ZRO (5W)-I 1o take action as per [ of DOR dated 17.09.201%

a3
6. EE’s copy.
7

. e W O%
o %\u’ 6%9'0
{Satish Kumar)

EF {D)-091
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NODIR/EE (D)R091/2024-25/ { 3 8 D Date: 14| =282 25

To,

South Diella Apartments,
Plol No-8, Sec-4, Dwarke
MNew Delhi-1 10078

Disconpection MNotice

Subject: - Motice for disconnection of water supply due 10 non- functional rain water
harvestiag in the matter of O.A 1472021 E.A (4/2023 titled as "Mahesh Chandra Saxens
Vs Chiel Secrelary, GNCTD & Ors.",

Reference: - DIR/SE(C)-08/2025/31 dated 20.01.2023

Kindly refer to shove mentioned letter received from SE (C )-§ DIRB, wherein that
office lws infornied thes they have conducted the survey of all RWHs of 176 CGHS
societics and repors from DTOQC were got analysed and found that F-Celiform was foumnd
in 115 Moz of Societies and RWHs were non-functional in 4 Nos. Societies (Lisl
Enclosed). [t shows that Rain Water Harvesting Systems in II"]' (11 5+dy are found
defective and noa-funetional.

Further m view of sbove a request has been received from above mentioned office of
SE(C)-UR ta disconnect the waier connection as per provision 3 (i) mentioned in
ingtructioaal order dated 17.092019 from the office of Dir. (Revenue) DIB, so that the
complisnce reports may be submitted in the above matter before Flon'ble NGT, NDOH is

28.03.20235,

Therefore, you are directed 1o make rain water harvesting system functional as per DIR
norms and inform to undeisigned within 15 days, failing which your water supply
connecuan will ke disconnected without any further notice.

EE (RWH.1
Delli Jal Board Sds-
Daary No. 2'-3' < (Satish Kumar)
Dare 4 A1 15‘:_ EE (11)-09]

Copy to.
SE(C 00 for kind information pl.
2, BE (L )8 ~do-
—E (RWH)  -do-
4. AE-l to pursue
3. ZRO (SWHI to take action as per 10 of DOR dated 17.000.2019
6. EE's copy.

7. e s
N W%uf N4

{Satish Kumar)}
EF (D)-0%]
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OFFICE OF THE EXECUTIVE ;*"i'ii.'il.r;&l'liﬂ [ir)-1he ;

i " 5 = J i
#.-_ DELHI JAL BOARD: NC'T OF DELNI ] -{:-ﬁ—f‘:} =
""Nlmll DWARKA WTP, DWARKA, NEW DELHI-110075

NI (D)-091/2024.25) | n = ot J, -

T,

Din Apartiments, Plot Mo, 7,
Sec-d, Drwarka,

Blew Diellui-1 10078

Disconnection Notice

Subject: - MNotiee lor disconnection of water supply due o non- lunctional rain water
harvesting in the matter of O.A. 1472021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chiel Secretary, GNCTD & Ors., ;

Reference: - DIB/S E(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DIB, wherein that
affice has informed that they have conducted ihe survey of all RWHs of 176 CGHS
societics and reports from DTQC were got analysed and found that F-Coliform was fonnd
in 115 Mos. of Spcieties and RWIHs were non-functional in 4 Nos. Societies (List
Enclosed), It shows ihat Rain Water Harvesting Systems in 119 (1154+4) are found
defective and non-functional. '

Further in view of ahave a request has heen received from above mentioned office of
SE(C)-uB 1o disconnecl {he water connection as per provision 3 (iif) mentioned in
instruct:onas order dated 17.09.2019 from the affice of Dir. (Revenus) 313, so that the

complianee reporis may be submitted in the above matter hefore Hon’ble NGT, NDUH is

28.03.2025,

Therefore, you are direeted to make rain water harvesting system functional as per DIB
porms and inform 10 undersigned within 13 days, [ailing which your watet supply

connecian will ke disconnected without any further notice.
EE (RW 1)1

JAhi Jal Boar

Nelhi Ja %E i

Diitry Mo =2 e |
1q Lhi. {Satish Kumar)

Dale b ey

Ciopy fo:
. BE(C)-09 for kind information pl.

2. SFE(C )8 ~chr=
e (RWH) -do-
AE-I to pursue
FRO (SW-1 Lo take petion as per 10 of DOR duted 17.00.201%9

115" copy. b‘\w N3 Qﬁ}j
S
O

e,
{Satish Kumar)
EE (D)-091

il P
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e OFFICE OF THE EXECUTIVE ENGINEER (D)-091 8
= DELHI JAL BOARD: NCT OF DELH| g
NEAR DWARKA WTF, DWARKA, NEW DELHI-110075
NO.DIB/EE (D3-091/2024-25 (216 Diate: :-d' .:,4 L5
To,

Aakriti Apertments (Civil Supplies CGHS Ltd.)
Plot No. 6, Sec-d4, [Dwarka,
New Delhi-| (078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesticog in the matter of O.A. 147/2021 E.A (4/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, ONCTD & Ors.”,

Reference: - DIR/SE(C)-08/2025/3 | dated 20,01 2025

Kindly refer to above mentioned lefler received from SE (C )-8 DIB, wherein that
oflice has informed that they have conducied the survey of all RWHs of 176 CGHS
societies and veports from DTOC were got analysed and found that F-Caliform was found
in 115 Nos, of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). [t shows that Run Water Harvesting Systems tn 119 (115+4) are found
defective and non-functional. :

Further in view of gbove a reguest has been received from above mentioned office of
SE(C)-UB o disconnect the water comnnection as per provision 3 (ili) mentioned in
instructional order deted 17.09,2019 from the office of Dir. (Revenue) B, so that the
campliance reports may be submitted in the above matter before Hon'ble NGT, NDOH is

28.03.2025,

Therefore, you are directed to make rain waler harvesting system functional as per DJB
nerms and inform to undersipned within 15 days, falling which your water supply
connection will be disconnected without any further notice.

EE (RW H)-1

DEI&L”‘:?_%&‘EL 5'..;1.-'-t _—
LAY Nk s g' {Satish Kumar
Date #_L*E}—- EE (D}-091

Copy to.

1, SE[C)-09 for kind information pl.
2. SEI(C B -do-

——EE (RWH) -do-
4, AE-l to pursuc
5. ZRO (SW- to take action as per 10 of DOR dated | 7.09.2019
fi. EE's copy. e
7, Ol Q_,_T\*-"

tla

(B~ &
“'l,""""" { Satish Kumar)

EE {[))-0%1



980
| 149

e e =

r -‘ 3
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E QOFFICE OF THE EXECUTIVE ENGINEER (D}-091
[ NEAR DWARKA WTF, DWARKA, NEW DELHI-110075
NO.DJIVEE (D}-091/2024-25) | 22-5 Date: rl¢||n,=f¢h-35
To,

Patel COHS Litd..
Umiya Sacan, Plot No, 4,
Sec-4, Dwarka, New Delhi-1 10078

Disconnection Notice

Subject: - Notice for disconneclion of waler supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 dtled a5 "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.",

Reference: - DIB/SE(C)-08/2025/31 dated 20.01,2025

Kindly refer to above mentioned tetter received from SE (C )-8 IR, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societics and reports from DTQC were got analysed and found that F-Coliforn was found
in 115 Moz, of Societies ond RWHs were non-functionsl in 4 MNos.  Societies (Last
Enclosed). It shows that Rain Water Harvesting Systems o 119 (115+4) are found
defective and non-functional. '

Fusther in view of ahove a request has been reesived from above mentioned office of
SE(C)-U8 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional onder dated 17.09.2019 from the office of Dir. (Revenue) [DJB, so that the
compliance reports may be submitted in the above matter before Hon'ble NGT, NDOH is

28032025,

Therefore, you are directed to make rain water harvesting systemn functienal as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EF (RWH)-1

147 Jal Boar
Deltu 2al S/

- 4 Lﬁuﬂ-ﬁ."—
Dt hw (Satish Kumar)
Copy ta:

L SE(C)-09 for kind information pl.
2. SE(C )-8 do-
——3—EE(RWH]) =to-
AE-] to pursue
ZRO (SW)-I to take action as per [0 of DOR dated 17.09.201%

EE's copy.

7. Dle. d Q’kay e
@l/ {Satizh Mﬂ

W\ EE (D))-091

b o
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DELHI JAL BOARD: NCT OF DELHI
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

e t:_..ﬂ;lj EE cm-uaf(ﬂpjr-f',z:rf 1280 'mqmﬁ -@"’1/ Ro.2 4

Te,

Anamika Apariments,

Plot No-25B, Sec-d, Dwarka,
MNew Delhi-110075

Risconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A, 147/2021 E.A 04/2023 titled as "Mabesh Chandrs Saxena
Vs Chiel Secretary, GNCTD & Ors.".

Reference: - DIB/SE(C)-082025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DIB, whercin that
oflice lias mlormed that they have conducted the survey of all RWHs of 176 COHS
societies and reports from DTOQC were got analysed and found that F-Coliform was found
in 115 Mos. of Societies and RWHs were non-functional in 4 Nos.  Soceeties (List
Enclosed), It shows that Rain Water Harvesting Systems in 118 (11544) arc found
defective and non-functional.

Further in view of above a request has heen received from above mentioned office of

SE(C)08 to disconnect the waler connection as per provision 3 (ili} mentioned n
instructiona! order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon'ble NGT, NDOH is

28.03.2025.

Therefore, you are directed 1o make rain water harvesting sysiem functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice,

EE (RWH)-L
Pietln tal Fl-uﬂl'ﬂ- 8-

Drary Nl s ‘]-- {Satish Kumar)
M ”Lﬂ E!l 5 EE {D)-091

Copy o
1. SE(C)-09 for kind information pl.
'_". HL’ {C )-8 -to-
d AE—.—I to pursue
5. ZRO (SWH to take action as per 10 of DOR dated 17.09.2019

f, EE’s copy.

7. Ol W X
(@ g
ﬁr] = EE (D)-091

981
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ﬁ OFFICE OF THE EXECUTIVE ENGINEER [D)-091 ' -
— DELHI JAL BOARD: NCT OF DELHI 5&1
NEAR DWARKA WTPE, DWARKA, NEW DELHI-110075 -
— > | L
NO.DIB/EE (D)-091/2024-25/ | 2. 2F Date: tafe2] 2 15
Ta,

Panchsheel Apartments CGHS Lad.,
Plot No. 24, Sec-4, Dwarka,
New Dethi-110075

Disconnection Motice

Subject; - Notice for disconnection of water supply due 1o non- functional rain water
harvesting in the matter of O A, 1472021 E.A 04/2023 titled a= "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.”,

Reference: - DJB/SE(C)-08/2025/3 1 dated 20.0]1 2025 '

Kindly refer to above mentioned fetter received from SE (O -8 B, wherein that

. office has informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and found that F-Coliform was found

in 115 MNos, of Societies and RWHs were non-functional in 4 Nos.  Socielies (List

Enclosed), It shows that Rain Water Harvesting Svstems in [19 (11544) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconneci the waler connection as per provision 3 (i) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) TJB, so that the
compliance reports may be submitted in the above matier before Hon'ble NGT, NDOH is

28.03.2025.

Therefore, you are directed 1o make rain water harvesting system functional as per LB
norms and inform to undersipned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE {RWH)-I

Melnt sl Board ad/-
Dhary M s L“{?_. {Satish Kumuar)
Date v\t EE (D)-091

1. SE(CH09 for kind intormation pl,
2. SE(C)8 ~dao-
——EE (RWH) -do-
4. AE-l to pursue
5. ZRO{(SWI to take action as per [0 of DOR dated 17.09.2014

6. EE’'scopy.
7. O, 5\4 E'_a,rmdg g
R CO .

H] T (Satish K umar)
EE {IN-091

NO.DIB/EE (D)-091/2024-25/ Date:
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NO.DJB/EE (D)-091/2024-25/ | L4 Y Date: .H-ff e } S B

LT,
Ratnakar Apartments
{The Ratnakar CGHS Lid.)
Plot Mo.21, Sec-4, Dwarka,
MNew Dethi -1 10078
Disconnection Notice

Subject: - Notice for disconnection of water supply due o non- functional rain water
harvesting in the matier of (O.A. 14772021 E.A 0472023 titied as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DIB/SE{C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DIR, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reponts from DTQC were got analysed and found that F-Coliferm was found
in 115 Mos, of Societies and R'WHs: were non-functional in 4 Nos.  Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional, :

Further in view of above & request has been received from above mentioned office of
SE(CHO8 to disconnect the watér connection as per provision 3 (i) mentioned in
instructional arder dated 17.09.2019 from the office of Dir (Revenue) 12JB, so that the
compliance reports may be submitted in the above matter before Hon'ble NGT, NDOH 15
28.03.2025,

Therefore, vou are directed to make rain water harvesting system functionzl as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnecied without any further notice.

EE (RWH)-1
Delli Jal Board Sdi-
ity N {Satish Kumar}
Date ___\{1{2-S EE (D)-091

Copy Lo
1. SE(C)-09 for kind information pl.
2. SE(C )8 ~dio-
__3—FE(RWH) -do-
4. AE-lto pursue
5, ZRO (Wil 1o take action as per [0 of DOR dated 17.09.2019

6. EE’'s copy.

3+
7. Ofe. i MW@/ .W.E}

\ 3
1"'.'. L rsutish' K umar)
EE (I0)-091]
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NOIUB/EE (D)3-091/2024-25/ 9 F) Dt JWllﬁ 3 JJ e
Ta,
Krishna Apartment,
Plot Ne. 13, Sec.9, Dwarka,
New Delhi-110075
Digcannection Matice

Subject: - Notice for disconnection of water supply due to ron- functional ram water
harvesting in the matter of QLA 1472021 E.A 0472023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors,",

Reference: - DIBSE(C)-08/2025/5 | dated 20.01.2025

Kindly refar to ahove mentioned letter received from SE (C )-8 [MB, wherein thal
offive has informed that they have conducted the survey of all RWHs of 176 CGHS
. societies and reports from DTOQC were got analyvsed and found that F-Coliform was found
in 115 Mog, of Societies and RWHs were non-functional m 4 Nos. Societes (List
Enclosed), It shows that Rain Water Harvesting Svstems in 119 {11544) are found
defective and non-functicnal.

Further in view of above a reguest has been received from above mentioned office of

SE(CK08 to disconnect the water connection as per provision 3 (i) mentioned in
ingtructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submited in the above matier before Hon'ble NGT, NDOH s

28.03.2025,

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 duve, failing which your water supply
connection will be disconnected without any further notice.

EE (RWH)I

Delli Jal Board 3,
Dhary Bo.. — tl::‘-‘.*..l'_; (Satish Kumar)
Date __quuH.Lj: EE ([)-091
Caopy to:
1. SE(C)08 for kind information pl.
1, SE(C )-8 do-
__3—EE (RWH) ~-do-
4. AE-l to pursue
5. ZRO (SW)-I to take action as per [0 of DOR dated 17.09.2019
6. EE’s copy.
7.

e, \-oi 0
Ry >
{Satish Kumar)
AP EE (D)-091
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¥ : LFFILE OF THE IEKF;_ﬁﬁ_ENEIHEhH [[v)-fra | - T |
- ELHI [AL BOARD: NCT OF DELH S
WEAN WAREA WTP, DWARKA, NEW DELHI-110075
ey - 2 =l e e e e |
NO DUREF (10091 /2024-25 F 39 Date: ffo2f 3a25

Te,

Vimewow (20N §ad,

Plog Mr-36, ee-10, wacka,
e ey i

Lisconnection Notice

Sabjevic - Mot e O ponnesiion ef water supply due 0 non- functional rain water
harvzse oo o natter of Ol (572021 EoA 0402023 titled as "Mahesh Chandra Saxena
Visoadhior swrresary, Cind 100 & Urs,",

Relereise: - (115 8 3CHN8 502572 dated 20.00.2025

sty reier Lo above mentwned letter received from SE (C )-8 MR, wherein that
Ok Tan e emed they ey oeve conducied the survey of all RWHs of 176 CGHS
soietne d vopnina from UG weis got analysed and found thet F-Coliform was found
i o 1E Nos o Societws and WWHy were non-functional in 4 Nos,  Nocieties (List
Enciose.d!. 1 shows thal Rein Water Harvesting Systems n ]W {H15+d) are found

dﬁ.t\.:la'l S T B J.Ll.h_ll.lh.l

Fuile o vaw of aoove a reguest has been received from above mentioned office of

Skt ¥ 0 freoinee e weaes ooancchisn a8 per provision 3 (iir) mentioned in
Ietrsess wis aaser datad 17002009 fram the office of D, (Revenue) DIB, so that the
compliisg £r ot ey 59 sebmiticd in the above matter before Hon'ble NGT, NDOH is
2“.'!.5.:‘_' l.-TI.

Theefore, ven are directed 1o make roin water harvesting system functional &s per LI
norms ek ham W anderpne, witlin 15 deys, |hi|iﬂg which your water supply
gorire o 210 B sedtonneciend wathnot any Turther notice,

EE (RWH)-I

Delhi Jal Board S
Dhary No, .... __'i_é__ (Satish Kumar)
Date "|L 1L EF (D)-091
Cusy tes
S e ol b asang gk

-
-kl

) S 1
e EE;{H!‘-#H} ~4li
.F ¢ Ut PLrsRe
241 U8V e (o take sction s per 10 of DOR dated 17.09.2019

) B8 IR Y

o ) ‘Sk__ M\_ﬂ&/ Qg} )
ﬁl’-\____ (Sutish Kumir)
EE (13)-091
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o {164 H1 {AL BOARD: NCT OF DELHI S

y | WLAR ZWALLKA Iy P, DWARKA, NEW DELHI-110075
NELDIE PF (gt 2024-25 9 B Dﬂl{::iq}qg‘]d—l
Tu,

Barnda House URGE CUHS .,
Plot M- Sec-0, 5w,
MWew e 0

Disconnection Notice

Suhjeet - Motice for dmonpecfian of water supply due to non- functional rain water
harvzsii g io D awatier of QL (3772021 oA 0442023 tilled as "Mahesh Chandra Saxona
Ve Clie 7 arg ety y, SN cdéo U,

Refere:aer - ESS(C-082025/3 1 dated 20.01.2025

“indly elar to above mentioned letter received from SE (C 3-8 DIB, wherein thal
avien b vrined thas didy aave conducted the survey of all RWHs of 176 CGHS
SOEIE L « s Vs frou D wene got analysed and found that F-Caliform was found
in 113 Sue o0 Scciebies and RWHs were non-functional in 4 Nos.  Societies {List
Enclosed: | <howe that Ham Water Harvesting Systems in 119 (115+4) are found

detaitin . aval IH-TunGtioni.

Fuolie, 0 viow of above & Tequesl his been received from above mentioned office of
QHL - & W ¢ rdnnes, the wan connection as per provision 3 (i) mentioned in
Lt o et digsa 17 72019 jesin the office of Dir, (Revenue) DJB, so thal the
cun.[.'lue-p.:;. CEoOrDy anay be :,.,.';Tl‘ul'll.:.'d in the above matier hetore HLJI'I‘HE HG', MNDOH s
2032005

Therefore, vou are ditected to make rain water harvesting system functional as per (1B
norrd g edoom 10 andersipren within 15 days, failing which your water supply
QUELGE on Sk o gt LTl wallnnt uny further notice,

EE (RWH)-1
Delln Jal Board Sli-

] .
Diary NO- —Z'T {Satish Kumar)
Date “A A Ls EL (13)-091

R, Pl AR I8 TR PR M T I0 | pl-

ey i

i |': |'-i' Bl T
L RLARH) o
=X AR .
v AL o pursue .
G AR (SW o Like action as per [0 el DOR dated 17.0%.2019

Fatsenpy
(e Ay )<
g\'\“ Q_P-‘? @j/ . E'.'.'I- )

% '|l"l-— . (Satish Kémar)
EE (D041
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& OFFICE OF THE EXECUTIVE ENGINEER {D)-091 Py
— DELHI JAL BOARD: NCT OF DELH) g
N !mn DWARKA WTF, DWARKA, NEW DELHI-110075

987

NODIR/EE (D)-001/2024-25) |0 o® Dhate: 1y o) Jl' Yol

Toi,
Mew Ashiann Apartment,
Plot No. 10, Sec.06,
Drwarka, New Delhi-1 10075

Di tion Noti

Subject: - Notice for disconnection of water supply due to nun- functional rain water
harvesting in the matter of O.A. 1472021 E.A 04/2023 titled as "Mahesh Chandra
Saxena Vs Chief Secretary, GNCTD & Ors.'.

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letier received from SE (7 )-8 TJB, wherein that
. office has informed that they have conducted the survey of all RWHs of |76 CGHS
socicties and reports from DTQC were got analysed and found that F-Coliform was found
in 113 Nos, of Societies and RWHs were non-tuncticnal in 4 MNos.  Societies (List
Enclosed). It shows that Rain Waler Harvesting Systems in 119 (11544) are found
defective and non-functional.

Further in view of above o request has been received from sbove mentioned office ol
SE(CH08 1o disconnect the water connection as per provision 3 (ii) mentioned in
instructional order dated 17.00.2019 from the office of Die. (Revenne) DIR, so that the
compliance reports may be submitted in the above matter before Hon'ble NGT, NDOH s
2803 205,

Therefore, vou are directed to make rain water harvesting system functional as per 1B
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnecied without any further notice.

i i | i3 .-"-\.. II." "1
A i na ar
Dt Jaly U& Sdi-
ALY MR- e E{";.: (Satish Kumar)
D.ML EF. (1y)-0%1
Copy to:

1. SE(C)-09 for kind information pl.
2. SE(C )-8 -do-

—"EE (RWH) -do-
4, AE-ltopursue
5. ZRO {SW)-1 to take action as per [0 of DOR duted 17.09.2019

6. EE'scopy.
7. Of. N on B

o\ @2t -
@T}ﬁ o {Satish i%n?l-i/'li

EF, (D)091



¥ | OFFICE OF THE EXECUTIVE ENGINEER (D]-091 |
._..."'."."-. . DELHI JAL BOARD: NCT OF DELH] @:':E‘) '
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075 J
MO DR CE-197,/2024-25; ] aof Drate: 18 i -_3}_1!1 Ag
Ta,

Engirc s Apartmients (Conseli 1: Engineers CGHS),
Plot No-| 1, See-18A,
Drovarka, New Dethi-T8

isconpection Notice

subjest: - Notice for disconaestion of water supply due to non- functional rain wamer
harvesiw ir the mnatter of 0.4, 1472021 EA 04/2023 titled as "Mahesh Chandra Saxena
Ve Chiel Secretay, GNCTD & O

Refercoce: - DNTSECR08/2025/3 | dated 20.01 2025

Rindly refer to above mentioned letter received from SE (C 3-8 DIB, wherein that
affice | irdormed the they hwve conducted the survey of all RWIfs of 176 CGHS
societiss and repons from IYTOC were got analysed and found that F-Caliform was found
i 113 Now o Societies md R WHs were non-functional in 4 Nos. Sociaties (List
Enclosed). [ shows that Rain Water Harvesting Systems in 110 {115+4) are fourd
defectve and s -finctiodal. :

Fliihies 1 view of @oove & reguest has been received from above mentioned office of
SEL-08 1w nistonnest the water connection as per provision 3 (i) mentioned in
mstisesioosl oer dated 17092019 From the office of Dir. (Revenoe) DJB, so that the
compliance “eporis may be subreitied in the sbove matter before Hon'ble NGT, NDOH is

28.03.25235.

Therefore, vou are directed to make rain water harvesting system functional as per DJB
norms and nfonn o undersigned within |5 days, falling which your water supply
wores on il he dasconnecied withowt any further notice.

EE ( 1“1
N Pl L
Lk ll:!I;J ,114‘ . Sdf-
Yary T —— {Satish Kumar)
]-LDMI-; ’Jﬂrﬁ- EE ([})-(9]
Copy 1
i 42 dor kimd il vanstion pl.

U - TR 1 -t
Ml TR L B ~dis-
AE-1 o pursue
v Al (5WD o take sction as per [0 of DOR dated 17.09.2019
-8 copy.

L ‘t
W (L &P

Mo
b [Satish Kumar)
EE (1091



| :.';,'-': (IEFICE OF 'ruﬂsﬁ&nm ENGINEER (IV)-091 Ev‘?fl}r ~ ]
— DELHL AL BOARD: NCT OF DELHI et
NEAR DWaRKA WTP, DWARKA, NEW DELHI-110075 i
NO.DIE/EE (D).0912024-25 ol Date: k| ﬂ»"‘!l AT
To,

Anusi:. han C3HS Lid.,
Plot MNe- | See-f. Swarka,
MNew Dejhi- {10072

Disconnection Notice

Sll'l.lﬁ‘f. - Motee for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled s "Mahesh Chandra Saxena
1'l'r3 l:-':- L -"‘:l;:. e I'L'.:'rl 5 ';.-Irhl{-:m 1.‘-'|‘f 'J!:I. H

Refercove: « Dl SE(C)-08/2025/3 1 dated 20.01,2025

Kindly refer to above mentioned letter received from SE (C )-8 DIB, wherein that
office Las dadugied that they have conducted the survey of all RWHs of 176 CGHS
sovietics dd reonns o DTQC wese got analysed and found that F-Coliform was found
i Ll sas 40 Socleiies and K WHs were non-functional in 4 Nes.  Societies (List
Encloseiil. It shows that Rain ‘Watap Harvesting Systems in 119 (115+4) are found
defectivs and pon-funct onal,

Fuither ' view of abiove a reguest has been received from above mentioned office of
SE{C) 1 ascannect the wawr connection as per provision 3 (i) mentioned in
instructionet veasr dated 17092019 from the office of Dir. (Revenue) DIB, so that the
compiitice rencrts may be suomitied in the above matter before Hon'ble NGT, NDOH is
2803 238

Therefore, you are directed Lo make rain water harvesting system functional as per IR
noms and mfenn o undersigned within 15 days, failing which your water supply
connectxen willk Be wastennected watnout any further notice.

EL (RWI)-L

Dell Jal Board -
[}n aly Niil- e - ‘.an'u..—u {Eﬂ.li.‘ih KLLFI'IH.I'}
Date 19 & EE (D091

{opy te
BELC 0% B iad infarnmaiion pl.
oo el adin-
bt W H) =do-
T A lepursue
¥, ERO SV o take action as per IO of DOR dated 17.09.2019
i rl"“-l_llr_'?l
Ll

(v}
ot F
I @i/ (Sutish Kumar)

Vih— EE (D)-091



& orrice oF Tne LB nve excineer (p)-001 =

SRt DELHI JAL BOARD: NCT OF DELHI &y
|  NEARDWARKA WTP,DWARKA, NEW DELHI-110075 |'
NO.DibEE 1091 2024-25/ o) Date: jufasf 2. 55
T,

Grah bvirntalavn Emplovess €785 10,
Plot Mo 28, Se:-6. Diwaika,
New Delhi- /3

[Yisconnection Natice

Subject; - Motice for a.!'-;;.f:unnr::.ti-:un of water supply due to non- functional rain water
}'I-;L]".1L_ R L the samiter of O, 143V2021 EA 04/2023 titled as "Mahesh Chandra Saxeha
Vs Chi! atgratary, WMNU D & Ot

Referes o - IR SEC-082025/31 dated 20.01 2025

.. .t{il'-u']_',-' refer to above mentioned letter received from SE (C =B DIB, wherein that
ofiie s inined thae dey save conducted the survey of all BEWHs of 176 CGHS
SO Ll S depis o DTG0 were got analysed and found that E-Coliform was found
i 15 Sua o) Socienes and KWHs were non-functional in 4 Mos. Societies (List
Enelosed), it shows that Rain Water Harvesting Systems in 119 (115+4) are found
defecir o and non=unctional. '

- Fusthes n view of apove a request has been received from above mentioned office of
:SF::L'.L K2t aiseonnec: the water connection as per provision 3 (i) mentioned in
wsbrucsiasd o dated 170502009 from the office of Dir, (Revenue) DIB, so that the
compiatics *aporls may be suomitied in the above matter before Hon’ble NGT, NDOH is

2E.63. 2025,

Therefore, »ou are directed 10 make rain water harvesting system functional as per [0
BOIMA and ndoem 1o uandersigned within 15 days, lailing which your water supply
conne o aill be weasconnected v thout any further notice.

.E F— L'F-_"._:'-.'-'!r}‘i L"
Delhidal Doa
2 5 -
Diary W (Satish Kumar)
Date EE (D)-021
e e o Band WORraiion pl.
A =k =1
N . G R Y -t

A B 1o pursue
At (W el o take action as per 10 of DOR dated 17092019

Capy to

A

L3 copy

i N ot B

{ Satish Kumar)
EE (13)-(FH]



| . OFFICE OF THE EEGEIVE ENGINEER (D)-091 J[ e
- DELHI AL BDARD: NCT OF DELHI Sl
| NEAR DWARKA WTP, DWARKA, NEW DELHI- 110075 I

NO.DJRER (T0912024.25/ |03 B Date: e 2] 2085

Ta,
Param ! mest CGHS Litd..
Plot Me<27, Seuh, Dwaila,
Mew [xlhi-o |l s
Disconnect] olice

Euhf-(::.’r- + Meapas for disconnection of water supply due to non- functional rain water
harvesting in the matter of (3 A, 12772021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Wa Gl evelary. ONCTD & O

Refervaie: LU0 SEICHS2025/31 dated 20.01 2025

Yindly refer to above mentioned letter received from SE (C )-8 DIB, wherein that
office bas il tha they have conducted the survey of all RWHs of 176 CGHS
socighics and wpern o, BTGC woee got analysed and found that F-Coliform was found
in 1S e s Societies and KWHs were non-functional in 4 Nos.  Societies (List
Eneloses) 1L shows that Rain Water Harvesting Systems in |19 {115+4} are found
defectivi and non-tunctional,

Fusthe tn view of above & request has heen received from above mentioned ofTice of
SE -0 0 distounece the waer conneetion as per provision 3 (i) mentioned in
instruct s oidor dated 1702 2009 from the office of Dir. (Revenue) DIB, so that the
cotfiplhiaies rerons ndy be submmited in the above matier before Honble NGT, NDOH is
28032025,

Therefore, you are directed to make rain water harvesting system functional as per IR
norme st inlam e undersignes within 15 days, failing which your water supply
coraeruon wili b wisconnected withoul any further notice.

EE (RWH)-I ;
T'L|||r.|lﬁ a.l1d Bd/-
(matesh Kumar)

|.| | I!|I |"I 0. i
ﬂ EE {[¥-{K1
Date I i {

Copy 1,
20 ,.-nj#.i fur ¥ind Fdvaeaadiion pl.
LT =11 }=
,,---""'i-l..liw'm -

. AlEd 1 pursue
S ETIISW el o take action as per 10 of DOR dated 17.0%,2019

fi Lz enpy
Lie l U WH l‘J 2

Wy f,'-:utismmnr}

EE (D091

NODURET, ({1385 12004. 05/ Date:
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e OFFICE OF THE EXEECHYE ENGINEER (0)-091 . .
é_ \ DELHI! JAL BOARD: NCT OF DELHI &CD
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075 |
NO,DIB/EE (D)-091/2024-25) | = %S Date: 14] 03] 309
To,
Sanghamitra Apartments,
Plot No-20, Sec-4, Dwarka,
Wew Delhi-110078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- Functional min water
harvesting in the matter of O.A, 147/202]1 E.A 04/2023 fitled as "Mahesh Chandra Saxena
Vi Chief Secretary, GNCTD & Ors.".

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Mos. of Societies and RWHs were non-functional in 4 Nos.  Socicties (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above & request has besn received from above mentinred office ol
SE(C)-08 to disconnect the waler connection as per provision 3 (i) mentioned in
nstructional order dated 17.09.201% from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter hefore Horble NGT, NDOH is
28.03.2025.

Therefore, you are directed 10 make rain water harvesting system functional as per 1B
nomms and inform to undersigned within 153 days, failing which your waler supply
connection will be disconnectad without any further notice.

EE (BW ) -

Dethi '*”;fg—'i S
piary N ——1"" [Satish Kumar)
Cuopy to.

Y, SE(C)-09 for kind information pl.
2. SE(C)HB -do-
—d—FR{RWH) -dio-
4. AE-l to pursue
5. ZRO (SWI to take action as per 10 of DOR dated 1 7.09.201%

6. EE's copy. Wm
7. Ok, 31,“_ @l/

Lq'\ 1 —

(Y

{Satish Kumar)
EE (D)-0%]



| — .
| : OFFICE OF THE EX E ENGINEER [0]-0491 W ey —‘
-.a_"!u DELHI JAL BOARD: NCT OF DELHI ﬁ—ﬁ:}
{ NEAR DWARKA WTP, DWARKA, NEW DELHI-1 10075
NO.DIB/EE (D)-091/2024-25/ | o4 2 Date: 1)) 3 2.
Tuo,

Adshvarayam ECIL CGHS Lud..
Plat Ne, 17, Sec-4, Dwarka,
Wew Delhi-1 10078

Disconnection Molice

Subjoct: - Notice for disconnection of water supply due t0 non- functional rain water
harvesting in the matter of Q.A. 14772021 E.A (4/2023 tided as "Mahesh Chandra Saxena
V1 Chief Secretary, GNCTD & Ors.".

Reference: - DIB/SE(C)-08/2025/31 dated 20,01, 2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein thal
affice has informed that they have conducted the survey of all RWHs of 176 CGHS
socicties end reports from DTQC were got analysed and found that F-Colitorm was found
in 115 Nos. of Societies and BWHs were non-functional m 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Fucther in view of above a request has been received from above mentioned affice of
SE(C)-08 to disconnect the waler connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submutted m the above matler hefore Hon'ble NGT, NINH is

28.03.2023.

Therefore, you are directed to make rain water harvesting system functional as per DI
norme and inform to undersipned within 15 days, failing which your Water supply
connection will be disconnected without any further notice.

o 1
EE (RWH)

Delh Jal Boalt Ed:r.
I o {Satish Kumar)

Diary No- el 'L‘L ot EL (1)-091
Copy o Date _ﬂ__‘_'l_ﬂ ;'L-é-

1. SE(C)-09 for kind information pl.

2. SE(C)8 -do-
__3 EE(RWH) -do-

4, AE-lto pursue

5, ZRO(SW)-I to take action as per 10 of DOR Lj;lgd 17.09.2019

6, EE’s copy. Yot

7. O, S Qo g

L}
L ) E}&.
{Satish Kurmar)
EE (Ty)-0%1
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QN R R R

DELHI JAL BOARD: NCT OF DELHI 4 -

NEAR DWARKA WTP, DWARKA, NEW
NO.DIB/EE (D)091/2024-25) |2 Y41 Date: mie;l.r' Bde

[
DELHI-110075

T,

United Apartment,

Plot No, 34 Sec-4, Dwarka,
Mew Delhi-1 10078

Disconnection Notice

Subject: - Notiee for disconnection of water supply due 1o non- functional rain water
harvesting in the maner of 0.A, 147/2021 E.A 042023 titled as "Mahesh {“handra Saxena
Vs Chief Secretary, GNCTD & Ors.",

Reference: - DIB/SE(C)-08/2025/31 dated 20.01 2005

Kindly refer to above mentioned letter received from SE (C )-8 DJIB, wherein that
office has informed that they have conducted the survey of sfl RWHs of 176 CGHS
societies and reports trom DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 {115+4) are found
defective and non-functional. ;

Further in view of above a request has been received from ahove mentioned office of
SE(C)-08 o disconnect the water connection 88 per provision 3 (iii) mentioned in
instructional order dated 17.09.201% from the office of Dir. (Revenue) DIR, so that the
complince reporns may be submitted in the above matter before Hon'ble NGT. NDOH is

28.03.2025,

Therefore, you are directed 1o make rain water harvesting system functional as per DB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE (RWIH)-

Delhi Jal Board S/,
Doty NOL oy Dt (Satish Kumar)
Date ME‘! L2, EE (12)-091

Copy 1o

|, SE(C)-09 for kind information pl.

2. SE{C)-3 -do-

——+—EE (RWH) -do-

4. AE- to pursus

5. ZR0O (5W)-1 10 take action as per 1) of DOR dated 17.092019
iR
¥

EEs copy. hoot B
(e 4" Q"Dﬂl @_P,/

0.
A\ W’ik/
{Satish K umar)
EE {[3)-08]
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A w'wﬁuﬂa-g:"gg 5

The representation of the Dwarka Cooperative Group Housing Societies in response to the notice issued

S.No. | Name and Address of society Representation Remarks on analysis of sampling report by DJR
received date

1. | Shiv Shankar CGHS Lid. (Park Royal Vide letter dated | F-coliform not Found, Ammonical Nitrogen not Found
Apartment), Plot No.10A, Sec.09, Dwarka, 11.092024 during sampling
New Delhi

2. | Royal Residency CGHS Ltd., Plot No-5, Vide letter dated | F-coliform found during sampling
Sec-9 Dwarka, New Delhi-77 11.09.2024

3. | Jagran CGHS Lid. (Jagran Apartments), Plot | Vide letter dated Pit found dry, sample shall be taken during monsoon
MNo-17, Sec-22, Dwarka, New Dehli-77 11.09.2024 season

4. | Kanaka Durga CGHS Ltd., 1191/GH plot Vide letier dated | F-coliform found during sampling
No. 26, Sector 12, Dwarka, New Delhi- 2.09.2024
N | NN

5. | Shree New Anamika CGHS Ltd. (Anamika | Vide letterdated | F-coliform found during sampling
Apartments), Plot No-25B, Sec-4, Dwarka, | 12.09.2024
New Delhi-78

6. | The Great Lyallpur CGHS Ltd,, Plot No, 35, | Vide letter dated | Pit found dry, sample shall be taken during monsocon
Sector- 10, Drwarka, Phase-1, New Delhi- 14.09.2024 SEAS0N
110075

7. | 5t Columba’s CGHS Lid. Plot No-15, Sec- | Vide letter dated | Pit found dry, sample shall be taken during monsoon
7. Dwarka, New Delhi-75 15092024 |scason

&. | The Nava Kairali CGHS Lid., Plot No, 10,. | Vide email dated | F-coliform found during sampling
Sector3, Dwarka New Delhi-110078 15.00.2024

9. | Diesel Shed CGHS Ltd., Plot No-26, Sec- Vide letter dated | F-coliform found during sampling
10, Dwarka, New Delhi-75 08.09.2024

10§ Ranijit Vihar-1, AWHO Complex Owner's Vide letter dated | F-coliform not Found, Ammonical Nitrogen not Found
Welfare Maintenance Society, Plot No-15, | 06.09.2024 during sampling
Sec-22. Dwarka, New Delhi-77

11} Shri Ganinagth CGHS Ltd Plat -1, Sec-5, Vide letter dated RWHS was found non-funetional during sampling

-3
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110075
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Drwarka New Della-75 09,09.2024
12) Manocha Vihar CGHS Ltd. (Sun View Vide letter dated | RWHS was found non-functional during sampling
| Apartment), Plot No. 10B, Sec-9, Dwarka, | 09.09.2024
New Delhi-75
13 Param Puneet CGHS Ltd., Plot No-27, Sec- | Vide letter dated | F-coliform found during sampling
6, Dwarka, New Delhi-75 09092024
14 The United CGHS, Plot No. 34, Sector-4, Vide letter dated | F-coliform found during sampling
Dwarka, New Delhi-110078 05.09.2024
13] The Southerm CGHS Lid. (S Hari Vide letier dated Pit found dry, sample shall be taken during monsoon
Apartments), Plot No-6, Sec-12, Dwarka, 05.09.2024 SEASON
| Delhi-78 . ———
16{ Anant Apariment, Plot No. 25A, Sec-4, Vide letter dated | Pit found dry, sample shall be 1aken during monsoon
Dwarka, Mew Delhi-75 07.09.2024 SEEson
17} Shree Radha CGHS Lid,, Plot No-3, Sec-9, | Vide letter dated F-coliform found duning sampling
Dwarka. New Delhi-77 12.09.2024
18] Din CGHS Ltd., Plot No. 7. Sector-4, Vide letter dated | F-coliform found during sampling
Dwarka, Phase-1, New Dellu-110078 13,00.2024
193 TFCI CGHS Lid. Plot No-4, Sec-23, Vide letter dated F-coliform found during sampling
Drwarka, New Delhi-77 12.09.2024 )
20 Janaksar CGHS Ltd.{Janak Residency) , Plot | Vide letter dated F-coliform found during sampling
MNo-12, Sec-18A, Dwarka, New Delhi-78 14092024
214 IDC Apartment, Plot No. 8C, Sec-11, Vide letter dated | Pit found dry, sample shall be taken during monsoon
Dwarka, New Delhi-75 12.09.2024 SCAS0N -
22 Bharat Petroleum Staff CGHS Lid., Plot No. | Vide letter dated | F-coliform not Found, Ammonical Nitrogen not Found
8. Sector 18A Phase-11, Dwarka, New Delhi- | 14.09.2(024 during sampling

231 Shri Sanmati CGHS Lid., Plot Ne. 1, Sector- | Vide lenter dated | F-coliform found during sampling
198, Dwarka, New Delhi-110075 18.09.2024

24) Vimal CGHS, Plot No-3, Sec-12, Dwarka, | Vide email dated | F-coliform found during sampling
New Delhi-78 19.09.2024

25 Arvind CGHS Ltd.. Plot No. 9, Dwarka, Vide letter dated F-coliform not Found, Ammonical Nitrogen not Found
Phase-2, Sector-19B, New Delhi-110075 22.09.2024 during sampling

264 The Upkari CGHS Lid., Vide letier dated | F-coliform not Found, Ammonical Nitrogen not Found

#
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(UpkariApartments), Plot No. 9, Sector-12, | 17.09.2024 during sampling
Dwarka, Phase-1, New Delhi-110078
27] Shruti CGHS L., Plot No. 22, Sector-7, Vide email dated | F-coliform not Found, Ammonical Nitrogen not Found
Drwarka, New Delhi-1 10075 15.09.2024 during sampling
28! The Peoples Conservative CGHS Lid.. Plot | Vide email dated | F-coliform found during sampling
Nao. 10, Seetor-18A, New Delhi-110075 26.,09.2024
29 The Elephant Head CGHS Lid., Plot No. 41, | Received vide Pit found dry, sample shall be taken during’mnsoon
Sector-10, Dwarka Phase-1, New Delhi- dairy no. 1225 SEAS0T
110075 dated 28.10.2024
30. Godrej CGHS Ltd., Plot No. 14, Sector-10, | Vide letter dated | F-coliform found during sampling
Dwarka, New Delhi-110075 24102024
31| Gayatri CGHS Ld., Plot No. 9, Sector 9, Vide email dated | F-coliform found during sampling
Dwarka Phase-1, New Delhi-110077 24102024
32, Consulting Engincers CGHS, Plot Ne-11, Vide letter dated F-coliform found during sampling
Sec-18A, Dwarka, New Delhi-78 0909 2024
33] Mandakini CGHS L., (Mandakini Vide letter dated | Under process
Apartments), Plot No-30, Sec-2, Dwarka, 08.09.2024
Ph-1, New Delhi-75
344 The Delhi Transporter (Joy Apartments) Vide letter dated Under Process
CGHS Lid., Plot No-2, Sec-2, Ph-1, Dwarka, | 08.09.2024
MNew Delhi-75 )
i5] Bhagwati CGHS Lid, Plot No-8, Sec-19B, | Vide letier dated Compliance vet to be done
Dwarka, New Delhi-75 10.09.2024
36 The Shiam CGHS Lid., Plot No. 5D, Sec-11, | Vide letter dated | F-coliform not Found, Ammonical Nitrogen not Found
Drwarka , Ph-I, New Delhi-73 11.092024 during sampling
37] The Dhan Pothowar CGHS Lid.. (Mohinder | Vide email dated | F-coliform not Found, Ammonical Nitrogen not Found
Apartments), Plot No-17, Sec-12, Dwarka, 17.09.2024 during sampling
Ph-11, New Delhi-78
38| DG(S) CGHS Lid., Plot No-6, Sec-22, Vide letter dated Seeking funds for rectifying the RWH system
Dwarka, New Delhi-77 09,00, 2024
3] The Cosmos CGHS Lid., Plot No. 28, New | Vide letter dated Secking funds for rectifying the RWH system
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Delhi-1 10075 14.09.2024
40/ The Bank Niwas CGHS Ld., Plot No. 22, Wide letter dated | Compliance not done, seeking assistance from
Sectror-4, Dwarka, New Delhu-110078 14.09.2024 consultants
41| Rama Apartments (Dr. EMLH & NHE Vide letter dated Compliance not done, Activities are in progress
CGHS), Plot No-2, See-11, Dwarka, New 12.09.2024
Delhi-75
42} Maa Bhadrakali Cooperative group housing | Vide letter dated | Secking Financial assistance from DJB to camry out the
society, plot no.06, sec. 13, Dwarka, Phase-1, | 20.02.2025 necessary works
New Delhi-110078 .
£3) Kuny Vihar CGHS Lid, plot no 19, Sec. 12, | Vide email dated | Seeking time of atleast 6 months.
Dwarka, New Delhi-1 10078 19.02.2025
44, The Chitrakoot Dham CGHS Lud, Plot N. 2, | Vide letier dated | Seeking financial support from DJB te compleie the
Sector-19, Dwarka. New Delhi-110075 16.09.2024 work
45 Ashadeep CGHS Lid., Plot No. 3B, Sector- | Vide email dated | F-coliform found during sampling
2, Dwarka, New Delhi-110075 19.09.2024
46 Asthwaryam Apartments (ECIL CGHS Lid., | Vide email dated | Seeking time till December 2025
Plot 17, Sector-4, Dwarka, New Delhi- 13.09.2024
110078
47] Evergreen CUHS |, Plot No-9, Vide email dated | F-coliform found during sampling
Sec-7, Dwarka, New Delhi-75 17.09.2024
48} Chandanwari CGHS Ltd., Plot No-8, Sector- | Vide letter dated Seeking time of minimum Additional 6 months.
10, Dwarka, Mew Delhi-110075 13052024
49 Prodhyogiki CGHS Lid. , Plot No. 11 Secwor | Vide letter dated Fit found dry, ssmple shall be taken during monsoon
3 , Dwarka , New Delhi-78 | 4,05, 2024 SEA%0N
504 Karuna Vihar CGHS Lid., Plot No-9, Sec- Vide lenter dated Seeking more (ine
| 8A, Dwarka, New Delhi-78 13.00.2024
514 The Nav Sanjivan CGHS Lid., Plot No-1, Vide letter dated Seeking time till June 2025
Sec-12, Dwarka, Delhi-78 14.09.2024
52 Om Satyam CGHS Lid., Plot No_ 13, Sec-4, | Vide letter dated Secking another & months
Drwarka, New Delhi-78 14.09.2024
53] Defence Lands and Cantonments Services Vide letter dated | Secking extension of time
CGHS Lid. (Ashoka Apartments), Plot Mo, 18.09.2024

2




168
8, Sector-12, Dwarke, New Delhi-110078
34! Delhi EFDP CGHS Lid., Plot No. 19, Vide email dated | Pit found dry, sample shall be taken dunng monsoon
Sector- 4, Drwarka, New Delhi-1110078 29.10.2024 season
55, Philips CGHS Ltd. , Plot No. 3 Vide letter dated | Seeking time till mid of 2025
Sector 23 Dwarka, New Delhi -77 (8.09.2024
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